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HOUSE OF THE PEOPLE
Tuesday, 1st July, 1952

The House met at a Quarter Past. Eight 
of the Clock.

[Mr. Speiaker in the Chair'].
QUESTIONS AND ANSWERS

' (See Part I) ' '

GENERAL "BUDGET—DEMANDS FOR 
GRANTS

Mr. Speaker: We shall now continue 
with the Demands for grants relating 
to the Ministry of Food and Agricul
ture and the cut motions thereon. 
The hon. the Food Minister will reply.

The Minister of Food and Agriculture 
<Shri Kldwai): The debate for the 
last two days has mostly been confined 

, to a criticism of the effectiveness of 
the ‘grow more food’ campaign and 
also to a certain extent on decontrol. 
But before I deal with these two 
subjects, I would like to reply to a 
question put to me by a Member 
about arrangements in Bengal. The 
arrangements that were made in 
Bengal are being given effect to 
Immediately. Cheap grain shops are 
being opened in district areas. In some 
parts they are already functioning; in 

*other parts where they are considered 
necessary, they will be opened. I had 
received some complaints that these 
ihops have not been opened in certain 
areas. I have referred the question to 
♦he State Government and I have 
received a reoly saying that they are 
making enquiries and if they find that 
cheap grain shoDS should be opened 
In a certain area, they would surely 
open them. The only item that has not 
yet been given effect to is ^ e  opening 
of economic price shops for rice in 
Calcutta. The Bengal Government 
have already received some rice and
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r understand that on the 7th of this 
moMh they would be opening economic 
price rice shops. With this arrange
ment in Calcutta, all arrangements 
in Bengal would be completed.

The criticism on the ineffectiveness 
of the ‘grow more food’ campaign 
has been varied. Different friends 
have criticised it from different angles 
of vision. Some people confined their 
criticism to political ideology. My 
hon. friend Sardar Lai Singh thinks 
that you cannot produce more food in 
this country unless Government makes 
a declaration that zamindaris will not 
be abolished and that persons should 
be encouraged to have larger and 
larger farms.

Sardar Lai Singh (Ferozepur- 
Ludhiana): I am afraid. Sir, I am
being misquoted altogether. I made 
a definite declaration before starting 
that I was in favour of the abolition 
of zamindari. I only advocated it 
because of modernisation of agri
culture.

Shrf Kldwai: I am sorry if I have 
misunderstood my hon. friend. But 
what he said was that the agricultural 
industry should be allowed to continue 
in private hands. Government should 
not indulge in cooperative or collective 
farming and there should be no talk 
about dividing big farms into small 
holdings. Am I correct?

Sardar Lai Singh: No, Sir. I said 
that those people who are engaged 
in modern system of farming and are 
doing ^.direct cultivation and not 
dependmg upon land as parasites, 
that is, merely collecting rents, should 
not be disturbed. In other words, I 
said that modern farming ought to be 
encouraged if we want to achieve the 
best results and get the highest yield.

Shri Kldwai: I stand corrected.
Now, there are some friends on the 

opposite side who feel that you cannot 
grow more food in this country unless 
you distribute all the laad among 
the agricultural labourers. Now, these
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[Shri Kidwai] 
two ideas do not reconcile and, there
fore, I am in a fix as to whicii advice 
to follow.

The other criticism was about the 
failure of the ‘grow more food’ 
campaign. Some hon. Members have 
attributed it to the sort of fertilisers 
that are being used; some have 
attributed it to large scale mechanisa
tion; others have attributed it to our 
failure to enthuse the local agricultu
rists. It was suggested that an enquiry 
committee should be appointed to 
look into the matter and advise 
the Government. In yesterday’s paper 
a report has been published of an 
enquiry committee that was appointed 
for this very purpose. That committee 
had looked into the matter. It came 
to the conclusion that the ‘grow-more- 
food’ campaign has not been a failure, 
that if there has been any wastage 
it is only about 20 per cent, and that 
it is showing results. They have 
suggested certain measures which will 
be immediately taken into considera
tion, and so far as possible, imple
mented. I hope this will satisfy hon. 
Members and this is all that I can 
say just at present about the ‘grow- 
more-food’ campaign.

Shfi B. Das (Jajpur-Keonjhar): We 
not seen that report.

Shri Kidwai: I think the report has 
not yet been receiveH by the Ministry, 
but has got its way into the Press.

Much has been said about decontrol. 
Most of the Members of this House 
have supported what they thought to 
be a policy of general decontrol. There 
was some criticism from the opposite 
side. I believe in controlled economy. 
I know that we can have plarmed 
development only under a controlled 
economy. But the sort of controls 
that we have had in this country for 
the last ten years or so are not going 
to help us. We heard yesterday the 
difflculties that people experience, the 
agriculturists experience and the con
sumers experience on account of the 
working of these controls.

Controls were introduced at a time 
when the prices were high; without 
that control the consumer would have 
suffered. At a time when the price 
of wheat in Northern India rose to 
between Rs. 26 and 30 a maund, it 
would not have been oossible for a 
majority of the consumers to get their 
food ration at a reasonable price. 
Government also intervened, procured 
wheat at Rs. ten in the Puniab, at 
Rs. 13 in the U.P. and ooened shops 
from where people could get their

requirements at reasonable prices. 
That was a time when the prices in 
the open market were very high.

Shri R. K. Chaudhury (Gauhati): 
On a point of information. Does the 
rural population get any advantage 
out of these controls? Do they get the 
advantage of rationing?

Shri Kidwai: There is .rationing in 
some places where there* is karcity . 
But I think the hon. Member knows 
that the people of the rural areas are 
themselves the producers and can save 
their requirements. Again the agri
cultural labourer, in most of the  ̂
places gets his wages in kind. 
Therefore, the rural population did 
not suffer so much as did the people 
of the cities or peoole not employed 
in agriculture.

As I was saying, the position today 
is quite difYcrent from the Dosition in
1947. People have referred to the 
decontrol of 1947-48 and said—and 
are saying—that perhaps we will meet 
with the same experience. In 1947, 
when rationing was removed and all 
the ban on movements and other 
things were removed, the situation 
was quite different from what it is 
today. I know about U.P. The pro
curement price then was Rs. 13 a 
maund. The open market price v̂ âs 
Rs. 26. Government was finding it 
difficult to procure at Rs. 13 a naund 
and had to use all sorts of coercion, 
including the police. ^That was the 
position. It should have been . anti
cipated that the removal of control 
would raise the price to the black 
market orices. And, as was but 
natural, a week or two alter decontrol, ' 
prices started to rise and control had 
to be reintroduced. But what is the 
position today? The prices outside the 
rationing area are lower today than 
the issue, prices in the ration shops. 
In U.P. the Government, have been 
procuring wheat at Rs. 16 a maund, 
and the highest price in any sector 
is onl.y Rs. 16. If the procurement 
price had been lowered, the prices 
would have gone down. In some areas 
in U.P. the Government were procur
ing at Rs. 13 and Rs. 13-8. and in those 
areas the prices are only Rs. 13 and 
Rs. 13-8. • .

Look at what is haoDening in the 
ration shops. Thef offtake from the ra
tion shops is going down because people 
find it profitable to purchase in the 
black market. Two days ago I asked 
for the figures and got the offtake in 
the western districts of U.P. I find 
that the offtake from the ration shops 
has gone down very much, and every 
week it is going down. In Saharanpur
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Ihe offtake in "̂ the fAofith of May was 
64 per cent, of the normal, and in the 
first fortnight it came down to 53 per 
cent. Similarly, in Bulandshahr it 
caiwfi down from 58 to 52 per cent.

If that is the situation, for whose 
interest should the present form of 
control be retained? As I have said, 
the controls were introduced- in. the 
interests of the consumers. When 
control does not serve the consumer’s 
interests and helps in enhancing the 
price instead of reducing it, it should 
go. I realize that a time may come 
when these- controls may have to. 
introduced in the interests of *^he 
producer, but that time has .yet to 
come. In the meanwhtle, wherever 
we think it is jiecessary, we are 
relaxing «ome of the restrictions. 
But we are retaining our procurement 
machinery. We ^realize that if the 
whole thing passes into the hands of 
the merchants and there is no check 
on merchants, the prites will again 
rise.  ̂ Therefore; we are adofrting 
certain measures to keep the merchants 
in check.

Firstly, we think th^t Government 
should always have a t ' Its disposal a 
large stock. Secondly, ' it shoul(^ open 
fair price shops when 1*ie market 
starts rising. This is happening just 
now in Madras, because wherever the 
Government shops are not opened the 
prices start rising' and as soon as 
they are reopened the prices go down. 
*We have ask^d the Governments of 
the areas, where decontrol has been 
authorized,' t'.'iat they should be pre
pared to resume procurement before 
th£ next season begins—unless their 
experience goes to show that so much 
stock is not necessary, in which case 
whatever stock they consider neces
sary they should orocure.

S im ila r ,  we are adopting other
mcL’sufeji to keep the private trader 
in check. For instance, we are 
introducing either a legislation or an 
order under this Essential ' Com
modities Act that every grain dealer, 
wholesaler ot retailer, must be 
regi^ered. He should keep an account 
of the stock he purchases and disposes 
of, and his account should be open to 
inspection. Also, whenever Govern
ment finds that in any particular 
area the prices have risen beyond the 
means of the ordinary consumer, then 
Government will have the authority 
to requisition the stock from the 
private trader at procurement price 
plus a small margin and distribute it 
through ^air price shops. I think if 
we cap work these checks. effectively, 
we will meet all the emergencies that 
may arise and our present decontrol

policy will be successful. As I have 
said, we are decontrolling in some 
areas in the interests of the consumer, 
just as controls were introduced in the 
interests of the consumers.

There was some criticism about the 
production. Some figures were quoted 
from official books to show that pro
duction is going down. As most of 
us know, these agricultural statistics 
depend upon the reports of village 
patwaris or any other village official 
of an equal rank. When *this procure-’ 
ment was started, the patwaris and 
the other village officials of the same 
rank found that if the.y report good 
production theV would be. required to 
procure ^  larger ouantity whereas if 
they* show some deflcft that require
ment will not be made, and therefore 
they started giving lower and lower 
estimates! The Department conducted 
some sample surveys, and we found 
from our sample survey ^hat wliile 
in 1949-50 the oroduQtion was over
estimated by 1-8 per cent, in 1950-51 
it was under-estimated bv 6-8 per cent, 
and in 1951-52 it was under-estimated 
by 4-1 per cent. If you take these
figures into consideration you will find 
that the production has not gone
down. It is true that in 1;he last two 
years large areas of the country have 
suffered from want of rain and other 
calamities. But our production has 
gone up. Many States have brought 
large ^reas of new land under cultiva
tion and they have started giving 
yields! I hope that in course of time 
the production of these new areas
will be as good ds anV other fertile
area, and that will go a long way in 
meeting our deficit.

Shri Nambiar (Mayuram): Without 
any land reforms?

Shri Kidwai: Many States are under
taking land reforms. I hooe the hon. 
Member has read in the oaoers today 
that U.P. has abolished zamindari.

vShrl Nambiar: That is with compen
sation.

Shrt Kidwai: I know that that is 
not enough to complete land reforms, 
because all th«it it has done is to 
replace the zamindar by the Govern
ment. You can say that land has 
been nationalised: but other measures 
will have to follow. I hope we have 
made a beginning and our progress in 
that direction will be rapid*  ̂ Hon. 
Members may also have read that it 
is under consideration whether there 
should be some division of land or 
some limit should be placed on one 
man’s holding. All these things. I 
think, will bring the desired effect.
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[Shri Kidwai]
A friend, the other day, I think only 

yesterday, had referred to socialist 
vUlages. I do not know if in any area 
such villages are there. I invite him 
to undertake the organisation of a 
village on socialist lines, whether it 
is collective farming or co-operative 
farming or w h a t e v e r  be the Socialist 
Party’s programme. I assure him 
that in this measure he will And that 
the Government is as ready to help 
him as his own party will be.

Shri Sarangadhar Das (Dhenkanal— 
West Cuttack); On a point of explana
tion, Sir, I made it clear later on that 

, by a socialist village, I did not mean 
that the village had become socialist. 
I explained that if some peoole voted 
for Socialists, they were ostracised by 
the ruling party.

Some Hon. Members: No, no.

Mr. Speaker: Order, order.
Babu Ramnarayan Singh (Hazari- 

bagh West); Everywhere.

Mr. Speaker: Order, order.
Shri Kidwai: I invite the hon.

Member to organise village life on 
socialist lines and we will helo him. 
That is what I have said. He meant 
yesterday and talked of some socialist 
villages in Orissa.

Shri Sarangadhar Das: You again
say that. I explained..................

Mr. Speaker: Order, order. Let
there be no contradictions and talks 
now.

Shri Kidwai: I heard the criticisms 
of the new measure, namely the 
relaxations in control, made by 
different hon. Members. I was sur
prised to hear the criticism f̂ ôm Mr. 
More, because I knew and I know that 
his views are different and he would 
like this decontrol, and relaxation of 
measures in Bombay also.

One thing more I wanted to say 
about this control and decontrol. As 
I have said, I stand for controls. 
When you are planning, .vou have to 
have some controls. But, the sort of 
controls that we are having would not 
meet our requiremenls. One cf . the 
reasons why I want to do away with 
this sort of controls is the expensive
ness of the measure for the consumer.
I have got before me a statement 
showing how the prices are affected by 
this sort of controls. I And that in 
one State, the procurement price of 
rice is Rs. 29 per maund and the issue 
price for wholesalers Is Rs. 38; that 

Is a rise of Rs. nine per maund plus

something that the retailer will have* 
to get before he retails it. Similarly, 
in U.P. the incidental charges are Rs. 
3-12-7. That is, if they purchase 
rice at Rs. 14 a maund. it is issued to 
the retailers or to the other States a t 
Rs. 17-12-7. That is a very huge 
nrtargin. I have calculated that at 
least 40 per cent, of the increase in the 
prices is caused by this control and 
rationing. I find that in every State, 
except in Orissa or any other State 
where the incidental charges are low, 
the rise is somewhere between 20 and 
40 per cent. Therefore, as I have 
said, I am trying to effect some control 
over the , merchants. If we are- 
watchful, I think, we will be able to 
control more effectively without so 
much cost to the consumer.

Pandit L. K. Maitra (Nabadwip): 
Are these the latest figures? When 
did you get these figures? .

Shri Kidwai: Yes; latest figures.

Shri Velayudhan (Quilon cum- 
Mavelikkara—Reserved—Sch. Castes): 
Is this all?

Mr. Speaker: He hds finished.
Shri R. K. Chaudhury: May I ask a

question. Sir? I did not want to 
interrupt the hon. Minister when he 
was speaking.

Mr. Speaker: I think it is no use
asking any question now.

An Hon. Member: May I ask ^  
question. Sir?

Mr. Speaker: If I allow one hon. 
Member, I must allow a number o r  
them. Order, order. .

Now I will p u t‘ the cut mdtibns^ 
to the vote of the House.

The question is:
“That the demand under the 

head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. lOO."**'

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the- 
head ‘Ministry of Food and AgrI* 
culture’ be reduced by Rs. lOO.*’

The motion was negatived. •
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Mr. Speaker: The question is:
“That the demand under the 

head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.”

The motion was negatived. 
TMr. Speaker: The question is: 

“That the demand under the 
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Ministry of Food and Agri
culture’ be reduced by Rs: 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the dem.and under the
head ‘Ministry ^  Food and Agri
culture’ be reduced by Rs. 100 ’

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Forest’ be reduced by
«s. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Agriculture* be reduced by 
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“ That the demand under the 
head ■ ‘Agriculture’ be reduced by 
^ s . 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Agriculture’ be reduced by 
Rs. 100.’’

The motion was negatived.

Mr. Speaker: The question is:
“That the demand under the 

•head ‘Agriculture’ be reduced by 
Rs. 1^0.”

The motion was negatived.
Mr, Speaker: The question is:

‘"That the demand under the 
head ' ‘Agriculture’ bfe reduced by 
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

‘‘That the demand under the 
head ‘Miscellaneous Expenditure 
under the Ministry of Food and

Agriculture' be reduced by 
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.*’ 

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Agriculture’ be reduced by 
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question Is:

“That the demand under the 
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.” 

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Miscellaneous Expenditure 
under the Ministry of Food and 
Agriculture’ be reduced by 
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.” 

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the 
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Ministry of Food and Agri
culture’ be reduced by Rs. 100.” 

The motion was negatived.

Mr. Speaker: The question is:
“That the demand under the

head ‘Miscellaneous Expenditure 
under the Ministry of Food and 
Agriculture* be reduced to Re. 1.”

The motion was negatived.

€
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Mr. Speaker: All the ciU motions 
have been negatived. Now I will put 
the Demands to the vote of the House.

The question is:

“That the respective sums not 
exceeding the amounts shown in the 
third column of th'e order paper 
in respecr of Demands Nos. 42, 43, 
44, 45, 46, 47, 48, 49, 116. 117, and 
118 be granted to the President, 
out of the Consolidated Fynd of 
India, to compicte the sums 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st d.ay of March 1953, in respect 
of the cori^sponding heads of 
Demands entered in the second 
column thereof.” .

The motion was adopted.

[As directed by Mr. Speaker the
■ motions for Demands jfor Grants 

which wete adopted by the House are 
reproduced below.^Ed. of P.P.], ..

D e m a n d  N o . 4 2 — M i n i s t r y  o f  F o o d  a n d  
A g r i c u l t u r e

“That a sum hot exceeding 
Rfi. 31,11 »000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in coursfe 6f pay
ment during the. year ending the 
31st day of March, 1953, in respect 
of ‘Ministry of Food and Agricul- 
tu re \”

D e m a n d  N o . 4 3 — F o r e s t

“That a sum not exceeding 
Rs. 24,23,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘ForesV.*'

D e m a n d  N o . 4 4 — S u r v e y  o p  I n d ia

“That a sum not exceeding 
Rs., 68,35,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete Ihe sum 
necessary to defray the charges 
that ^ ill come in course of pay
ment during the year endiiig the 
31st day of March, 1953, in respect 
of ‘Survey of India*.”

D e m a n d  N o . 4 5 - ^ B o t a n i c a l  S u r v e y

“That a sum not exceeding 
Rs. 97,000 be grante*d to the 
President, out of the Consolidated 
Fu^jd of India, to. complete the sum 

' necessary iq defray the^ charges 
tlja t. will comfi in course of  ̂pay
ment during the year ending the 
31st day of MarcJ;i, 1953, in respect 
of ‘Botanical Survey’.” .

Demand No. 46—Z oological S urvky

“That a sum not excee(^ing 
Rs. 2,85,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the a^m 
necessary to^. defray th^, cjiarges 
that will, come in cour.se 'pay
ment duting the year ending xhe 
31st day of March, 1953, in respect 
of ‘Zoological Survey’.”

£)EMANii No. 4 7— A g r ic u ltu r e

“That a sum not exceeding 
Rs. 2,15,01,000 be granted to Jthe 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day oi Mar<^, 1̂ ’53, in fespect 
of ‘Agriculture'.”

Demand No. 48—C ivil  V eterinary 
Se^ivice^ ..

”That a sum not exceeding 
Rs. 23,25,000 ' be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Civil Veterinary ServicesV*':

Demand No. 49—Miscellaneous Ex
penditure UNDER THE MINISTRY OF 

F ood and A griculture

“That a sum riot exceeding 
Rs. 12,39,37,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray -the charges 
that will come in course of pay
ment during the year ending- the 
31st day of March, 1953, in respect 
of ‘Miscellaneous Expenditure 
under the Ministry of Food and 
Agriculture’."

D e m a n d  No. 116—C a p i t a l  O u t l a y  o n  
F o r e s t s

“That a sum not exceeding 
Rs. 16,69,000 be granted to the 
President, out of the Consolidated
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Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year .ending the 
81st .day of March, 1953, iî  respect 
of ‘Capital Outlay on Forests’.*"

D e m a n d  N o . 117—P u r c h a s e s  o f  
' , F o o d g r a i n s

“That a sum not exceeding 
Rb. 1,26,92,39,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Purchases of foodgrains’.”

D em au d  N o .  1 1 8 — O t h e r  C a p i t a l  
O u t l a y  o f  t h e  M i n i s t r y  o f  F o o d  a n d  

A g r i c u l t u r e

“That . a sum not , exceeding 
Rs. 20,21,33,000 be granted to .the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the. charges 
that will come in course of pay
ment during the yekr ending the 
31st day of March, 1953, in respect 
of ‘Other Capital Outlay of the 
Ministry of Foo(i and Agriculture’.”
Mr. Speaker: The House will now 

proceed with the Demands for Grants 
relating to the Ministry of Health.

D e m a n d  N o .  50— M i n i s t r y  o f  H e a l t h

Mr. Speaker: Motion is:
“That a sum ' n o t, exceeding 

Rs. 4,05,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Ministry of Health’.”
D e m a n d  No. 51—M e d ic a l  S e r v i c e s

Mr. Speaker: Motion is:

“That a sum not exceeding 
Rs. 58,11,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will, come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Medical Services’.”

D e m a n d  N o . 5 2 — P u b l ic  H e a l t h

Mr. Speaker: Motion is:

“That a sum not exceeding 
Rs. 51,98,000 be granted to the

President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending ,the 
31st day of March, 1953, in respect 
of ‘Public Health’.”

D e m a n d  No. 53—M i s c e l l a n e o u s  E x 
p e n d i t u r e  u n d e r  t h e  M i n i s t r y  o f  

H e a l t h  ‘

Mr. Speaker: Motion is:

“That a sum not exceeding 
Rs. 46,12,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during the year ending the 
31st day of March, 1953, in respect 
of ‘Miscellaneous Expenditure 
under the Ministry of Health’.”

D e m a n d  No. 119—C a p i t a l  O u t l a y  o f  
t h e  M i n i s t r y  o f  H e a l t h

Mr. Speaker: Motion is:

“That a sum not exceeding 
Rs. 1,16,10,000 be granted to the 
President out of the Consolidated 
Fund of India, to complete the sum 
necessary to defray the charges 
that will come in course of pay
ment during tlie year ending the 
31st day of March, 1953, in respect 
of ‘Capital Outjay of the Ministry 
of Health’.” -.

Hon. Members may now move their 
cut motions... Babu Ramnarayan 
Singh. He is absent.

Babu Ramnarayan Singh rose—

Mr. Speaker:- Hon. Members will 
now realise the danger in changing 
seats often. He had iust shifted to 
the back bench.

Babu Ramnarayan..Singh: This seat 
has been given by you.

Mr. Speaker: Not by m e.' Let there 
be no such impression on that account 
I assigned a bloc; the party assigns 
the seats. The hon. Member who was 
sitting just here has now shifted back. 
That does not matter. It was my 
oversight; I  may admit th a i J Would 
remind hbjQu MemTjefs that there is 
always that rlsk^^I looked at th&t seat.
I shall hereafter fix mV e^es at the 

other seat in which he is sitting now.



2»33 General Budget— 1 JULY 1952 Demands for Grants 2934

Non-recognition of Labour Union of 
Lady Hardinge College employees.
Baba Ramnarayan Sinirh: I beg to

move:
“That the demand under the 

head ‘Ministry of Health’ be re
duced by Rs. 100.”

, Policy
Shri Mohana Rao (Rajahmundry— 

Reserved—Sch. Castes): I be« to move:
“That the demand under the 

head ‘Ministry of Health’ be re- 
duc;ed by Rs. 100.’’

Medical fdtilities for rural people
Shri Bahadur Slngrh (Ferozepore— 

Ludhiana—Reserved—Sch. Castes): I
beg to move:

“That the demand under the 
head ‘Ministry of Health’ be re
duced by Rs. 100.”

'General policy of medical adminis
tration

Shri Velayudhan: I beg to move;
“That the demand under the 

head ‘Ministry of Health’ be re
duced by Rs. 100.”

Failure to provide minimum health and 
medical facilities in rural parts of 

Bombay
Shri S. S. More (Sholapur): I beg 

to move:
“That the demand under the 

head ‘Ministry of Health’ be re
duced by Rs. 100.” '

Rural health problems
Shri Waghmare (Parbhani): 1 beg 

to move:

“That the demand under the 
head ‘Ministry of Health,’ be re
duced by Rs. 100.”

Policy

Shri Ramji Venna (Deoria D istt— 
East): I beg to^hiove: '

••That the demand under the 
head ‘Ministry of Health’ be re
duced by Rs. 100.”
Minimum public health facilities

Shri H. N. Mukerjee (Calcutta 
Nopth-East): I beg to move:

“That the demand under the 
head ‘Ministry of Health’ be re
duced by Rs. 100.” ,

Medical facilities for rural parts as 
compared to those in urban areas

Shri S. S. More; I beg to move:

“That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.”

Desirability of having two tuberculosis 
clinics and hospitals in each district 
with adequate staff and medicines 
including B. C. G. vaccinations.

Shri Rajagopala Rao (Srikakulam): 
I beg to.move:

“That the demand under the 
head ‘Public Health* be reduced 
by Rs. 100.”  ̂ '

Medical facilities for villages
Shri RamJi Verma: I beg to move:

“That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.”

General policy

Dr. Jaisoorya (Medak): I beg to
move:

“That the demand under the 
head ‘Ministry of Health’ be re
duced by Rs. 100.”

All-India Med\cal Council

Dr. Jaisoorya: I beg to move:

“That the demand under the 
head ‘Medical Services’ be reduced 
by Rs. 100.”

Structure and organisation 

Dr. Jaisoorya: I beg to move:
‘•‘That the demand under the 

head ‘Public Health’ be reduced 
by Rs. 100.”

Ayurvedic system of Medicine

Shri Nand La! Sharma (Sikar): I beg 
to move: . ^

“That the demand under the 
head ‘Ministry of Health’ be re
duced T>y Rs. lOO.” '

Filthy drainage into sacred ri'Oers like 
Canga and Jamuna^

Shri Nand Lai Sharma; I beg to
move: .

“That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.”
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Inadequacy of measures for promotion 
of public health 

Dr. Amin (Baroda West): I beg to 
imove: ‘

“That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.”

Medical facilities for Scheduled Castes 
particularly in inllages

Shrl P. N. RajabhoJ (Sholapur— 
Reserved—Sch. Castes) : I be« to move:

"That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.”
Mr, Speaker: All these cut motions 

-are now before the House for discus
sion. The scheduled time limit will 
be there, and we will proceed with 
these up to 12 N o o n , inclusive of the 
time to be taken by the hon. Minister 
for reply.

Dr. Jaisoorya: I am rather in an
unfortunate position that I have to 
<?riticise Departments which are under 
old friends of mine. That is un
fortunate, but the health of the people 
is more important than the unhealthy 
minds of organisations.

My first difficulty is that I am 
rather nonplussed because learned 
bodies like the Health Department of 
the Gavernment of India are at 
loggerheads and .have accep^ted con
trary opinions—opinions obtaining
elsewhere. As an example, I am
quoting about the B.C.G. Vaccine. It 
«ays here: ,

**That innocuousness of the 
B.C.G. Vaccine and its efficacy 
in reducing be incidence of 
tuberculosis among the vaccinated 
has been established by numerous 
reports published by eminent 
workers in this field in different 
countries.”

•Who those are I do not know. But 
I am giving you the roport of the 
University of Minnesota which ha^ a 
special deoartment working for the 
last 26 years on the question of 
tubercular immunity. I want to dispel 
a misconception in this House. Most 
people are taking me to be a Doctor 
of Music or Doctor of Literature. I 
am unfortunately a Doctor of Medicine, 
and therefore, I have given up 
practice.

I am constrained to quote, for 
instance, the Rockfeller Institute of 
Medical Research on the work done 
a t Saranac Laboratories on B.C.G.

Vaccination. Here, I do not know 
who has written this report of the 
Ministry of Health of the Government 
of India. It says:

“If, as now among the North 
American Indians, B.C.G. Vaccina
tion could bring about 4/5 reduc
tion of tuberculosis mortality, the 
present mortality in Indian of 5 
lakhs can be reduced to one lakh.”
That is what is hoped to be achieved 

by B.C.G. Vaccination. Now, if any
body knows anything of biology, the 
first thing we know is we cannot apply 
mathematics to biology. This is 
childish mathematics. Now on the 
contrary, Dubos of the Rockfeller 
Institute of Medical Researoh has 
quoted in the Journal of the American 
Medical AssociatiQn, 18th August, 
1951—1 cannot give you later figures 
because I am no longer a medical man 
I am not bound to study medicine any 
more—but it is surprising that the 
Rockfeller Institute of Medical Re
search, which I must perhaps believe 
is just as good as the Institute in India 
we are having anywhere here and the 
Americans would be angry if we say 
theirs is worse than ours—He says:

“We are told that in Beunos 
Aires, the tuberculosis death rate 
in children under the age of 15 
years decreased some 72 per cent, 
between 1924 and 1944. This de
crease was attributed to B.C.G. 
This woi\|d seem to be convincing 
evidence were it not for the fact 
that during these same .years the 
tuberculosis death rate in New 
York City decreased about 95 per 
cent without the use of B.C.G. 
Vaccine.”

Then again, the Health Department 
says:

“The innocuousness of the 'B.C.G. 
Vaccination and its efficacy in 
reducing the incidence of tuber
culosis among the vaccinated has 
been established.”

Here again, the Oxford University 
workers on T.B. Bacilli say “To plan 
a controlled experiment in Tubercu
losis vaccination in man is a matter 
of so much difficulty as to be virtually 
impossible.” Palmer of the United 
States Public Health Service in 1949 
says “First, it must be admitted in 
clear and in unequivocal terms that 
strict scientific proof of the effica
ciousness of the B.C.G. Vaccination 
in the control of human tuberculosia 
is not available.” Again, Medlar, 
another great authority on tuberculosis 
says: “The difficulties of assessing the 
at Saranac Laboratories on B.C.G
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value of vaccination with B.C.G. in 
experimental animals under controlled 
condition emphasiJ^es the greater 
difficulties encountered in experiments 
in man because of the existence of 
uncontrolled and uncontrollable con
ditions.” In India, the Government 
of India staged experiments up to the 
end of March 1952. 7,364,614 persons
have been tested, 2,343,300 persons 
vaccinated, and over 100 teams train
ed, and a budget provision of 
Rs, 2^0,000 has been made in 1952-53 
estimates. On the contrary, the 
United States Bureau of Health at a 
Conference held in 1946 has decided 
that “no convincing evidence is forth
coming. We have decided to test the 
B.C.G. on a nation-wide scale for 25 
years.” But in India, on absolutely 
insufficient evidence, on the evidence 
of one misguided enthusiast in the 
Government of India, we have launched 
upon it in ‘unclear* and unproved ex
periments at the cost of the health of 
the Indian people and Indian money. 
The Government of India report says 
that it is innocuous. With my limited 
experience, dozens and dozens of 
children have been brought to me 
after this vaccination with Exfoliative 
Dermatitis. This is one asoect of the 
so-called scientific outlook of the 
Government of India.

I shall give you some more example 
of the scientific outlook of the 
Government of India’s specialists. 
Here is the First Five Year Plan. The 
funny part of it is that there was a 
Malaria Commission earlier which 
took a survey of the position of the 
health services. On its study tour in 
India—it was created with specialists 
and I hope these specialists knew 
something of their iob—the Commis
sion expressed an opinion contrary to 
that expressed in the First Five Year 
Plan, in which it has been stated:

“We have consulted several
special medical panels,...... in India,
the standard of living is low, 
and there is no social or economic 
machinery to level it up. Educa
tion is limited and poor in quality. 
About 80 per cent, population is 
illiterate. So far, the third essen
tial of an organized public health 
service to have early diagnosis 
and early treatment of diseases is 
incomplete and only in the initial 
stages.”

The health survey admits that. 
Having admitted it, i t  is basing its 
conclusion on the hope that the Bhore 
Committee's recommendations would

be possible of being implemented if— 
and as my hon. friend Mr.' Rafi always, 
uses—the Five Year Plan succeeds, if 
that is given, if these pre-conditions 
are given, then we have the possibility 
of putting these into effect. The basis 
of a plan is not the ‘if’ of it, and the 
pre-conditions. Any plan that has to- 
£e made must be made on the condi

, tions and the facilities and the men 
and material available now and. in. the 
near visible future. All these things 
count greatly, and for instance, the 
Bhore Committee’s report, a wonder
ful piece of scientific thinking is based 
on entirely wrong premises. As 
McDonagh says in his Nature . o f 
Disease there is little or no difference* 
between an unscientific foundation -and 
a scientific foundation based on f§ilse 
premises. What is the false premise 
of the Bhore Committee’s recommen
dation? I remember, in 1938-S9 we 
had also the National Planning Com
mittee which did very very compre
hensive work, and we went out on the 
basis that any plan that has to be 
useful and successful must be based 
on the realities of the economic. and 
social realities, and the present and the 
financial possibilities at present availa
ble and in the near visible future. 
What happened to that plan which we 
have had in 1938-39, produced by a 
Committee of which the Chairman, if 
I remember right, was the hon. the 
Leader of the House?
9 A.M.

If the technique of planning is 
correct, if you know how to plan, then 
the altered premises do not take very- 
much time. But .here, after two years 
of languorous hurry, we produce the 
first draft of the First Five Year, Plan, 
and the second and the final draft are 
still in the womb of time. I have not 
yet got it in my hand, and I do not 
know how much it is going to be 
altered or not. I am basing my views 
on the Ministry of Health’s Report. 
Do not blame me, if I say that what 
I find in it does not help me in the 
least. For instance, it shows the 
simplicity of thinking. It says with 
regard to malaria:

“Malaria is the biggest killer. 
Spraying with D.D.T. is an effective 
means of controlling the incidence 
of malaria.”

I wish it was. Actually, the Malaria 
Commission report says:

' “It is somewhat of a paradox 
that these very parts of India 
where tnalaria is prevalent most, 
should be the parts where it is very
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doubtful that any action against 
..malaria in respect of the indigen- 
bus ^inhabitants is Either necessary 
or desirable.” - '
Again it says: if ^

“It is assumed that the epidemics
■ come and go without any notable 

change in the factor, and the conr 
elusion is reached that the human 
fq^t(^r-r:econorpic and demogra
phic—is the principaf determining 
factor.”
Sii:, you decide who is correct among 

these t<f/o learned bodies. I confess 
. that I am not in a position to decide 
anything. thefi here again. the 
simplicity of thinking!

* “ For l^etiieal aftJ in the villages 
which are ribt adequately served, 
medicine boxes should be made 

■-available and some resident auxi
liary -persomiel, should, after 

‘training- be entrusted with the 
distribution of selected medicines 
f6r common and minor ailments 
under proper supervision.”
Here the Malaria Commission report 

i^ys:
'T he number of health officers 

’ is so small and toeir duties ho 
heavy, that even by working twelve 
hours a day and spending only 
two hours 'in each village in their 
district, they would need two or 
three years to visit once each 
village in their district.”
Mr. Speaker: The hon. Member is 

go engroBSted in his arguments,  ̂ and 
Tightly so, that he has perhaps lost 
touch with the speed of the clock. 
That is the difficulty. He has -already 
taken 15 minutes; he can have five 
minutefi' mere.
• Dr. Jalsoorya: S}ir« l \  was . given to 
understand -that the Opposition here 
was willing to give me more time from 
their own quota. .. *

Mr. Speaker:^ If that is the under- 
atanding, be can take the time of two 
l^^mberg. I wiy then* cut out the 
names of two Members. ^

l)r.* JafcMif r̂ya: It only shows this: 
the problem is not so sirtiple as they 
make out. What is the problem? The y 
problem, it would seem, was understood ) 
by the Britishers and outsiders much 
better than the Indians. Put in its 

' quintessence, the problem is 'thi5:

' “The great mass of India, with 
' itV’̂ pbpufation of '^IQ million*. * 

'hfeariy one-flfth of the population 
bf the Whole world* equal to the

population of Africa and South

America combined, and probably 
twice that of ail other population 
In the tropical and sub-tropical 
zone, excluding China, comes under 
conditions which may be described 

, as a varying but often moderate 
endeinicity. Further, 90 per cent, 
of this population is living under 
rural conditions. This vast illiter- 
,ate teeming mass of humanity, 
living in 687,935 towns and villages, 
is the real health problem of India 
in its ultimate and complete 
aspect.”

This is putting it scientificaUy. For 
the last 18 years I have kept in mind 
the slogan, the statemen-t' 6f my; once 
revered leader who said: "Wherever
we go. whichever way we might turn, 
the gaunt, emaciated figure of the 
hungry Indian peasant with all his woes 
casts gigantic shadows over all pro
blems pertaining to India”.

I was asked to study on .behalf of 
the Indian Medical AssociatioiLlS years 
ago the problem of rural medical aid. 
And the more I studied it the more I 
came to the conclusion that no possible 
plan for India could be made in what
ever aspect unless we made an .exact 
analysis of the economic possibility. 
The more I examined it the more I 
found that - especially in Asia, the 
medical needs of the people are to be 
met entirely by the Government,' that 
the health needs of the people are so 
great that ^the budgetary possibilities 
of any Government in Asia, could not, 
however rich it be, meet by the means 
and methods which we have us€*d up 
till now. That is, ive have been apply
ing standards Of medical aid as used 
in wealthier'countries. We h&ve been 
trying to adopt them heire,, with failure. 
For instance, here is a statement by 
Jawaharlal N ^ ru . I* would particularly 
like to quote him because it walfe one 
of his latest statements and still valid 
(Interruptions). In short, I found— 
since I was exclusively in te res ts  in 
the problem of rural medicine—there 
were only two sets of statistics made 
with great objectivity—one in Indo
nesia by Dorolle and one at Bhopal 
by Col. Abdur Rehman. And curiously 
enouj^h, indepeYidently they came to 
the same figures and- they are rather 
surprising fi^yures. They found that of 
all those needing medical aid in India 
or in Asia, 23-H per cent, had recourse 
to the so-called western or modern 
system of medicine. ' What is more, 
they found that only this number 
needed them. Then again—it is a 
surprising statistics—they found that 
of these, only 2.3 per cent required 
hospital assistance in the modem 
sense. Then again another surprising
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thing was found, as Dr. Jivraj Mehta 
himself said in 1944 or 1945. He said 
of all medical activities. 87 per cent 
was general medicine, that is, 
internal medication, and only 13 per 

.cent was specialised like surgery, gyna
ecology ear, nose and throat, radiology, 
etc. Therefore, in India if you 
correlate these two statistics, 93 to 
per cent, is general medicine. Now 
the problem arises: if it is a question 

.-of purely internal medication, it has 
still to be decided as to which system, 
of internal therapy we will have. 
There is still no scientittc comparative 
experiment made in India, at any rate 
by any official organisation to assess the 
exact value of the various system.s— 
Ayurvedic, [Jnani, Allopathic, Homoeo- 
pafthic etc. I can at least to a certain 
extent claim that having given up—

. deliberately given up—allopathy in 
order to fio and search for simpler 
methods of treatment for India, and 
knowing some English and German 
better than I know Sanskrit, I had 
first gone to see whether there could 
be a cheaper system of treatment for 
pur people, because, as Grant puts it:

“Adequate plans of public health 
service can be undertaken only 
with a knowledge of the realities 
of the economic situation. The 
results of any social service 
administration depend upon the 
money available and the way in 
which it is spent. Much ineffec
tive administration results from 
violating this principle.

It is obvious that there can be 
no results if a school medical 
service in India with its per capita 
income of Rs. 65 per annum is 
planned on the same basis in 
England—a country with an annual 
per capita income of £  76 (1936; 
where the school medical service 
alone costs 7 shillings per capita 
of school population.”

Again Grant says:

“The economic problem must 
first be solved in India before there 
can be any significant health 
programme. The solution lies in 
the development of a plan whereby 
the facilities purchased elsewhere 
in richer countries for a cost of 
7 shillings per capita can be 
obtained with local economic 
resources. It can be done and 
has been done in other countries 
of relatively low economic 
standards. Limited funds do not 
make an adequate and good 
service impossible provided the 
people want the service and are

prepared to contribute work in 
lieu of money, and provided there 
are people with the knowledge to 
plan such a service.”

I am sorry I have to draw attention 
to unpleasant facts. Here is the 
Government of India’s Health Report 
for 1947; it is printed in 1930; it comes 
to the Parliament Librai^y on the 2nd 
February, 1952; and Dr. Jaisoorya is 
the first man to read it! And what do 
we find? In 1940-41 the total number 
of hospitals was about 6,500 and 6dd. 
In eight years—I do not know the 
latest figure, and 1 shall be glad to 
get it—it had come up to 6.660 
hospitals and dispensaries of various 
sorts and sizes and efficiencies and 
inefficiencies; out of which 2,052 were 
in city areas, and for 600,000 villages 
there were 4,617 dispensaries. The 
total number of beds was 80,000 as on 
31st December, 1947. T.B. hospitals, 
14; sanatoria, 3'i. And Rajkumari 
Amrit Kaur wants 150,000 .beds for 
T.B. alone, and Rs. 500 crores for 
treatment of T.B. I would like to give 
it to her. But where is the money? 
The total number of allopathic 
scientific doctors was 48,000 in 1948.
I do not know the figure for 1951. 
Out of these, 36,000 are in towns. 
That means, for 400 million people,
12.000 learned doctors are available. 
The natural corollary is this: As 
Dorolle of Indo-China has pointed out, 
it is not desirable that more than 23 
per cent of the population should have 
recourse to modern hospitals. They 
do not require it. As Grant says, 80 
per cent, of the population of India 
needing treatment fall back upon 
Ayurved and other indigenous systems 
of medicine.

Now, according to the Bhore Com
mittee, you require two lakhs of learned 
allopathic doctors. You Jiave got only 
48,000—and only 12.D00 for the villages. 
In short, you require 50 years to 
produce those gentlemen—if by that 
time India does not collapse. As Capt. 
Mukerjee points out in his presiden
tial address to the AJl-India Medical 
Conference, the Bhore Committee has 
deliberately ignored the fact that there 
are nearly five lakhs of Ayurveds and 
homeopaths—2J to- four lakhs of 
Ayurveds fend l^-lakhs of so-called 
homeopaths. Whatever the qualifica
tions, they are part of the village 
organisation: they stand nearer to the 
people. And when you do not give 
the people anything scientific, you do 
not expect them to die without resort 
to some medical aid. It is unscientific 
thinking. I say, it is not only un
scientific—it is deliberately unscientiflc.
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It is the protection of the class 
interest of the allopaths that the Indian 
Medical Council and the Indian
Medical Association have been trying 
to force upon progressive Health
Ministers, who are, after all, repre
sentatives of the people and who know 

•what the people require is something 
different from official ideas, different 
from something that the bureaucracy 
requires. And here is an example of 
how they are sabotaging. I say that 
deliberately these departments are 
sabotaging well-meaning attempts and 
good ideas of the popular Health
Ministers by underhand trickery. For 
instance, I have got here the circulars 
—which were not meant for me and 
the public, but for the Department: 
confidential—rand the proceedings of 
the Indian Medical Council of the 18th 
and 19th April. You will be surprised 
when you see the trickery. Actually, 
Mr. Patel, who was the Chairman, on 
the 18th decided to form a bicameral 
board for giving a modicum of modern 
education to Ayurveda, Unanis and 
homeopaths and allowing them to 
undergo clinical education in their 
own systems. Then, on the 19th came 
a sudden somersault, and the somer
sault was like this. One Dr. Raja 
produces, in place of the Item on the 
agenda for the 19th—“Indigenous 
systems of medicine—Recommendations 
of the Executive Committee on the 3rd 
Health Ministers’ Conference of August- 
September. 1950”—a resolution over
throwing the whole thing and saying 
that there shall be only the M.B.B.S. 
standard, and that there shall be only 
postgraduate courses in indigenous 
systems. When asked in' what capacity 
he brought that resohition, he says: 
“In my personal capacity”. He goes 
there as a representative of the 
Government of India’s Health Depart
ment. In his private capacity he is 
zero; he is nobody. In his private 
capacity iie had no business to be 
there. The result is that the re
actionary Medical Council has made 
impossible the training—which is the 
urgent need of the time—of a group 
of well trained, reasonably well 
trained, men who are needed to fill 
the cadre, as they have done in China, 
as they have done in Russia. We have 
\o go to defeated countries, to poor 
countries, to know what they are 
doing.

I believe. Sir. 1 have shown you the 
unscientific mind, the prejudiced mind, 
3f the Health Department. After all, 
it is,the people that matter. We have 
to cut out all red . tape. We have to 
BTo new wavs order to meet the 
urgent heeds of the people. I have nd 
Joubt that if you cannot solve it, some

other Government is going to take 
power and solve it. You hav^ got to* 
see the realities of the situation, and 
not to proceed with fixed ideas, not 
to have red tape, not to have some 
conventions, not to say something 
like—“Oh, how can we do it?” We 
have got to think incjependenj-l>. There 
is something tragic about the Indian 
mind: it moves, it wakes up after the 
event, instead of anticipating it. Look 
at how things are deteriorating. For 
18 years I have been crying myself 
hoarse. I know I am persona non 
grata with every Government—past, 
present, future. But it does not 
matter to me. It is the principle that 
matters. I am giving you solid eco
nomic facts as a specialist, and I say 
there is plenty of scope. The Ministers, 
who represent the people, are open to* 
conviction, and it is for them to lay 
down the policy and not for their sub
ordinates. This is all that I ask you. 
At any time you want it, there is 
plenty of material. There is the report 
of the National Planning Committee 
of 1939. I think it was far superior 
in its outlook.

One word more. I say: stop all
this nonsense about family planning.
I have worked for ten years as a 
specialist, and I have come to the' 
conclusion that you cannot apply it 
to a mass that has not got a certain 
standard. First of all, there are 
thousands of women I have seen......

Mr. Speaker: I am afraid the hon. 
Member must finish his speech now.

Shrimati A. Kale (Nagpur): I come 
from a proverbially backward State 
of Madhya Pradesh and therefore it is 
with a sense of trepidation and’ 
dimdence that I am glad to make the 
following remarks.

Dr. N. B. Khare (Gwalior): Sir, we' 
cannot hear at all.

Mr. Speaker: Order, order. She
may come a little nearer and make 
her speech.

Shrimati A. Kale: The subject of 
health is a very wide one and I am 
sure the Speaker is not going to be 
so considerate to me as he has been 
to the first speaker. Therefore, I will 
not be able to touch upon all the 
aspects of health. I will restrict 
myself only to one subject which has 
been passingly referred to by my hon. 
friend -who ' preceded me, I mean the 
subject of over-population. I have 
been following very carefully the 
debates on the floor of this House 
and I am surprised to find even our 
omnicient Members opposite have not 
paid any attention to this urgent*
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[Shrimati A. Kale! 
problem which if? agitating the minds 
all the world over. Perhaps in their 
enthusiasm to solve world problems 
they have not thought about what is 
happening in our own country. I will 
give you certain figures of world 
population to show how it has been 
enormously increasing. The world 
population has Quadrupled in the last 
three centuries, two-thirds of which 
increase has happened during the last 
century alone. The rate of increase 
in the 20th century world population 
has increased at a rate which never 
existed before. We are adding 75,000 
new mouths to feed every morhing and 
coming hearer home in India we have 
to feed nbout 14,000 every day India’s 
population between 1871 and 1941 has 
increased by 52 per cent, which means 
that in 70 years we have added more 
than half of our huge number. Many 
people have made a reference to 
Madhya Pradesh being a surplus pro
vince. There also we have doubled 
ourselves in the same period.

Mr, Speaker; What is she quoting 
from? .

Shrimati A. Kale: I have taken these 
figures from the Census Commissioner, 
Madhya Pradesh, who has come here

Mr. Soeaker: I am referring to the 
Quotation and not to the figures. The 
hon. Member may refer to her notes 
but not read her soeech.

Shrimati A. Kale: On a conservative 
estimate the area of cultivation per 
head has diminished by about one- 
third of an acre which means roughly 
a reduction of 75 pounds of grain per 
individual per year. If this is the 
condition of a surplus province, you 
can imagine what must be happening 
in tht? deficit area.' Therefore, I 
feel that the problem of over-popula
tion has got to be tackled on a war 
basis.

Let me refer to the catalogue of 
activities that has been given to us 
by the Government. In that there is 
a paragraph on ‘Family Planning’ 
"Which says:

"The growth of population has 
been a matter of concern to those
serving the cause of health.
Mechanical and chemical con
traceptives, after prolonged
thought arid discussion, having
been ruled out as unwise and im
practicable from every point of 
view, it was decided to try out all 
experiment in farriily limitation by 
.means of the rhythm method.”

I do not know what makes Ihe 
Government to think that the con- 
triKseptives Jnethold ds unwise .>and*s.iAx- 
practicable. We in the All India 
Women’s Conference have been,, work
ing in the field for the last 22 years 
and our experience has been that ttiis 
is the most safe method so far inveitt- 
ed. Not only this bu t. a renowned 
man like Sir Vishdsh'ar&yva. who . is 
out and out orthodox in his views, 
has suggested the use of contraceptives 
to limit the population and he fa&s 
said very emphatically that if no 
attention is paid to this method there 
is no future for this country. There
fore. I am sorry to find that ?the 
Government "has, in my\' opinion;; atid 
as I said, in the opiniofi of ‘Sir 
Vishesharayya, come to a wrong 
concliisiori. The rhythm method, apart 
from the suspicion of its being 
efficacious, is outside the limit of a 
common person because the calcula
tion and the record that will have to 
be kept in this method is beyond the 
purview of a corhmon person in this - 
country. Not only that, but the 
specialist like Dr. Stone who has been 
brought all the way from America 
runs a clinic in his own country and 
you will be surprised to find that he 
also is not using this so-called rhythm 
method in hi^ own clinic. Therefore,'my 
submission.to GoVfeinment is that they 
hav6 come to a wrong conclusion of 
experimenting the rhythm method. I 
will make one humble suggestix^n to 
the Government and it is this. By 
the time this experiment is complete,
I would request the hon. Minister to 
at least exempt the contraceptives 
and other things from import duty so 
that in that period at least these
things will be available at a
cheaper rate.

Then there are certain objections 
levelled against this birth control and 
one of them is very strange. . It has 
been said that self-control should be 
observed. I do not like to say any
thing about it but I will quote a very
famous instance about this. Even
Vishwamitra Rishi after having done 
penance for thousands of years fell to 
the temptation. Then what must be 
happening to the ordinary mortal. I 
will leave to the House to judge. ^

Then there are other objections 
raised on the ground that it is un
natural. Well, I suppose we are living 
in an age of artificialities. There are 
so many unnatural things which we 
have resorted to. Then why object it 
on the ^ound of being unnatur.al. 
Some people, particularly Christians, 
say that it is irreligious. But if .jpu
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find, there is a reference about birth 
control in some of the books obtained 
about 1500 B.C.—I suppose—where 
this control has been advocated. And, 
therefore, I would like to suggest that 
with ' the growth ’ of population 
confronting us, I suppose, all - .our 
schemes of expansion and deveJop- 
ment envisaged in the Five Year Plan 
will riot be successful if we do not 
put a check on the growth of popula
tion by this method.

I am sorry to find one of the hon. 
Members, who are responsible for 
shaping the destiny of this country, 
said to m t the other day, when I went 
and enquired as to the attitude of the 
Planning Commission with regard to 
family planning, “Well, for 50 years 
we are not concerned with this”. I arti 
so sorry at the way they think about 
this oroblem because by the time I 
shall finish my speech 233 more 
persons will have been bom in this 
country. Not only this, but I was 
surprised to read a report of the speech 
of Shri Gadgll on irrigation.

Ml*. Speaker: The ‘ hon. Member
should not mention names. It is 
enough if she fefers to the Member.

Shrimati A. Kale: Not toeing used 
for long to parliamentary ways of 
addressing I made that mistake, Sir.

Well, when he was speaking in 
connection with ̂  irrigation schemes he 
said that if the land is irrigated itiF 
will not be necessary to have birth 
control. I suppose he has personal 
experience of what happens when one 
saddles .one’s wife with too many 
children. Therefore, I would request 
hon. Members to be more rational, 
more humane, towards the difficulties 
of the women, particularly in these 
days of deficiency, controls and lack 
of food.

Then I would like to make a passing 
reference to another subject—a method 
of treatment which if adopted by the 
Government will, in my humble 
opinion, more or less solve the problem . 
of medicine. I mean chromopathy. I 
do not know if hon. Members have 
paid any attention to this method but 
its main feature is that it is based 
on sun’s rays. I will quote my own 
personal experience to prove that it 
is extremely efl^cacious and it involves 
no money. My own husband was 
suffering from what is called paralysis 
of the vocal cord. His voice was 
completely gone and we were worried. 
After consulting in the usual way all 
the eminent doctors of Bombay and 
other places we took to this simple 
method of chromopathy and I am glad

to tell you that his voice was com
pletely regained. Not only that. If 
I can be allowed to quote another 
personal experience, I was suffering 
from what is called chronic goitre and 
all the doctors said the • only course 
was an operation. I took this chromo- 
pathic treatment only for ten days— 
with red light for 20 minutes followed 
by green light for ten minutes-^and I 
was completely cured of goitre. I am 
not dogmatic about any ‘pathy, but 
what I submit to the House is this: 
Please make researches in this chromo
pathy and instead of bringing in all 
sorts of experts from abroad sencT our 
own young men to carry out researches 
in this. If it is found efficacious, I 
submit the question of medicine which 
is worrying us will be solved. Today 
the rural population is dy.in^ for 
want of any sori> of medical fticilities. 
During the time of the last elections 
I found that they wanted to have 
three things only: Water, artery
roads and medical facilities. If the 
question nf medical facilities is solved 
by this chromopathy, we shall have 
done a great good to this unfortunate 
country which has been suffering 
under foreign domination, and now, 
because of various difficulties, under 
our own domination because wc are 
helpless in the matter of money. Not 
that we do not want to help, in fact 
we mean well, but we are not able to 
do much in t’ne -^resent circumstances. 
Therefore. I hone my suggestion will 
be taken by Government for what it 
is worth.

Shri Vartak (Thana): I rise to
congratulate the Ministry of Health on 
the orocrcss achieved by it during the 
last four years in spite of financial 
limitations. This progress was possible 
owing to the helo and co-operation 
given by the Centre to the States. It 
is true that medical relief and public 
health are .subjects assigned to the 
States under our Constitution, but the 
Central Mini.stry of Health has to play 
an important role in co-ordinating the 
health administrations in the various 
States. Diseases like malaria, small
pox, cholera and tuberculosis, which 
are taking a heavy toll of.the Indian 
population, can be brought under con
trol if proper preventive and cura
tive remedies are adopted in time. 
With this object in view, two con
ferences of all the State Ministers of 
Health were convened by the Centre 
during the last four years and all the 
p e r t ^ n t  questions were discussed 
in fnese conferences which provided 
an opportunity of examining how 
the various problems were tackled in 
the different States. The utility of 
such conferences needs hardly to be
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rShri Vartaki 
emphasised and I would suggest 
that such conferences should be held 
more frequently.

I should like to touch upon one or 
two important problems which have 
confronted us in my constituency 
and which must be giving no small 
headache to other social workers in 
their constituencies as well. I shall 
take the instance of my constituency, 
namely, the district of Thana and a 
part of Kolaba district in Bombay 
State. During the rainy season the 
population in the villages is complete
ly cut off from the neighbouring 
towns and owing to the abundance 
of marshy land created by the heavy 
rainfall there is quite a crop of mala
rial attacks. The average rainfall 
in my district is from 70 to 100 inches 
and the marshy places afford a fer
tile field for the breeding of mosqui
toes so that malaria is a regular visi
tor every year in the monsoon to 
every hamlet in the village. In some 
parts of my constituency—I have 
seen the conditions with my own 
eyes—half the population had
attacks of malaria during the harvest
ing season and this is a great econo
mic loss to the country in general and 
to the agriculturists in particular. 
A rrnre of oeoole suffer every year 
throughout India from this dreadful 
disease and about twenty lakhs suc
cumb to it. The ravages of this di
sease must therefore be prevented 
with a determined effort. About 
twenty years ago the Thana district 
local board, of which I happened to 
be the President, prepared a scheme, 
within their slender means, to start 
seasonal anti-malarial dispensaries 
in the rural areas. That scheme did 
give some relief to the villagers but 
obviously it was inadequate. The 
then Government looked UDon our 
activities with disfavour. They did 
not even allow us the use of their 
buildings for anti-malaria dispensa
ries. However, the district board 
continued the scheme for a number 
of years. But, now the situation has 
altogether changed for the better. 
An anti-malarial campaign covering 
almost half the State h?is been under
taken and the results are very oromis- 
ing. Bombay alone spent Rs. 27 lakhs 
last year in these activities and 
intend to soend more this year. 
All the States together are spend
ing about' a crore and a half 
and I think if the Central Govern
ment were to put in a crore and a half 
of rupees more for three years to 
come and ask for D.D.T. free from 
America through the W. H. O., I am 
sure we can conquer malaria and rid 
the population from its clutches. I

particulatly recommend this scheme 
to the hon. Ministers of Health and 
Finance, because from personal ex
perience in my constituency I can 
say with confidence that the common, 
man in- the village would be immense
ly grateful for the eradication of ma
laria from his village.

One of the biggest enemies of our 
people is malaria. I shall now men
tion another—tuberculosis. The di
sease of T.B. has been taking five 
lakhs of victims every ye£ur. Its pro
cess of killing is slow, sure and merci
less. Herculean efforts are required 
to combat. and conquer this fell di
sease. Th^ Central Government, as 
mentioned by Dr. Jaisoorya, has been 
promoting B.C.G. vaccination, but, in 
my opinion, B.C.G. vaccination alone 
does not offer a complete answer. 
There is dearth of hosoital accommo
dation to T.B. patients. So hospital 
beds must be provided in large numbers 
and in addition to that home trea t
ment schemes should be organised. In 
Bombay the Anti-Tuberculosis Asso
ciation has been able, through the 
munificence of Sir Purshotamdas 
Thakurdas, to institute a Home Clinic 
which is supervising the treatment of 
about 1,300 patients at present.

[M r . D epu ty -S peak er  in  the Chair]
I cannot deal during the short time 

allotted to me with all the subjects. 
I shall, therefore, refer to one important 
point, that is medical education. I t  
is very necessary in our country threat
ened with so many diseases. As re
gards medical education, both the 
Centre and the States are moving in 
the right direction. Several new . in
stitutions have been opened. In Bom
bay as late as 1946 we had only twa 
medical colleges: there are now six of 
them and still only one out of four can
didates who apDly for admission get 
admission. Another distressing factor 
which makes medical relief more diffi
cult is that doctors prefer to pratitise 
in towns so that the rural areas are left 
to the care of inexpert medical advice. 
Fortunately vaids, hakims and homeo
pathic practitioners afford the much 
needed relief in villages. It is a sad 
reflection on our social life that 
while 85 oer cent of our population 
live in villages. 85% of our doctors live 
in towns. \I, therefore, suggest that 
Ayurvedic, Unani and Homeopathic 
systems do play an important part in 
our social life and the Central and 
State Governments should afford faci
lities for research and .systematic 
study of these systems for the benefit 
of the whole country.
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Finally, I must refer to the sad 
circumstance that rn our land, for 

wapt of proper medical and nursing 
facilities, our children are falling vic
tims to fell diseases. But the dark 
days have come 'to an end. The era 
of independence "has dawned and na
turally, has aroused hope and enthu
siasm among the  people never before 
experienceri fey them. I, therefore, 
urge with bI  the emphasis at my com
mand that medical relief which is a 
nation-building activity of first class 
magnitude should not be kept starving 
for reasons of financial stringency. If 
external defence of this country makes 
imperalive demands on our purse, 
this internal defence also should be 
looked upon as quite imperative 
enough.

Dr. Amin: First of all I should like 
to refer to the problem of rural health 
services. The health of the rural po
pulation has not received as much 
attention as it should have at the hands 
of both the Central as well as the State 
Governments * of our country today. 
On the health of the rural population, 
which is about 85 per cent of the to
tal population of our country, depends 
the prosperity and future development 
of our country. We just cannot afford 
to neglect the health of these people 
if we want to have a healthy nation 
built up.

In this Report issued by the Ministry 
of Health—pages 44-46—the working 
of six committees is given, but I 
regret to say there is no reference in 
it to the problem of rural health. As 
this is a vital problem concerning 
our country today, I would request the 
hon. Minister to appoint a Committee 
to 50 into this question of rural health 
find make suitable recommendations 
for the immediate establishment of an 
efficient rural medical service.. In the 
meanwhile I would suggest that rural 
health centres should be established all 
over the country. These centres should 
be equioped for rendering services 
in curative and preventive medicine, 
and they should be staffefl^ by medical 
practitioners of that particular district, 
whether those practitioners be j>ractis- 
ing /^Hopathic medicire or Aifurveda, 
TJnani or Homoeopathy syRtems. And 
t’lesp centres should be visited 
rf'gularly bv medical consultants and 
snecialists. I know that these centres 
rannot be built in the immediate 
future due to financial stringency 
w h ic h  dominates our country today. 
But I would request the Government 
to open these centres in residential 
houses, so that temporary health 
centres may be opened up. and also to 
give some grants to these temporary 
centres.

83 PSD.

I would 1'^‘e to mak« a few 
tions regar^^ing the establishment of 
the Al^ India Medical Institute. 
Recently, about three weeks ago, 13h« 
hon. 'the Health Minister in reply to a 
qi’.estion stated that this Institute Vill 
be functioning by the end of Aujpust, 
.1953. I would suggest to the holi. 
Minister to see that the ma;jority d  
specialists appointed in this Institute 
work full time and no private pi^acliee 

•should be allowed to them. Only if 
this is done, and only then, Nvill they 
be Inclined to devote theit full time 
to teaching and research alone. I 
isuggest that these specialists should 
fbe well paid so that they would 
:stick to their jobs permanently and 
:get more speciaFrsed in their particular 
subjects of medicine as time goes on. 
^Regarding the selection of these 
specialists, the only consideration 
should be their qualifications and 
experience, and the selection should 
not be an influenced one.

As regards indigenous systems of 
medicine, namely the Ayurvedic and 
Unani systems, I suggest that research 
units should be attached to this Institute 
where research can be.carried on in 
respect oT these systems of medicine.
I would also suggest that a special unit 
should be attached for research in 
the Homoeopathic system of medicine. 
And, after thorough investigation, 
whatever is found useful from these 
systems of medicine should be adopted 
In our modern system of medicine for 
the benefit of the national health.

At the third Health Ministers’ Con
ference held in New Delhi in August. 
1950, it was decided—or rather it was 
agreed in principle—to establish a 
Central Council of Health. Even 
though twenty-one months have passed, 
this decision has not been given effect 
to. I sincerely urge upon the hon. 
Minister to take immediate stei>s to 
establish this Council so that there 
will be more co-ordination between the 
Centre and the States. Only by 
establishing such a Council can the 
differences between the State and the 
Central Governments be Ironed out 
and uniform health policies adopted 
for the improvement of the health of 
our people.

As the time is short I would now 
refer to the question of family plan
ning. This question of family plan
ning is clearly of fundamental Impor
tance to the welfare of our nation 
where the rate of Increase of the popu
lation is alarmingly high. I regret it  
say that this question has not received 
proper consideration from our Govern
ment and no definite plan of action in 
respect of family planning has so far 
been laid down. I cannot understand 
why the use of mechanioal and cheml-
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[Dr. A*in] 
cal contraceptives, which is an effec
tive and recognized method of contra
ception in other advanced countries, is 
not accepted as one of the methods 
for family limitation. At least, the 
Government should have recognized 
this method till the experiments on the 
rhythm method are successful. If we 
•eriously intend to have adequate 
facilities for family planning for the 
needs of our country, we must start 
with the education of medical students 
in this respect. These students should 
be given a thorough training in all 
aspects of family platining so that they 
may give authoritative advice to their 
patients when they go into practice. 
I hope the Government will give 
serious consideration to this important 
question of family planning and take 
immediate measures to provide the 
necessary facilities for our people.

Prof. Mathew (Kottayam): When
ever we consider large ameliorative or 
nation-building activities, very soon we 
are up against the great obstacle of 
inadequate financial resources. It is b 
genuine obstacle, I recognize. I do 
not suggest for a moment that it is a 
lame excuse put forward by the trea
sury benches. As it is with our
individual budgets, so it is with the 
State budget. Plato said long ago that 
the State is the individual v^lt large. 
With regard to individual budgets 
many of us feel handicapped in that 
we would like to purchase many 
things, keep many things, enjoy
many things, but our budgets do
not permit the same. The same 
is the case with regard to the
State budget. Some things we do not 
mind foregoing for want of money; 
but with regard to certain other things 
we count it a thousand pities that we 
have to forego them for want of finan
cial resources. The Department of 
Public Health, I would say, is one of 
those departments where it is a great 
pity—though It may be inevitable— 
that we have not got anjrthing like 
adequate financial resources. For we 
are dealing here with the sufferings, 
the sickness, the premature death of 
millions of our countrjrmen. Yet, what 
is the use of deploring something 
which is inevitable, our meagre finan
cial resources?

I wish to suggest one obvious line 
which has been availed of to some 
extent and so I do not claim any 
novelty for it. That is. to avail our
selves of all possible lines of help 
from private agencies, from whichever 
quarter they come. I mean we should 
take full advantage of and extend our 
Tery warm support to private agencies 
which are doing the kind of work

which the Government is doing and 
would like to do, in a larirer measure. 
I have been for over three decades 
working, not in the sphere of public 
health, but in the sphere of education; 
I feel however that there is an analogy 
between the two in one respect. I 
know more of the conditions in South 
India and so I shall speak of them. 
The Universities of Madras and 
Travancore-Cochin extend such warm 
support to private agencies that in the 
last few years, colleges have rapidly 
multiplied in those States. People 
may question whether this multiplica
tion of colleges is a good thing, but 
that is not the point here. If they are 
not in a position to establish more 
colleges, the Universities and State 
Governments felt that the only way 
is to welcome private agencies to do 
the work. The same thing I would 
say with regard to the sphere of public 
health hospitals, dispensaries and even 
medical schools and colleges. If there 
are private agencies .which come 
forward to do that work, we should 
give them unstinting support and help. 
Where a State Government spends ten 
lakhs, if a private agency is given a 
fourth of that amount, supplementing 
it with other resources it would be 
able to do the same work in no less 
efficient a manner.

I would go further and say one 
thing more which too is fairly obvious. 
Very often, it is religious bodies—I 
do not mind which those religious 
bodies are—which come forward to do 
this work. There is a reason behind 
it. Perhaps it is only groups of people 
with deep religious convictions in the 
best sense of the term that will be able 
to rise to demands of self-sacrifice, 
heroism, patience, and endurance 
which are necessary for starting and 
rnaintaining these institutions on a 
high level of efficiency. In this connec
tion, permit me to refer to a confusion 
which seems to exist, I would not say 
in any responsible quarterte, but in 
some quarters, a certain lamentable 
confusion of thought. This State of 
ours is a secular State, but what is 
meant by. a secular State? Secular 
does not mean inimical to religion. A 
secular State means a State in which 
all religions are given the same 
freedom, and same privileges and no 
religion is discriminated against. Even 
irreligious people and bodies are not 
discriminated against. Whichever 
religious body comes forward to do 
this kind of work, which we have 
been considering, a work which is 
imperatively needed, a kind of work 
which Government would like to do 
on a vast scale. I say once again 
that unstinting help should be extend
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ed to such religious bodies or for the 
matter of that even to non-religious 
bodies, Indian or foreign. Whether 
these latter have their origin in Ameri
ca or elsewhere I do not mind. If my 
Communist friends could use all 
their influence with U.S.S.R. to start 
medical schools and colleges, dispens
aries and hospitals, here in India, 
whatever my attitude to the U.S.S.R. 
may be in other respects, I would ex
tend my hearty welcome to this move, 
so that in a healthy way they may try 
to counteract the imperialist designs 
of U.S.A. in this country.

A ^ o rd  in regard to the question of 
the different systems of medicine. I 
come from the State of Travancore- 
Cochin, and as some hon. Members 
may know, in that State we have some 
very old families of Ayurvedic physi
cians. For centuries they have been 
held in high esteem for their 
knowledge of the Ayurveda and skill 
in its practice. Even in these days a 
large number of people go to them; 
I myself have consulted them and I 
may have to consult them again. 
They have a knowledge transmitted 
from generation to generation. The 
popular impression amongst some in 
our State is that though it is the 
Ayurvedic system that they practise, 
somehow these families have certain 
special knowledge of that system, and 
that they have developed in some 
respects a particular kind of treat
ment. I do not know whether this 
impression is borne out by facts or 
not. But, we have high regard for 
these physicians. I have had some
thing to do, as a patient and not as a 
doctor, with the Homoeopathic system 
too. My attitude towards all these 
systems is this. Ultimately, in science 
there can be no separate systems as 
it were. The facts of nature are facts 
for all. If the facts of nature are 
observed and classified and analysed 
and if the underlying laws are dis
cerned, it is for the whole scientific 
world to recognise them. What is of 
use in this country, must be of use 
to the whole world as it were. But 
it seems to me—I speak subject to 
correction—that most of these systems 
other than the one which is called the 
Allopathic system, are still on a 
somewhat empirical level. They hav« 
not risen to the level of scientific 
analysis and explanation. Even with 
regard to the Allopathic system, I 
do not know whether it could be yet 
claimed that it has been fully 
developed into a science. An empirical 
level of knowledge is not however a 
thing to be ashamed of; it is a half
way house to full knowledge. But 
there is no full scientific analysis in 
it. ‘

What I would therefore submit is 
this. The facts of cure which the 
Ayurvedic physicians and Homoeo
pathic physicians claim must be 
carefully observed and analysed and 
accounted for scientifically. When 
once that is done, these barriers will 
cease to exist. Science recognises no 
such internal barriers. Whether in
vestigation is done in the U.S.A., or 
India or U.S.S.R. or China, it does not 
matter. When the laws of nature are 
established, when the underlying laws 
are discovered, it is for the whole 
world, to be benefited by that. There
fore, by all means, let scientific experi
ments and investigations be carried 
on in these systems, and then there 
will be ultimately one comprehensive 
system. Then, the internal barriers 
which exist now, as an intermediate 
phase as it were, would cease to exist. 
Therefore, I would heartly plead for 
a more thorough scientific investiga
tion into these systems. Till that is 
done, I do not know whether we can 
place these empirical systems on the 
same footing as the more scientific, 
though not perhaps fully scientific, 
system called th® Allopathic or 
Western system.

WWTW
% ^  «rr j  I

^  HiFHT TT s r d r  v r ^

^  »niT t  I ^

« n ^  «Tmr 

t • _______

t  I
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C ^  ]

f e f t  ^  ^3^^ ttTT

*T fr  5  I t  JT? j  f %  3 f f ^

^  «npT f t  3 n p p k  t ,  ^
r«(<.̂ <*i ^  ^rnr ^ffrr ̂ srnr ^
^  ^  I ^  ^TTT ^  ^  T̂5̂

3F7 t) ^  ^  ^
'Tift j^ rr >̂T?fr ^  i A ^
**ii^ai ^  ft) ^  sn j^ *FT 
snrftvT, 3ftr ^ftr^ % ^
^  s ftr ^  ^  f  I ^  ^  3TPft 
% »!*■<< >TTT̂  ^  ^  3̂ 1Ĵ  ^TT^
5*t. ti+d i 5 r̂r
3T*[cT ^  ^TWr 5 ^

^  H+a1 5 T̂T ^  ^
3ftr ^  3nf5T 2fftr ^  'Hrtt 5
afk  ^  ^  ^  mr^  3T ^ 2 tt^  %
^  ^  r̂rsHT 5PT^ I  I

% T WRTftqr ^O  # 3ft^ 
IT^ 3ftT JT^t^ # ap^, 3 1 T ^
% ^  i:r^nTnr ^ t w  jt?

?> t  ft^ ^  a n W ^ d v v
t  I 3TfT >TRt sfrqiT^TJr ^  ^
^  3ftr ^  ^  TfT 5 I ^
^  irr^ armr | ;

WIHd ^  ^  ^  w. \

TO ̂  % STR a m r  ^  ^  ^
3TPt̂  5n^  ^  ^  i m

^ n t^  2TT ^
a n m W ^  ^  t  • ^
^ rirf irf^  ^  t  ^  ^  ' 3 t t ^ '  1 1 

a rp j^  ’TTT 3Rf 3iW«nft % ^  
3TTJĴ  ̂ ^  anr ^  iRTRT

11 15̂  ^i<y| ^  ^F«r
t ’ ^  ^  3 R n r f t  ^  ^ 3 ^  I T H T  

tRT t  I 3TT̂  3Itp: ^  ^  ^  ^
^  ^  f’T ^ ;  ^  f^-

' IPT 5T  ̂ rH«dl,i«<^ ^
^  ^ ^W qry aft?: arr%

r*i^^ t   ̂ ^  ♦̂ ' 1̂+ 'Tilt ^  T̂ T 5  I '^o '
^ t o  ^

«TT I s h x a r w . ^

3 T T ^  | > f i p f t W n r  f 4 # r f b R T

( H o m o e o p a t h i c  T h e r s q j c ^ u t i c s )

^  TO ^  ^ ^ T ^  ^

^ r r W  5 I ^rt5T ^TT, 

f ^ ,  ^  ^ ft¥ T  ^  ^ rr#  f e n  ■

3 r t r f ^ 3 ^  ^ f e n  t ;

^  ^  ^  Î'HT ^  1 ^
^ fti ^  ^  T t^  ^HHdl
^  ^  \ €\ ^  ^
^  f ^ T ^  ^

W  ^=trtt 1 3 f t r  ^
9TR ^  Ĵ fdMiP̂ ti f

a r t r  ^  ^ ? T  %  ^  t

s f t r  ^ T T T ^  ^  ^  q f y F T f i r ^ f t  %  

f  TO ^  ^H ^i^Pd^'tj +^I ^3fT  ̂ ^  I 
3TFT ^  ^  a f h r f t n r r

% w ^ f t  T f  T ^  t  I apt fn-r
^  3TTT ^  ^  ^  5 ^  ' t J K ^ R l ^ i  

^ T77^ f^^dH ^  L*
^  gt̂ l^<? |̂ p^v^4̂ ( S h y l o c k i s m )  1 

^  ^  f w T ^
^ T T ^ n r t  f« M i < i H j^ r  %  ^  ^

g  I ^  ^  f t r ^  ‘ 'S T ^  ^  Hi v d^ a r n j  

p T tT T  ^ t  ^  ( j u s t  a  p o u n d  o f  

f l e s h  n e a r  t h e  h e a r t )  

^ T T ]^  t  > 5 > r r  t  ^

*Pt ^TT  ̂ t  ^  r̂ TO ^  ^  ?T?T^ 
^ 1
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^  ^  ^  ^  ^

WT ^  ̂  ^r+H F̂?TT ^r^ft

STTT ̂  ^  ^  ^  ̂  pRft

m i  3Tt^ t  r̂^Rnc ^
5|Tr T̂T»T# 3TT̂ r 11 ^  ^i^Ti 

^  RfVwi ^  5^ <i+cTl 5
^  3T^T  ̂ Rl^iH 3fPJ^?f ^ r 5

^  %  5T% 3 T N  ^  S «r f w  p T T  t  I

^TOPT ^  f c ^  3?f
( m e d i c a l

e d u c a t i o n )  a f k  - t e « T  

( h e a l t h  e d u c a t i o n )  %  ^  ^

a m ^

5 ^ ^  5 ^  ^t^rnS % ^  ^
^  w  ^ra" 5 I ^  ^  ^  

^  î PT ^  ^^<11 ^ fiRT ^  
%  +w | ^ R [ ^  ’*F5 n ’

5 ^  ^  t  f t )  ^

5r ? P T T  51  ^  ^  3f k  

^  ^  ^  ailr ^  ^ r̂nr 
^  ^  ^  ^  w h n fw

^  I  ^  ^  ^  f^TTlff %
»R ^  Rxmr^aff % I  3Tk

^ r r ^  wj 3rm ^  ^  ? t ^ -  
^ n f t n r  ( d i a g n o s i s )  ^  ? r w i  

eft f t n c  ^  ^ ^ t t O  # %  

t  ? T>r ^  f?T ^  ^
^  afsgr f w  ^  t  ?

^  ^  % T̂PT & ^RT
^  I n̂r̂ T 5[# ^  ^  arnrrff

^ f ^ ^  5 |f tf^ l

^  5T̂  t  I *nri^ t̂t forhnr 
( r e l i g i o n )  ^  ^  J T f  a n r  ^  

^ ^  3ft^ ^  « r t |  I
E s s e n c e

a r k  s i g n i f i c a n c e  #  w  ^  

^  ^ f i r f 4 ) ^  ^  a f k

* wn ( n a t u r a l  l a w s )  ^

5 ^  ^  3 T k  d u t y  ^  ^  3T F ^  

3rr& 5 I ^ P i n ’ t  ^  »T r»ia 4 1 

^  1̂% 3TPT 1̂ ̂ n*f»i
( h y g i e n e )  ^

^ I % Hi*i ^  3rrr ^  ^
I ^ I %TT ^̂ *11 5 ft*

^ T ^ F f t  T T ^ t ^  ^  

e S T ^ ^ f t  3 F R ^ J T ? ^ f t ) ^  ai ^ lW  

^ r r m t  ?  1 f t r  #

3 H ^  f r ^ t i  %  3 n r ? : ^

f ^  (  d r u g s  )  ^  ^  5?TT^

t  I aftr SfFRTT^ ^  ^  ^nqj 5?TTf |  I

^  ^  ^  ^rrd’ f x ^  
f ^  fe  ^  ^  P p ^  7 f t -5 ^ w r^  
q r  ^  ^  I w  a m

t  3ft# ^ o  g fto

f f t  5ft ( T . B . )

^I0 ^  ^  ^ N  ^  ? f t ^  >s^ ^

^  ^ r a i ^  ^r ^  ? ypT ^  1 1  w

%  f ^  * T ^  ^

wryft ^ n 1̂  « f t  'f s -  f t f f ^ 2T< ^ 5;^ 

r̂ ^  ̂  sirfer ^  ^ d̂i<r»
T m  ^  1 1  m x  ^  j u
^TPTT » T ^  r *i^ < i(  ^  ^  %  ^ r f t r  ^  ^

V % 3 T R ^  I 3 T tT 3 T F T  ? fto  ^ o

4̂ 1 ^»T ^<11 I ^  *PT ^  5 f%

a rn r ^  ^ r f | ^  «i t  arrq"

iTT3rrT^^5TFT% tft qR 

5 ^  f w  I 3TPT ^

.  ( b i r t h  c o n t r o l )  ^
?y^ ^  f  ̂ r q w  ^  f w T  ^

atftr «TT^T f c r r  i a r r r  

a f W f w

(^<>^1̂ % ^  ( e x t e r n a l  a p p l i a n c e s )  

% «nr F̂TTTT 'TT̂ dY ^
%  « i ^  ^  WK ^ » T #



[ ^nrf ]
^  f W  ŝTTtTT I ftW T  ̂  ̂

t  •
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r̂̂ TR 3Ttr 
% ^  ^  ^
ft) ^ q c ( ^  3TT  ̂ ?>T q r  ^  ^ rrd^r

^  5TTT % 3T^
^  ^ ^ T T  I 'T T  ^

^  ^  V JTJ^ ^  ^
^  ^  I <t>^Hl M ^d l 5

^  5^nTT 5>rf^ t  ^  ^^nTT 5rt^ ,  
v t % 5  ^  ^  ^  ^

^  #■ w  garr
I ,  arrsT 3 m x t^  aftr ^
f e n  ^  ^  ^TRcf ^

5PfT^ m  ^  t  ‘

^  ̂ arr  ̂ (cut
motion) fon «n Pf ^  ark 
3 T ^  TTfort 3 TTf^ 5T ftrzTT ^  I

3rrr % ^  «̂i'>J®tdfi
(Central subjects) f  ftrr

% ? ? 5f q r  
ark ^  '(Delhi Water
and Sewage Board) % 
3 p ^  f e n  ^  I ^  ^

f  f% T̂T ^  5 •

?TF5 ^

^  fe ^l^ N i II

^  Tĵ ’T aftr 5^W, TO,
aflr sfk ^

^  I Pt̂  %
3;q7: W  f  3TT TO tr^  ̂  ^T
T ^ i  I ^
TT am ^ ^  t  ‘ ^  ^

^  qT ^  4)W nr»n*i)

Jfh- ^  ^  ^TW t  i 3TTT ^
a rrr ^  ^  %■ ^  ^  a rr r  ^

^ ^^Mi ^  I ^ ^ % r f n r » T ^

feSRT % 3PJ5TR ^ 5 ^  
I tr̂  ^  ( l i v e  and
l e t  l i v e )  I m x  s m r

% *̂1 ^  * 1 ^ ^  % f̂HT

^  % tTFFT ^  'Sftft^ ̂  T ^
I #  JTT W r

ITCT
^TI]’^  «4)<HI I ^

37? «TT f r  l^TTft FrTFcq- ^

w %  *Ft  ̂ ^<w^OHd y<aird1' 
^  sriftw T ^ aftr ’RT %
^  ^  ^  5̂ T ^  ^TOTdt ftr ^  %
ffTTT f trr  T>ff *Ft r ^ f a ^ i
^  '^*T>dl ^  I f*t>«^ ^  atftr ^

^^ I»f ^  'STRTT ^  I

: 3R a m  ^  #3?TT
=5TTf5  ̂ I

®ft *1^ WTW TĤ f I ^  5TTT ^di<^ 
f r  r ^  ?rr^  ?T5R> TT? ^

. ^  ?, ^^<1 Hd+i'f) ^  cHTC
^  ^ n w  ?  I %  3TPT ^ f ^ T T T  q r  

*TOT aftT TO %
^  tTJ|> j i T T ^  t  I a ft r  ^

» f k  ^ 5 ^ n r f  a r r a ^  ^  ^^t t t  ^rn:^ f  

^  ^  ^  m \  ^  I
a f l T ^  ^ ^ % f t n : q T 3 T T ^ i r T ^ t  i

T̂̂ TTOT ^  ^  ^It STT ^

a i K 'I ^ H  T ? T  « n  f tR T  %

Tf^5^ ^  ^  ^TT  ̂ ^  ^  ^  »T ^V
^  ^  f e n  ^  I
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<nPT ^  ^  ftr ’f>T $pfhT

^  M  ^rc^rr =snf^ i ^
I ^

I  3Fn:?R^35

% f e r  ^  ^  ^

ir^ ^  ?T^ l>ft- I #■
^  f% ^  ^  

5T5̂  «R > r̂^d t  I ^  ^  ̂

arfW rfoff ^  tt

fiprr •rr srrsf ^  t ĉ

VW2TT  ̂ ^  ^  I 3TN & Pt̂

v # ^ f v  aTFT ^  ' r f ^  ̂ rfoff ^
^  q^rfe^ 

( p u b l i c  h e a l t h )  %  ^  'T T  

5t# % I ann: srrr ^  wth  ^  ^  
% »TFT 'TT ^  ^  ^
irk ^ ^ T T ^  &3rrr^;^TT^ ^ * fn ’H F r^  
T^ §Wt I 3nrT ^  ^  ^  ^*iai *T̂
^  1 ^  ^fevhJT ^  ^  f?T ^
Mpq̂  *f»T̂  ^  ^  I

fa4 M  % 
flrRT f  13nft fe f t i  sn f |  a f t r ^  

q r  3T^tf^3Tw #  ^5rm»TT ?  
snrVrnr^ ^  ^  sr^rnn

53rr,^5rmjR#5rThTW5T!
^  *pt  ̂ ^  m  <(4) ^  5TRT ,
'»ii*n^K w 3frrfw f ^  ^ !  
sRMenff ^  i  I ^R src,

 ̂ vT^rR^nR spfhT^rn^r i
^  an ^ ftJF  ^TTfe^ ^  t  I
TO ^  ^T^nrm' ^  ^  ^  ^ n im x  #  
?ft^ 3ftT ^  ^  ^  F̂RT ^  I

% fW  3 n ^  % #
?TTt  ̂ >̂T»T %
n v  ^  snfhRiTW I

H>̂ <ii ft» 3 rr^ ^  % feiT r̂f ^  
<NJHI<t anpT ^

$ *ftr iPfTT ^  ^
^  I ^  ^  ^  ^

g"* I
(English translation of the above 

speech)
Shri Nand Lai Sharma: We worship 

the never-ending divine liifht of 
Saraswati, who, when pleased, dispels 
the darkness of indulgence. Sir, I 
have stood up to sneak on the Health 
Ministry. The definition of health as 
given in the report of the Ministry 
includes mental and moral health
along with that of *the body. This 
reminds me of our hon. Minister of 
Health. The wives of Soma and 
Kashyapa were the daughters of
Daksha. The wives of Kashyapa were 
called Diti and Aditi. Diti means 
destruction and Aditi means Amrit
(nectar). I am not in the habit of 
flattering anybody but I would say 
it, it is but proper that Armit Kaur 
should have been given the task of 
supplying Amrit (nectar) to everybody. 
I would also like to add a few bitter 
things, because medicine is always 
bitter and never sweet. What I want 
to say is that Amrit (Amrit Kaur) 
always look towards America. Europe 
and England. She has never turned 
her attention towards knowing whether 
we can get any Amrit from our own 
Land, from the Himala.vas and from 
the waters of Ganges or the Jamuna. 
She always tries to get all the Amrit 
from abroad.

Our hon. Dr. Jaisoorya and another 
hon. Member have said that the very 
idea that the AyuriJeda is unscientific 
has got fixed in her mind. This is a 
very serious charge. This reminds me 
of a shruii—“He who docs not know 
a thing claims la  liave mastery over 
it.” I have already said that the 
words ‘medical science’ or ‘medical 
system’ are themselves unscientific. 
If there is anything scientific it is the 
Ayurveda only. Ayurveda does not 
connote medicines; it throws light on 
the elements of life. That is why it 
has been recognised as an Upveda of 
the oldest treatise in the world i.e., 
the Rigveda. Today we cannot And 
a doctor of Shushruta’s or Charaka’s 
calibre, what we have are allopaths 
and Homoeopaths who are' .iust like 
babes. I am not joking. E. B. Nash 
was a great allopath. When he 
started the study of Homoeopathy, 
the blind seeker after truth wrote in 
his Homoeopathic Therapeutics about
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[Shri Nand Lai Sharma] 
allopathy that it was not a science at 
all. You just mix quinine with a bit 
of soda bicarb and other things and 
rail it a medicine. That must' have 
some effect in some way. It is all a 
hotch-potch. Thus, you call the most 
unscientific system as scientific and 
dub the Ayurveda which throws 
lights on the elements of Iffe and 
oroDOunds a scientific theory and is 
best suited to Indian conditionR as 
unscientific. We have to import 
medicines worth crores of rupees. 
Many pharmacies have been ooened 
but what about the system it:^elf? 
Pure Shylockism. Those who are 
doctors may excuse me but this I 
nm say ip fir about Government Depart
ments What they want is ‘just a 
Dound of flesh near the heart’. They 
don’t caro whether the patient recovers 
or goes to hell. You have opened 
many institutes at a cost of many 
lak'is of runees each but have you 
»»ver enquired whether they have 
benefited any ooor man? Whenever 
♦here Is a serious case the doctor 
beeins to worry whether he would 
b« able to line his nocket in the 
bar«'?»1n. How can the ooor get proper 
medical treatment when you have 
created nn anti-feeling against the 
roal medi>al system i.e. the Ayurveda?

The rp’iort of t'le Ministry of Health 
«?pvs m^nv things about medical 
pdiirafion and health edncati'^n. I am 
sumriseri at the very idea of imnart- 

hpMlth education to » f*rour) of 
diseased oersons. It is ridiculous for 
those, wbo make water wh’le stanH- 
inc and thus nollute their bodies with 
droDs of their urine, to talk of increas
ing m#»dir'al education. Those who pass 
their urine or stools with t'leir facp 
fo fbp sun t'le diseases that
are crenelated bv the rays of the sun 
r»ominff in contact with nart’cl^s of 
PToreta. No doctor ran dia«^nosp them, 
and so l ow can these disea-^es be 
mred? How can an undia>?nosed 

cured? Such ideas are 
Hicoonr^e*; on ^hnrwn. A 

short wh^p a?o. a voicp from behind 
thnl the talk of Dhn'^mn should 

cn'vpn in a m.nndir. T snv tbnt 
n»irr<*^n (In/ic not moan onlv the tollinf? 
of hells. RebVion can mean goinff to 

v̂,Mrr.v. pnd tolb'ncT the '̂ >=*11. Dharrrtn 
doo«! not mean this. FR^ ênre anH 
s!*»nifl<'an'e taken torother '^n'th 
criontiflr s^d natural laws anH dut''’̂ 
cnnstitnto Dharma. That is why all 
1-Vinf Mapn v^ote is tonpht to the 
c'^ildren 5i<? Hv»»iene. But yoi’

of M^nii’c name. The hon 
TVff<nicter of Hpplth may nardon nr*“ 

T m v that she is th^ M^ni^iter 
of Ill-Health, because in her Report

she has talked only about drugs and 
hospitals. There is not a word 
throughout the Report as to whether 
any milk depots or dairies have been 
opened. Do you think oiily B.C.G. 
vaccinations can prevent T.B.? How 
can a poor man, who does not get 
enough nutrition, profli from the use 
of this medicine? F irst^ , she should 
have had quarrelled with the hon. 
Minister of Food who provides only 
six chhattacks of foodgrains as daily 
rations. A person’s body cannot be 
strong without proper nutrition. What 
good will B.C.G. do? What I mean to 
say is that the Government ougnrt to 
have opened some milk shops or should 
have imposed some control on 
Vanaspati Ghee. You worry about 
Birth Control but do not Day any 
attentioh to Brahmacharya, You want 
to have birth control with the aid of 
external appliances and bv importing 
medicines but you never attempt to 
accomplish the same by increasing 
strength of character. This is a very 
anomalous situation.

Our Prime Minister, the Leader of 
the House, used to say that on attain
ment of Independence, the flag of 
Indian culture would be flown all 
over the world. But it seems that he 
has forgotten the essence of 
Bhartiyata. It is a pity, I am forced 
to say, that our Jawahar (Gem), like 
the Koh-i-noor, which having been 
cut into many parts is now part of the 
Crown of the British Kings, has gone 
over to Britain and America. Un
fortunately India does not possess the 
same Jawahar she once did.

I had given notice of a cut motion 
to the effect that the rivers Ganga and 
Jumuna should not be polluted. There 
are many Central subjects connected 
with this. The subject has been men
tioned on page 11 of the report under 
the head “Delhi Water and Sewage 
Board”. I ma.y quote Manu to illus
trate what I mean. Manu has said 
that urine, excreta, night soil, dirt, 
filth and poison should not be thrown 
in water. If refuse is thrown on earth 
it remains there and gradually mixes 
with it. But if it is thrown in water 
it spreads and can do a lot of harm. 
If I say this in the name of Dharma, 
you might be afraid of it. That is ‘ 
why I say from the point of view of 
good principles—“Live and let live”. 
If you don’t believe in some Dharma, 
at least let the believers in that 
Dharma live. I do not want to over
emphasize the importance of Ganga, 
by^ quoting Dr. Henkins or any other 
western doctor. The hon. Minister of 
Health ought to have seen to it that 
expfi;-imcnts or research were conduct
ed €6n the Ganges water and should
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have tried to know as to what diseases 
could be cured by the use of Ganges 
water. But she has not paid any 
attention to that.

Mr. Deputy-Speaker: The hon. Mem
ber should now resume his seat.

Shri Nand Lai Sharma: I may tell
you that a nullah rarrying dirty water 
from Najafgarh falls into the Jumna. 
Many others including those from New 
Delhi, one from Metcalfe House, an
other from Kudsia G hat  ̂ and still 
another from the side of Nigambodh 
Ghat, fall into the river. When people 
bathing ia Jumna dive, they find queer 
things on their heads on coming out 
of water. The same is the case in 
Banaras The Late Malviyaji had to 
start a movement in Hardwar as a 
result of which the Municipality of 
that city had to divert the sewage 
water, which at first used to fall into 
the Ganges, to the fields at a co.st of 
lakhs of rupees.

The former Congress President, 
Rajrishi Tandon, suggested yesterday 
in the House that human excreta 
should be used for manure. He did 
not make any mention of human urine 
and human milk. I think if human 
urine is used in the fields, it would do 
good and the harm it does elsewhere 
would be avoided. I would request 
the hon. Minister of Health to give 
proper consideration to this question. 
Two years ago I had written a lettei 
to the local authorities in this connec
tion but they did not lake any action 
on it. I would appeal to you, Sir, in the 
name of public health to prevent the 
pollution of these fivers. If you dc 
so in the name of Dharma, we 
would welcome it because then you 
would be showing respect for our 
Dharma. If you don’t adopt that point 
.?f view please let these rivers not be 
polluted in order to save people from 
dying.

I would like to say one thing with 
regard to principles of Ayurveda. On 
page 44 of the Report of the Ministry 
it is stated that a Research Laboratory 
has been opened in Jamnagar. I was 
surprised at this. A research labora
tory in Jamnagar! Why, it would be 
like talking of the Himalayas or of 
snow in Africa. The Himalayas are 
a great repository of drugs. A labora
tory for research in drugs ought to 
have been opened in Hardwar or Rishi- 
kesh and not in Jamnagar. There is 
an Ayurvedic College too in Hardwar. 
And instead of helping that College 
the laboratory in Jamnagar has been 
opened at a meagre cost of Rs. one 
lakh. Only one lakh of rupees have 
been spent on research on Ayurveda 
for the whole of India.

83 P .S .D .

I w o u ld  r e q u e s t  R a jk u m a r i A m r it  
K a u r  n o t  to  g iv e  A y u r v e d a  a s te p 
m o th e r ly  tr e a tm e n t  a o d  t h a t  s h e  s h o u ld  
t r y  th a t  G a n g e s  an d  J u m n a  m a y  n o t  
b e  p o llu te d . W ith  th e s e  w o r d s  I 
r e su m e  m y  se a t .

nni m  ^

I ,  ^  A w rrfhr
3fV 3fk ^  ^  ^

^  ^ I

3TT3F T?: ^  3T^ 35^
pRTT SPPE ^  f  I A ^  PP

I  I PTiFRi f t  ^  9wnr 

^  ^ I ?r«rr

t  Pf ^  fZfTW ^  5 ^  I

A  ^ fv  F̂CVTT ^  anw

(nursing homes ) arrft ^  
(medical 

welfare centres) ^  ^  
^rc^TT VT f^sfT t  ^  w  

am qfrarpr (urban areas)
JTpft ^  ^ I pTTTT

^

A ^  ^
% ®TT̂ A 5® %' I

^  t  Pp

VT 5TPT •T]̂  ^ I % ^
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^  fiT?y I  I
^ 1  % F̂5F̂  #’ ^  ^  I

^ ^  ^ ^  ^  ̂  t
r^  ^  ^  ^3R^ fe p f t  5 ^  t ,  ^  m f t  
^3!TT^ZTt ^ T \  ^rnfH’ 3̂PTm % ^
^  ^  ^ ^  ^  *t»r6Hlf ^
^  f  I (Medical
relief ) aft?: 4 f t^
«R f e r r r  w r r  5t% ^  ^
sftr  ̂^  ^  ^  'j|*iai
% ^   ̂IA ̂ R̂ nr &
^ ^rrfWr 'HTvfi ^  ^
^  ^  t  ?

A ^  ^ T R f A  5 fk r  f w  t  

^  t  ^  ^  % M  4 f ^
( Medical aid ) ^  F̂tf
?T % ^>n?ir ̂  ŝ trfir ^

^  r̂ra* «iHHi f  I 
vTff% 2rfe ^Ftf ^t*nr ^  'srrar ^
^  ^ 0, 0̂ a r k  ^  ^

#■ 3 TR T « T f^ r  t ,  A f k ^  %

^  ^  ^ w i»1 %  HrJij I ^ < r^

n>! '̂ft ^T ^  3TT̂  ^ d«l rTV
>ft ^  ^-RIT t  I ^  

5^TRT a ft r  ^ < < D K  ^  V # 3 ir

^  t  fip ^  PTpff aTHdl^l ^
ĉTiffTW cfrfv ^HfiT TT

'TJh?r ^  ^ w O  ^ ^ N d i Pr?y ^T% ?

W fe t  ^TWT ^  ^  q r  ^
^  f w  ^  ^  ?T 5TT^

I

B  T5T>3nft w t  ^TRy f  #  a m t  3 f t ^  ?r 

TJ^ ^  arr^

\ 6 T̂T̂  ^  3t1t ftnr ^  ^
^rft^ % +1 <̂ 1̂ ^ [ahi^ & Rirnn 
f e w T T  «rr, \ ^  ^  f r ^

3T^ 9RT5T ^  ^f+H ^  ^iN 
^ T fT  ^^JPPT ^ o  ^  I a tm

n̂T5T ^ T̂TT̂
^  ^K'^i ^nr % 5IT  ̂ ^  <lwf

^  ^  ^T^F3T ^  ^  '>IM ^  f ^ d » f t

^ > f t  I a f k  P p ^  %  ?T

^  ^  ^TR ft»T
# I ^  %̂Rr ^  f  i
^  ^Tf ^ 7 ^  ^  % ^nft ^rrf
^TR% f  arU 3PJ1T  ̂̂  ^

? f T ^  ^  ^  ? r ^  t  I

4  ^  T ^  fip ^1^0 

SIFRTT̂  ^  t , ^  ^  4hRT5
#JTR f ,
( mobile dispensaries ) sfTT 

h«i*-m ^  T ^  f  ^  araT̂T tTjx^Tnr 

^  t  I ^
( Constituency ) #> r^  Vooo 

t  I ^  ^
^  ^  « T R T  «ft  ^  iEfhrPiT &  3 T R -

^  (Honorary) ^  ^  %

«ft I ^ T f% ^  2T?
^  ŜTTcft «ft ftr JT̂  5TOT t  ^  

^  fWm ^  % MH '^idl ^  3ftr 
3 T F ft  + ’M N  «rt a ft r  3TT?ft i f h n f o r t

^nial ^  I f r rf t ^  ^  ^  ^pn ^
^ T w r  ^  3TTT ^  ^fft^ 1 1  

^  f̂ *RT*n *TT ^  ^cTRft 'ft
sftr ■̂̂Tcft ^
% ^  3f?t̂  f ^  ^  I
^  ^  3ftr^ ^
«ff fe  ^  H fH t m  ^  ^  
^  ^  ^  # t^ rff  ^^nrm 'R 'S
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% «nl<w| ^  5TT<T ^  '317̂

I  I

?5T^ W ^>TT- 

fnff T>F ’5TFT % M  P̂)-
3fk & ^  s ^ ^rm id
5 I «lWl ^
^  ^  ^  ?ft ^

^  t '  ^  5̂7TT̂

^  I  I ^  5RTTT % cTt% ^

3̂TT̂ I  'tHlpD ^  ^  ^  TT 

5T^ ^  t  • ^ ^  3TRf^
^  ^  ^  c!T  ̂^  ^̂ rTSTnr

t ^ 3 f k  ^3TT^ ^  ^hrrfoff 
^  J R T i t

^  ^  5 T ^  anft ^  ^  

ftnn ^RT ^ I

3 n ft^ |W ^  r^^M^Oir a fk if tw r^
^  Ŵ xTirnT 3̂TT f  I 

f 5 [ ^  2T? ^  fe-̂Q'̂ flN̂ I

^  t» ^  ftr
^T T ^ ^  3 T f^  ^  3 r f ^

^t»ft MI r>i*i % 3F3T ^  
fft r«^HtiO'»i ^  I ^  fe r-  

O'? ^  ^  Pt><J1 P r f t ^  ^̂ TPT TT ^  
3ftr ^  % 3 T ^  #  ^  Hlsrr^rt ft^rro-

I ,  ^  ^  ^  ^  ft:
ô jft  ̂ % area % 

3 P ^  3PT# 3TT# ^Tt^ #  5ŷ lNI
^  3ftr ^  ^  serious cases 

^  5rt i^t 5fT̂ ,
aftr ^  ^  iH^i^dr
’T f ^  ^  s r ^  ^  f w  ^  I ^  % 
?TPT ^  T̂PT ^  ^  ^  artr
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H" ^  13RT ^"0% ^  ^  ^rhi
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^  ^  ^  VTT'JT JT̂  ^  t  fe  ^

^  3ftr Vt^FT

f ^ T ^  t  ‘ ^  ^
aftr «rTTFrfir ^  «r^ ^  ^  j f t
^FtftM R̂TTft ^ n f^  cTTft> ^  ^  
5^ aftr ^  3 T ^  *rm  ^  P r^  r̂% i 
5[H7T F̂TTW f  fif> TOpff ^  

T ^  ^  ^  *r5FH 3 T ^  ^  

t ,  #  ^  #■ ^  ^

^ fti 'Sr̂ T ^  W  d 0 ^  ^  ^  
|T][ ^  ^  »̂T 5 ’̂  ^ I

w m

I ,  a fk  ^  ^  ^  ^  fe « M 1 '
apT ^  F^nm r ftnrr ^  I  i ir^  ^
WTT ^ n i ^ f̂ RT ^  ^  3PT̂  +1^

^ I ^  Vt^
5fn^ ^  ̂  *T̂ TT̂  ^  +1^ S t^

^  f w  w  t  I ^ rm  ^  ^
q ^  T ^  t  ^  fcTTRT#^ 7pft

^  f  aftr ŜRTf TT ^  tTt’T
^  spT^ t  I ^  ̂  ^ f% ̂
^  H +1^ ^  X ^

^  ĤRTT t  ’ ^  ^
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P?)T ^  I ^
^

3m? ^  t  3ftr ^  ^  ^
#  3n?ft ^  t ,
5TOT % 3t o  *r t t

^rrf^  I ^  ^  q r ^  g
1% ^  ^  ^  sR^T ^

(^tv ^  t^*6dl ^  i
cW ^  TO ^  ^  VR^r Tg^I

1̂  I ^TRT ^j«a
3T^ ^  WH V̂ T̂ TFT ?T^
^  3 T ^  W\ ^  ^  %

^ V R  ^  ^nftRT I
Jift W T ^ &  S lT W t fc  

v ft^W T T  
^ TO *rftiT wt’fft % T ^
VT ^  ^  ^  ^  5^7^
^ n f^  \

% 3r?TWT TOT 3ftr
^ f r t  t  r«p irW  ^

ftWTT %  3TT̂  ^  ^
W¥TBr ^  aftr r̂

f ^ r ^ r a r t  m f t ^ R i P K  s m
?^R»*T fW T % ?TT*T ^  3T^r^ ^  3fR  

?ft ^  w k  aj«RT a n #  an^ ^

fTT f  1 ^

t ‘ ^  ^  1^  cPr^ ifTT ^
^ro ft 1 1  »TR TO fipsnrf ^

^  ftr̂ iTT ^ ^  ^  ft» ^  a m

*TTW^^rWT5frT^%iqf^l^TO PfTfft 
J? 3rr?ft ^ ^  q^r ^  |> tt

t l
3m<rT ^o ^  |o  ^  ^  ^  1^ 

?!Tf *l»t ( tfaiaing ) 
^ r N I t ^ ^  >rmfTTT 

T̂%, f iw <  f w  ^  % v$irm ^rrar 
T W t ^  5 T fR  VT ^^tlR ^

^  3flr ^  ^
*̂17̂  rft 3TT# ^

^  ^ °h d l ^  I 3 n r  ’T R I ^  ^ d » il ^JrTffHT

3ftT f^^T apT
^ R  a r k  ^ r  ?T ^

?T%nT, 3RTTR ^  ^  % ^ rm

^  I

5 fT ^  % ?T arq^^t &

^  ^ R  %

^ in ft ^cTf %
^  ^  ^ r  5 R J ^  ^  fsRT % f e  T O  ^

cTT^ ^  r^ a f t r  % 5 T R ^

l> I ^  ^ r

t  ^  'TT^
’T ^ T T 5 l t 3 T t r ? T ^ T q R ? r W ^  

^  3 f t r  ^  3 R I R  ^ r  V^'*fTW ^

^ 1  ^ ^ r « q  5 R  ^ R ^ R  ^  s f t ^  «n^ T

»T  ̂ ^  ^
^  ^ d T  I

(E n g lish  tra n s la tio n  o f th e  above  
sp eech )

Shrim ati Gani^a Devi (Lucknow 
Distt. c u m  Bara Banki Distt.—Rcscrv- 
ed--Sch. Castes): Sir, 1 am extremely 
grateful to you and the hon. Minister 
of Health for having been given the 
opportunity to speak today.

I shall submit something about 
health m atters. In my view, HealtTi 
is a very im portant subject. I t . con
cerns the life and death of all human 
beings and it is the real foundation of 
the life of man and o : -iety. A nation 
or community posse.ssing poor healtli 
can make no progress. Therefore, the 
foremost duty of ours and that of the 
Government is to improve the health 
of the nation. I find that our Govern
ment have opened many medical insti
tutions, hospitals, nursing homes, 
medical welfare ccntres, etc., but all 
the.se activities of the Government are 
confined to cities or urban areas only. 
Our principal aim should' be the im
provement of the health of the rural 
population. The urban population 
usually knows something about health
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matters and realizes how valuable a 
possession health is. But our rural 
population has absolutely no idea or 
knowledge about it. There are many 
colleges, hospit£ds and private doctors 
in cities, but there are neither hospitals 
nor private doctors in the villages.

1 shall devote my attention to the 
villages in particular, because I have 
seen with my own eyes how distressed 
the village people are. Are all the 
hardships meant for these people? All 
the money spent by the Government 
every year on medical relief and 
medical institutions is spent on the 
urban population. I ask the Govern
ment whether the rural population is 
not entitled to any share in it?

From my tour of the villages. I have 
observed that on account of lack of 
medical aid facilities people die pre
maturely. If somebody falls sick in 
the villages, one fTas to travel 30 or 35 
miles to the city for medical aid nt for 
fetching the doctor. Before the doctor 
comes the patient sometimes expires. 
Is it not the auty of the Government 
to open hospitals at such places, so that 
these people may be able to get timely 
medical aid? I would request the 
Government to make early arrange
ments to this effect in the villages.

Only this year, a case came to my 
personal notice in which an 18 year 
old girl, whom her poor mother had 
educated with great difficulty, fell ill. 
She was lying in a critical condition, 
but her village was at a distance of 
about 30 miles from the city. You, 
Sir, can very well imagine how difficult 
it was to fetch a doctor to that place, 
there being no road for a car or a 
tonga. As no doctor could reach there, 
the girl died after two or three days. 
The number of such cases is very large. 
Hon. Members know this and realize 
the sad plight our rural brethren are 
in.

I find that new hospitals are beinp: 
opened and new schemes and mobile 
dispensaries are being provided for the 
towns and urban areas. There are 
about 4,000 villages in my constitu
ency. When I used to tour these 
villages during the elections, fortunately 

-a lady doctor working honorarily used 
to accompany me. I observed that 
wherever the village women got word 
that a lady doctor had come there, 
they used to cluster round her and 
tell her their tales of woe and describe 
their ailments. But in the limited time 
at her disposal, she could not be 
exoected to do much for them. She 
did whatever .she could do, but it is not 
possible for patients to get relief 
simply by one consultation. These 
village women suffered from various

kinds of serious diseases. If such 
diseases had been contracted by the 
people living in cities, they would have 
left no stone unturned in the matter 
ol treatment and precautions. But the 
poor village folk succumb to these 
diseases on account of lack of proper 
medical facilities.

For checking disease, arrangements 
for vaccination and inoculation exist 
m our cities. Children as well as 
adults are inoculated against cholera, 
plague and other diseases in cities 
only. There are no such arrangements 
for inoculation in the villages, where 
many people still die of plague, cholera 
and other infectious diseases. Govern
ment have not yet paid attention to 
the needs of the villages in this matter.

Many new dispensaries and mobile 
dispensaries have been opened recently. 
In my opinion, the mobile dispensaries 
should be run especially for the benefit 
of the village people. Each dispensary 
should control a number of mobile dis
pensaries. The head dispensary should 
be located at a fixed place. The mobile 
dispensaries under it should move 
about in the villages within a radius 
of 15 to 20 miles. These dispensaries 
should reoort the serious cases to the 
Chief Doctor and arrange for free 
medical aid at the soot. They should 
also educate the village people in the 
matters of cleanliness and proper diet, 
so that they may learn to maintain 
their health themselves and may not 
fall a prey to diseases. If we proceed 
along these lines the health of the 
village people can be improved to 
.some extent and some of their suffer
ings can be mitigated. The mobile 
disDPnsaries have undertaken a very 
rroditable task, but it can be properly 
done only if they report the cases to 
the Chief Doctor and bring him to the 
vilJages for consultation.

One of the reasons why our people 
are not healthy is that they do not get 
clean and wholesome food. In this 
connection, Government should prohi
bit the use of Vanaspati and the 
slaughter of cattle, so that people may 
be able to get pure milk and ghee in 
good quantity. Another reason is that 
the houses they live in are very un
hygienic. I have been pained to see 
many houses in Delhi, which, besides 
being very small, have neither venti
lators nor windows. Usually there 
is only one room in which the occu- 
nnnts live and do all kinds of work. 
There Is no separate space for bath
rooms or latrines. There is an open 
Hratn in front. In which dirty water 
flows day and night. I have seen 
large worms floating in such drains.
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[Shrimati Ganga Devi]
which are also used as dumps for 
throwing refuse. Can the people living 
in such housjBS ever be in good health? 
If not. then it is the duty of the 
Government to provide good houses to 
these people, these poor people and 
labourers who have either no accom
modation at all or are living in 
extremely small houses. I believe that 
by doing so the health of the poor 
people of this country can be improved 
very quickly. Then only will the 
medicines have some good effect on 
them. If they continue to live in such 
wretched houses, all medicines will 
prove useless. I, therefore, request 
the Government that while they are 
spending crores of rupees on their 
various other activities they should 
also make some arrangements for the 
better housing of such people.

Another thing to which I would like 
to draw your attention is that in our 
villages facilities for imparting health 
education are extremely inadequate. 
If such facilities are provided by the 
Government, the people will be able to 
look after their health themselves. 
There are many women who can be of 
much help in this connection. In every 
village such women should be trained 
to serve the people of their own village. 
If a nurse is brought from outside 
considerable amount of money has to 
be incurred on her visit. If some 
women in the villages, who are between 
20 and 30 years in age, are given train
ing to look after the patients—how 
the bed is to be made, what kind of 
food is to be given to the patients, 
how the house is to be kept clean etc. 
—they can be of much service to the 
inhabitants of the village. If no 
arrangements of this kind are made 
available in the villages premature 
deaths would continue to occur.

In the end, I would again request 
the Government to make these arrange
ments as early as possible, so that the 
sufferings of the village people may 
be mitigated. There are all kinds of 
facilities available in the cities, but 
it is not so in the villages, where the 
population is poor and they have no 
money. Unless Government themselves 
pay attention to it, this big problem 
cannot be solved.

q- a rrr ^  a m r r f t  ^  a m  #
'TT ^  I A  #  ^

«rg?r r̂r xtrtt ^  fin r f  i

^  3rnr %

arrr % h f r  ^  ^  i aftr ^

^ I ^  ^ ̂ K1-

3 T F ^ f^
^  ^  3T5^ ^  ^  f w

A ^  ^  q r  ^ i

A  arrr % s r t  arpft
cTTT 3T7# &

*T ^  ^  ^  11^

5TTT aftT ffRT
grr f w  ^  i ^  arrr %

^  am  %
^  ( grant ) t  ^

A m m j  f  ^  arrsr ^

t ,  ^  w  ^  ^
^  ^  ^ I t  ft)

^  arrr ^
aftr TO ^  ZTf ^

^  f  I

^  % ?rnT 
% T̂PT ^  3ftr VR
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T̂R5%̂ (Modern sciences)
?f 3 f t  j s  a rrs r ?T5 T ^ » ^ w i »i

?r ( h ^ i w i  3t p t  a f t r  %  f e ?

^  • ^ f tR  5T?t ^

^  ^ P | q r  a r k

* r ^ t ^ T  ^  ®F^5TT - ^ i ^ d i  g  a r t r  a n #

&  g  f %  i r f t  wr(\ ^
5 f t  ^  ^  t  a f h :

^  I  JTf

f  ft[> r > i a » f t  ^  ^ T T * r f  T ^  ^

^  3T| ^  t  f r  2T̂
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tions) f ,  2 T |  ^ i r r t t  f e w i O > J i
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 ̂ ^  ^

(Electricity)
^  t  I ^^ftjftrJt 

T̂ sRt̂ T ann: ?̂ytWt ^ ^  t  ^  ̂  
^  ̂  ̂  ^  arnr^

T̂r t» ^  ^  ^  t  •
^̂ t̂ T (steam) ftRft # ftyr^r 
artr ?t R̂ft̂  ̂ f̂ R" Ph«i ?ft arr*r

# ^3# T̂%, ?T5 ,̂ Trri artr 
2T5 ^  ^  ^

^  *T Pi®M«i 5, ^  *T fV^T
1̂ %M ^  ^  1̂ ^  ^

 ̂% pjRT r̂ft% ^ t̂̂ r îfm- 
^  ^  ^  ^  t̂ ^̂ ytWt ?nr5ff
^  f*F 5ft % 5|f^
& arrf f  ^  ^  |', r̂ t̂fft?
5 I ^  ^ ftp ^  ^
^  *T *P̂ artr  ̂^  t̂̂ r i
WarFTJTf t  ^o^fto
TR ^

(Chemistry) # ' ^  
aftr  ̂f̂ RT SRHX ^
JTT f5p=̂  # r̂bft (Botany)
^  arr%^ ftRT aftr fe^y^O f̂ 

^  ?T̂  ^  YPRrxf

# ^  5, ^  & [̂05TT j  ftr

^  ^  ^  fe^y >icÔ»i t  ? ^  2T5

5ft (injec
tions) 5ft W 517̂
TO ^  I

^ j  f% T\m\ ŷt’T aftr r̂ror 
?ftr wt̂  aftr 5ft ^̂ ftrPrv
T̂OT T̂̂HHd arn; f̂err ?? irt 

5^ 5, ^  ^  ^  ^  ^^'ii J
5RTR vr 3RTPT aftr ^  5Tvr̂  

^  «iMqiq ^  jfn^i % ^rnr# ^  w i ?  i
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I  ftp ^  ^  ^  ^  ^  \
3TT^ff^ ^yWi T̂ V?»TT ^ ft> JTRt 

‘*5^ Vt̂ TT M ]^  ^  ^
^  3!|^T ^f*r 9TV

^  ^  inTFfir ^
ftp 5^ ^  (quacks)

^  T̂Tf̂ T̂T ^  ^H»{) 3(Yt

JTTfRT ftp ^  ^  r

3T̂  ^  «rFT ^i«(4Hi STNJ ^ferr 
^  I ^ K n  *i<i 3TrT) ^ f e r r

# 3fk f̂ ŝfd'R ^  HTVRf ^ arr̂ ^̂ r 
% fe^ «T|̂  5® ftp  ̂I f̂t»»T 4 
i T ^ t ^  . ^  ^  ftp  3TFT ^

3rrr t  1
am WTT ^  3TFT #
V^rforf *Fm  cfWT 5TRff ^  
3 rr^ ^  P̂TT, % srr^ ftrv  
V r ^  ^  ^  I ^  Wl^ f t ^ I P f f  ^FHT wx

^  % srnr
T̂ rf ̂  T^ ̂ 1 ^  ̂  T^ f j f̂tpjT
m 3TTT % arrftp  ̂ srrr % ^  
^  f  ^  i \
^  r̂rT t̂ ^JTT^lffal ^ ft> TRT

^  W  I ^  ^

arni tferr jt 5rri%ftPT̂
V R W  (Provincial Health 
Conference ) ^

' H flH ^ d '^  V T ^ T V ^  ^  I ^ fT R ^ J^  ^  

 ̂̂  TOW ^  ftrftfF̂ T 
«ff, ^  f%?n aftr ^  P̂TT-

^  TP^% a rr^  (item) 
3TPT) PrrHH<

aftr sTrf̂ ftr̂ r̂  ftrf r̂^", ^  ^ ^  ^ar 
t̂'TTFT ^  ftr̂ T Pp arn̂ ŝr ^  ^  

(Recognise) f  I 
3̂̂  %  «T>i^'^ afVr <5TI  ̂ I

f c ^  r ^ ’T Fd ^ g  ^ T  ^  a ft r  ^ f r  q r  

^  'T T  a r r ^ f f ^

^  ferr 5̂TPT ft[» f^j^tTPT %

^  3m aTH) f̂eqr ^
^fT^ spnm ^  I 5TOT

^  ^  t?r ?rj]f ^  I =5fWfT
cp 3H^ ^  5f3TT̂  :g T ^

^ ? T  ftp  ̂ TH ^  f «< I f ^  ^  I IW T

3T»n: ?r̂  ^  t  ^  %
t  • ^  ^  5TT̂

ftpqT I TO % ^  arrr ^  'r f e r

sp^r^t ^ p r ^  T sf?t I q f t ^  ^

3? 5T̂  1 ^  ^  ftf? arr^
^  f o r ^  I ftp ftjrar^^

J T R t  a f k  5 P t ^  ^
pĤ»it I aft?: an^j^ ̂  ^

»

3T¥ #  arrr ^
^^.'II 'ii^di ^ f% ^

arm- % f^TTCTT

^ I  «r? ?Pm ^
f  I 4 f 5 r t i r o ^ % m « r 3 r P T | T ^  ^r«[?rr 

g" ft> ^  3rrr •il’frr ^
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arrr % T̂TFR ?ft7T t ,  3rPT% ?rm

3fPT % l̂H»T

^  <̂'=Ih 5 I ^
 ̂ «(ld ^  ^

5  I S T R ^ ft ^  vJlM ai P p

^  ^ ^  t  • ^  ^  
^3TR^ 3T̂  ^ > n f w  ^

^ t  ? ^  ^ 5 aftr
f3TT t  %  ^  t» W  %

'^<^V ^kft 5, ^  3TT^ ^  I

ÎHdl ^
t  ? fap 3rnr ?r, ^ r r p

?r ^  'T5T2KT t  ^  5̂rr?mT 

ftp ^  w  ^  1̂  t   ̂ ^  ^
^  t  fti 3TIR arrr ^  3tW%

3fBr<hf7r
sftr «i4c< ^
2TT V5TFT arrf^ ^

r̂fePfife
11  #  sTTT %  g ;tt  f ^ r ^ R r t t  %  m « r  

5fT^ =^T^ ft? jfsrrqt ^  arnr sfft
- ^  s r ^  5JR

^«ft^%JTT=5rr^t’l #3TFT^q^
f̂t? ^

WT ^  ^  ^  ^ I arrr

^  WT 'FT̂  % fe^
amV ^  t  I ^ T t i  ?rrr?[qt

, . 3rr5T t  I ^  ^ ^  ^  ^  ^  
^  t‘ I

^ arrr ^ -^i^i |  ftf?
m| R̂ -̂  ^  T̂cf

ftrc j^  ^>rrT |  1 htrt ^  j t f r t  5

ft? f e r 4  ^  = ^ t 1 ^  I ^ f t J H  1̂  i H  

^  ^mfRTT ft? JT̂  3TT

f X B ^ V X P T ^  V T t5 TR T^ I 
83 P .S .D .

^r ^  g, ^
f  I

2 F t ^ t , ^ ? 3 T Y t  
? ft^  1 1 4  ^  irWt’ ^  sTPj^fiw?

wnr ftnrr i t̂r ^  ^  ^
^  ^ ?̂ o ^  ?ft
arr̂ R̂  ^  ^  ferr ^  i
zj r̂RtA ^  % 2r§t ŴNf
^Rft (surgery) ?nh  ̂ 9m^ 
ft>̂  ^  I T̂̂t *R A 3H^ 3TR^^ 
ftr%3T vt
^ g f t?  ;jfR5T^ 3T^r^
T̂ ^Jf{ *T>t r̂tVT fo n  ftff J^o’fto
fey (U. P. Medicine Bill) ^  

3fk f̂!T 31^ W
^  a rfe^  ftrm-afh: ij;o tfVo #fWr 
^  ^  f3TT I ^  ^  ^  ^  ^  «r?T
srnrrOr ft* ftrc ferr ft?
3R ^?y%5^te^3rR
^  ^  ftf»̂  I ^  ^  %^-

3frs 4f3ftFT
ftr̂ TT I #  5T *{̂0 «fto ^  ft^R
^  ^  fa r#  f tq'ii^'g ^  I ^*PT%^ 
jf 5TO?ft, ft)ftfarmrrft (Phyniology), 
3RTErnft (anatomy) n̂k̂  n̂ft 
^  ftpT ^  #fiR? ^TFRT
JT̂ ?R (Curriculum)
v?9r ^T VT ^  I

% ifR 3R A ̂  flTW ^  arn*
5 ^  T̂5 t  

an f̂tfV T̂ ^  ^  ?r̂ lf
v^^ffRTT^i 3nr3rnrvr

^  p r  t, ^  ^ 
ftff̂ T HVK ^rw n̂iRTT ^ I fr^ir# cnft 
r̂V9Tr ^ ^  ^r^f v ’r* w  ^©, v© 

35^ 5f rflr <0, ^ 0,̂ 0 ^
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[ JSfl ]

(learned scholars)

^  ^  qf', 5 ^ ^  ^  3Tt-qiT?T

t  I f e r #  T  ^  ^
gfk ^  ^  'tK  3TT̂ 1imf

^  TT  ̂ WTT qr

v[j 3TTT ^  JTT^^ m 4\r
3TfT g t  ?rt ^  spg pp # f T ^

^  ^  fe R  ’Tn ^ ^
I ^ o  «ft. TPT 3fh:

^  fiT, % fe#
2Tf?T̂ ?TftTT 3ftT ^]1
(atmosphere) q̂  t
3ftT ^5TR f%€TTfl
fo ft ^ ^  ^  ^  ̂  ^
#■ ^  ^>t 5T| ^>T

591H<51 f ^  f<̂ «<
t '^  3Ft qf% I 3 m

^ ^Tdt ^
A ^  ^

3ftr ^nr ^  f  f^  3PR 3Tn ^

STTT ^  ^  ^  ^

I ^ ^  ^
5f 3TT̂ T̂ n?̂  ^f^crf%?rt 3TT̂ ^MI5̂ RI»1 

«F%€V i%3Tf 3^T ^  'H aftft"-

fTOfT ( opinion ) r̂Wt ^  «ff,

^  Pff^ ^  fW

•iTT^ 3fk v t f  V «rr 1% ^ r f ^  i
^  ^?T, «rr ftp 

1 ^  an ^ R rv  ^ rfra rf^
p»ft I jy > ifto ^  f e n r -

( Indigenous medicines ) qr 
f^WT 'fr «f|- #

(liuanimou ly) fvfd 
' ^  f% ?rf̂  IJT ^ 3TT̂ ^

^  3|-’̂  ^  t  ^  ^  % i f ^
3 fm fir^  ^>Ti ^ R R >

t  =3T̂  TT ^TT, ^  ^sft^STO
3fnĵ fi[̂  aftr fxrffiR̂T

crtt% TT ^  TTsr^wrd*
^  *1 {I ^ f%
^  ^  cTT̂ % 3rtTT̂  ̂ 3flT
^  ^  ^  ^  TrwnT’iT ^
T̂TTOT f  , ^TT IT̂

t f ^ 3 r n r # ^ ^ ’ ftrr^ft 5̂
vn^ t\, ^  t̂rV 3fk
^  3TPJ#̂  ^  5 ^  =5(>T, fTR 3fk

tj ĈRT TFIH
^  3^ 5ft 5^^
3T#̂  #■ ^  t  ^  sfTT ^
Sinqj'; ®FTPT ^  VtfST̂ n’ ^FX*ft T l f ^  I 

^  ^d««i ^
3fFr T̂ ̂  ^  ^

^  %gT̂  =̂tt; 5̂X»̂

^  ^ 3rrr ^ 
f  fe f, xr̂

t  f% 3ft^ (over
population) t» ^ 3rnr
% f^ w  ^  ^
^  ^  ^irorr t» 5 ^  T̂TT ^zff
^  ^  ^  I 3TTT ^  in ^  t

f̂ Tcpft 3)^ dl^^ <̂̂1  ̂ ;̂JTrr ^  
|^ 5 n ^ O T % ?rn T  

3T T̂TfT
^  3Th: Î RRT arf^ arrr

r̂r?) t| ^ ,  ^  STTT % s r ^  *f*t ^  i
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f w c r  : ?TT^ f  I

^ # ?ft «TT: Inverse ratio 
of the economic proBperity of 
tĥ ) country, not education.

^3rrr^ ^  (agree)
^ I * r f^

^  *♦‘̂ 1 3TTT ^

\A'  ̂ ftpT arrr
(statistics) ^

^ 'f T̂T (cate
gories) 5RTf t  I %

(ratio) % ^
?|TgT TT ^  I,

TT ^  7 4 ^  I , cfhr^ ’TT ^

qr (Tribals) 
^  ^ (Fe-
ciindity) % ^ ^
^  ?tt3it t =" cnrRrzft r w r ,  

3ftr ^  ^  ^  ̂  cft^
aflr ^  TWTI Lesser the edu
cation, greater the birth rate. 
cTT  ̂ % arrr % f
3ftr % fdPdffĝ -̂ Tft̂
f , %TT ^  p5F^^ ^  rreF ^  ftrPT ^ 

^  f^ r^  3T?T̂  ^  ^  ^

% ^  #  4’ 3TFT % ^rp rr g sttt

5̂TR ^  ^
aftT ^

#■ ^  ^  ^
f̂ npT ^  ^ ^

^  p^f+r^fl F̂n"
â T’snr ^  i ^  ^rrar

RtTT  ̂ «ftrr vijlHdl
«TT I ^  ^

# ^rff ^
f ^  ^Fff sftr ^  ^

5̂P5RTT ?T^ q f^  ^
^  ^  3tt ^  ^Tfl-

^  ^  3ftr ^  ^nrf T?: ^ ^ g rr 
«rr3fh:lwTdi «n’3fh:

3r5#^3rT%^?j#3fFT^rf?T%^
^ tTFTf̂ T ^  ^  TfJT ^

3mr ^  fe ?  n̂r?ft t  aftr % 

3 n ^  ^  ^fcff ^  arnr 
^  ?
11 A .M .

^  «fto(T;To TTIHTt̂ Sr : ^

^  t  •

^  ?ft m  % z m  ftr%^
^  (down)

5 rfy ^ [fe ff^  ^TPf

^«TTt‘5rW : 3T^ 3TFT

I

^  snfr TT̂
»f’ r̂»T 1 ^ t f  ; r ^
^rff ^ sflr f^pTT  ̂ q’s^ ift 
#■ ^ W t ?rfr, ^t, fiT ^
aftr ^  I

^qrww : gftf^ I
«ft : 5T’ 3TN ^

j  3fnr ^  ^  artr ;r?f
(trained)

^  ^  fef # % ^  ^ 3|r»F̂
^ ^  3nTT t  *T7r
^  ^  I ;t t̂t ^
f  3ftr TO f ^ f e ’TT «T3frr % p r  

^  c^srY
^  sf>T ^  I ZT^

^  11 5pff% rî F
eft ^̂ TTTT ^  ^ afTT ^  sfinft

q r  w qr TO ^  ?T^,
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JrflW 3TT?TT & JTiff

f , if tr  31  ̂ ft> 3rnpc
a r n f t  ^  3 T R T  5 F ^  ^

^  ^  *PT ^ T ^ R T  t ^

THT WPT 3ftr fipRrnft ^  
i f t^ s n r^ ^  T̂Tft ^  P?r5[?fir «ff 3TRT 

^TTrfV « ft  I ^  ^l)W t %  'f t #

( m e d i c a l

m i s s i o n )  a m r  ( R e d

C r o s s )  ^  3TPTT «TT I

^  ?ft ?TiTT r*iR in a f t r

^  ^  I « f t r  ^

m  ^  ^  ^  ^  ftfTT^
ift^ r r ft  3 H T ^  ^  %  3T^^FT * R T  I 

HTf[ & ^  <iO«Tl % 4>^ai ^
f%  %  f W  2T^ f%ft>d=ir s m r ^

3 T ^  ^ n f ^  ^>ft t  I IR ^

*TT ^  STPT̂ TO ftpTRT 

^  ( a d d r e s s  ) f e r r

J T m a f t T  m f W j  si?t ^ rf ft?

8Trr #  ar̂ OT ^rnr fipzrr f  i
irff »TT 55F53R #  ĉTRIT ft) f e ^ '^ 0

^  f e $ ,3 r r r #  H T ^ ^ fe r r  V o o

^  3 n ft^  t ,  aftr ^
T̂TTT̂ qTTT

t  I Pf  ^  m

i ?  ^  W T
a r k  ?T# ^ p p ft # 3  T ^  f , m s i :  a ft r  

^  ^  *FT ^  ^

^̂ »̂• ^  WTT ^  ^  t
3 ftr  ^ T R  ^  ¥ R T  s f W f o f f  q 7  ftn TT 

'STRTT ^  f̂cf̂ jfT
P T !P ^  I 4' 3 R ^  ?mft fe^>fO ^

'TT =qTT PTT T̂T%5f)
3 T T ^  t  I 3T^ 3TFT 9 R T ^ 7T ^  3TFT ^

( problem) ^
(solve) ^  I  ?

f  sTFT r̂ 7̂T!Tr =5tt̂  ^ {%

^  ^  ^ ^  3rrr « tft ^
5 ^  I #■ ^Tfm* ^ ft: arrr w r f t  ^  

JjP r^dV  ^
^  îfftFT (Hygiene) aftr 

(Health) % r̂r̂

gftr ^  ^  ^  ftr
^  3n  ̂ r̂ftr, »n̂ , aftr ^  
anft ^  ^  aftr T̂f#', ^
ft: 3TT̂  ^  TT ■̂̂TPT H'lHI

^  ^  tW ^
^  I A m m \  ^ ft: ^  ^  

^  ^m rrr 3 fk  q r ^  ^rr^n

(Centro) m  ^  tr#- 
^  ^  t  I 3TR

^ T R T 5 F t ^ ? T ^ ,  W  
aftr RfHHi 1 3̂ T d«Tl'̂ ci
9R R  ^  rft ^  STFT ^  ^ r  ^  ^

g ft: arrr arw
^  ^  & 3TTT

^  ^ q f  ■ I 3TFT t |

Ĥn ,  aftr sTRfhr T̂̂2T
^  ft: p "  *̂t 3 T ^

^  ^̂ iTTT ^  arrr a m  m f  *

% « M \ 3 ^  IT f^tlY ^  't^l 
aftr 4' Iff ^  >̂Rr 3TT̂Ttf?5̂  

(bogus ideology) T ^  ^  t  
ft: ^̂ JTTT artT ?T %

^TPrfhr <+l^ aPT^ fK<

ftn%^ t, ^  ^
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f̂TT ^
t  3nFTT ^  ^  ^

I

^  ?TT̂  i  ^
^  t  ^  ^  cT T^

% fe#  ^T+fi f^v^RTT t  I itrr

^  +^Hi ^ 3rrr -3  ̂^  ^5TT 
^ I ̂ H 0^ ^  ^  3v% t1*h I

^TTT t  Pp

^ o ^  ^7f %■ rViq "FRH rft

^  5>TT I ^  A<i\f̂ £\
(maternity) ^  ftren ^  
fe  ^  ^  ^  3TTfR

ftrerr i ?̂TFTt ^7^
f  tr. 'TRT ^iJ^TT
^ o  tTo cpRf ^

^  WT ■ t» ^  ^  ^  fira-
5TW  ^  m t ^  i  I ^  JTT

^  ^  ’r f ^ ,
ttV t f^ T  ^I2T I ^

+^HI f  I TT f

fk: \oo \ ^  ;r7T^ (scho
lars) (mot
hers) >̂T ^  f  I 3ftr^»T^

=qrrf^ 1% % JTftnr ^  aftr
^ s TPrgt ^  I

T̂T̂  ^  ^TT ^
^  3ft (educated)
t  ^  ^  3TF3T ^  ^  ;

3TTO ^ f e n  'TT sftr 5T T ^
^v+rO 'qr 11

^  ( C a m p s )  
^  j t R r  R t w ^  I iT^ w

^ T T a r f f r ? ^  ? h T T T T ? 3 f t T  m  WK 
%Ry^ % 5n^ 3ftr

^  ^  Fft, aftr *Tr ^  ^
fPT^ *T ^rnr I ^  3TT^^
w  »?T arrfer fw t & ^
^  ?

^  7̂T?TT j
ftr 3ftilT^

T t ^  5 J T T ^  t»TT, 3TFT ^

( c r i t i c i s e )
* aTT̂TT jf, %fr?r, Ĵ̂ TT̂ TO’ ^  STTT %

5TTT <fhr^ H>i«fi ^  *5 0 ^  g
ft> 3rrr % ^  % fe ^  3ttjtt

am r 3TN ?PT ^  WTR I
rft 53* ^  I

^rpT i  ftr m rr ih r  |  i
A' frfW t ^  ^  I ^  im
f^fNr t ,  ^  f t fW tW

1 3TT̂ ^  
i  3 r f ^ ,  ^ f y q T 3fk ft?Rff
^  3 R T ^  I

3TrftrT ^f, « f t ^ R , ^  3Iiq % IT

arnj ^ fe rr % ^  |

3T»F^ 3 n ^ » »  I ^  ^  ilf tM

(En^ish translation of the above 
speech)

Shri Dhulekar (Jhansi Distt — 
South); Sir, I am very ^rrateful to you 
for having allowed me to express my
self. I have listened to the speeches 
of many hon. friends and I feel that 
they have cleared the way for me. I 
want to bring it to the notice of the 
hon. Minister of Health that whatever 
I, say here would not be something 
simply for the consumption of the 
House and on which I would not act 
upto myself.

I want to submit that the problem 
OT health has been engaging my 
attention for the last 20 years. I did 
not do anything else in the.se twenty 
years. I toured th^ whole of
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[Shri Dhulekar]
and studied all the allopathic, Homoeo
pathic and Ayurvedic treatises to the 
'best of my ability, and in the end I 
reached one inevitable conclusion.

Sir, through you I want to convey 
to the hon. Minister of Health and to 
the hon. House as well that whatever 
I am going to say here should not be 
taken as mere words, rather they 
should be acted upon by the Central 
and the State Governments. I wish 
to point out that tKe hon. Minister 
has presented a demand for grants 
totalling upto Rs. Two or Two and a 
quarter crores. I do not think that 
this amount would be sufficient tS  
tackle all the health problems we 
have to face. To put It more clearly, 
no minister can make the whole of 
India healthy if a grant of Rs. 2 
crores only is passed. The hon. 
Minister of Health has got such co
workers as have been working since 
the time of the British. They have 
no doubt been in Government service 
for the last twenty or twenty-flve 
years, but they have not studied the 
country from within. Of course, they 
have books, facts and figures, the study 
of which engages them day and night. 
But whenever they have to find ways 
and means of solving a problem their 
own vested interests distract their 
attention. They begin to regret that 
If anybody points to a way which is 
purely Indian, th^ hundreds of allo
pathic, doctors and the various big 
medical colleges would go wa.ste. 
They think so because they do not 
have an Indian mentality. They have 
not seen India with the eyes of an 
Indian. They are afraid lest they 
lose control of all these things. 
I want to assure them that I do 
not want that good points of allo
pathy should not be adopted. I do 
not want to banish from India all that 
has been accomplished by modern 
science. I want to say only one thing. 
I want to tell the allopaths, our hon. 
Minister of Health and the hon. 
Members that the mistake that the 
allopaths commit is that they claim 
all the discoveries and inventions for 
allopathy, and they spread this myth 
in the country. I ask them to stop 
this. Electricity was not invented bv 
any allopath. If electricity is used by 
allopaths that not mean that
they have inherited it or that it is 
their patrimony. The claim of the 
allopaths that all scientific Inventions 
have come through them is as 
ridiculous as the claim of drivers, 
guards and station masters would be 
that they have invented the steam 
engine. Somebody invented it but 
they cannot claim to l>c its Inventors

simply by virtue of the fact that they 
operate It. I want that the allopaths 
should not make such claims and 
should not spread this myth. Do they 
mean to say that discoveries made by 
Dr. P. C. Ray, who conducted research 
in Chemistry and Botany and con
tributed towards their development in 
the country, were made by allopath.s? 
Are' these their discoveries. I ask. Is 
the invention of injections a contribu
tion of allopaths? Certainly not. 1 
would request the doctors, especially 
allopathic doctors employed by the 
Government of India, not to spread 
such unjustified myths in the country.

I want to address a few words to 
those who are protagonists of Ayur
veda. They* repeatedly claim that 
their books contain all the available 
information. I agree, but does it 
mean that they are not prepared to 
accept and adopt the work done by 
other nations of the world and the 
discoveries and invention.s of modern 
science? That is where their mistako 
lies. That is why allopaths mislead 
them by saying that ali the modern 
inventions were made by allopaths. 
And then the Ayurvedif doctors say 
that they would not accept those 
inventions and discoveries. I want to 
say to them: “If you want to make 
any progress you will have to accept 
all of them and unless you do so you 
will have to bear un when the hon. 
Minister of Health calls you quacks 
and would have to admit that you are 
backward.”

I want to say onething to the 
Government also. The Government of 
India and the State Governments have 
done a lot for Ayurveda. I want to 
bring this fact to the notice of the 
hon. Minister of Health that her 
department slanders her. She has 
spent lakhs of rupees and has appoint
ed many committees, Ayurveda has 
spread in many States as a result of 
the endeavours made by her and 
many Ayurvedic colleges have been 
opened. Students are studying in 
these colleges. The subject is being 
taught as a modern science. Even now. 
her officers whisper in her ears that 
Ayurveda is nothing. The black night 
of despair has passed and we .see 
dawn. The Government of India con
vened a Provincial Health Conference 
in 1946 which was attended by 
Provincial Ministers of Health. The 
then Minister of Health in Madras, 
Shrimati Lakshmipati moved a re
solution. The Conference, consisting 
of the Minister of Health in the 
Government of India and her counter
parts in the Provinces passed that 
resolution as item No. 11 of the Con
fe r e n c e . The r e so lu t io n  s ta te d  t^ a t
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they all recognised Ayurveda. It was 
further stated therein that schools 
and colleges and a research depart
ment for Ayurveda should be opened 
and that Ayurvedic practitioners should 
be given an ooportunity to practise 
wherever need be. Then the Chopra 
Committee was appointed by the 
Government. The Chairman of the 
Committee Col. Chopra was an allo
path and not a Vaidya. More than 
half of the members of the Committee 
were doctors. The Committee re
ported that the health problem of the 
country could be solved only through 
Ayurveda. After that the Pandit 
Committee was appointed. This Com
mittee split its recommendations in 
two parts, namely, one that research 
in Ayurveda should be conducted and 
two. Ayurvedic schools and colleges 
should be given help and Ayurveda 
developed as far as possible.

About research I want to submit 
that all the allopathic doctors in the 
department are out to throw dust in 
the eyes of the world. I say with con
fidence that they want to defraud the 
hon. Minister. We have the Margosa 
tree, turmeric, dry ginger, chillies, 
long pepper and thousands of other 
things. I challenge anybody who 
claims that no research is needed for 
knowing the inherent qualities of 
these things. Who does not know 
what eflects binj^ls produce? Who 
does not know as to what diseases are 
produced by eating these vegetables? 
Ayurveda tells us that a particular 
vegetable causes fever or chill. Who 
does not know that the fruit of Tricho- 
thenses dioica (Parwal) is beneficial 
or who does not know the benefits of 
eating mangoes, black plums or the 
conserve prepared from rose leaves 
or the qualities of asafoetida (Heeng)? 
Do they mean to say that even though 
the drug is Indian we should go to 
other countries—England or America 
and get a certificate from some Dr. 
Haingag Paingy, or Dr. Watson, or 
Dr. Wilkinson or John, to the effect 
that asafoetida is good for stomach 
troubles? I want to tell the hon. Minis
ter with all the emphasis at my com
mand that these doctors want to trick 
her by raising the question of research. 
Do we. who work on Ayurvedic lines 
not know this? What do you know 
about research? We have given our 
life-bjood in the cause of research. We 
have got thousands of medicines. Do 
you want to keep us 50 years behind 
on account of them? I say that this 
research business is all a swindle. I 
admit that there should be research but 
I cannot find any sense in going 
abroad for conducting research. I am 
not a practitioner, I am just a humble 
servant ol Ayurveda.

I have been working for the last 
twenty years. 1 have studied, meas
ured and weighed everything. I have 
founded the Bundelkhand Ayurvedic 
College at jhansi. After four years 
when ihe college had 150 students on 
its rolls, it was converted into 4an 
Ayurveda University. After that 
modern courses in surgery etc. were 
started in that college. Here I want 
to thank Hon. Shrimati Vijaya Lakshmi 
Pandit for giving me an opportunity to 
introduce the U. P. Medicine Bill in 
the Uttar Pradesh Assembly. The U.P. 
Government agreed to the Bill and it 
was passed as the U.P. Medicine Act. 
I thank her again for allowing me 
another opportunity to have that Act 
enforced after we were released from 
jail in 1946. I was appointed Chair
man, Board of Indian Medicine. I 
opened research departments in all the 
colleges in Uttar Pradesh. The teach
ing of Botany, Physiology, Anatomy 
etc. called the basic sciences, with 
changed curricula, was started.

I want to point out one thing more. 
Ayurvedic colleges only would not be 
sufficient. How can the work of re
search be carried on in the research 
department? Research can be conduct
ed only when there are at least 30 to 40 
highly qualified professors and ten, 
twenty or fifty learned scholars who 
may have no teaching work on their 
hands but they shared study them
selves and carry on research wc r̂k. 
If only a research department is 
opened five or ten people are employed 
at Rs. 400 or Rs. 500 p.m. and asked 
to carry on research or M.P’s or doctors 
for that matter being asked to conduct 
research, we cannot achieve anything 
in this way. Research cannot be done 
only for the asking. Dr. P. C. Ray or 
Jagdish Chandra Bose did not become 
learned because the Government had 
issued any edict. A special atmos
phere in the universities is needed for 
producing such people. Only a couple 
of students out of thousands come out 
as great scholars after studying for 
decades together in the universities. 
How could Shri Deshmukh rise to the 
post of the Governor of the Reserve 
Bank had there been no universities? 
That is why I say that I firmly belive 
that the development of the Ayurvedic 
system can be achieved only if there 
is an Ayurvedic University. When 
Ayurvedic University Organisation 
Committee was appointed opinions were 
invited. And different people expressed 
different opinions on the question of 
opening such a University. Some were 
in favour of it and some were against. 
Even at that time many people ex
pressed the view that such university 
ought to be there. The Re-organisa
tion Committee of Indigenous Medl- 
cinet appolnM by tbc Uttar Pradesb
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[Shri bhulekar]
Government in 1948-49 unanimously 
reported that the establishing ot an 
Ayurvedic University, where there 
should be 4 or 5 hundred students and 
professors studying and teaching Ayur
vedic system on modern lines, was es
sential. I want that hon. Rajkumariji 
should make a note of it—that we 
should not study and conduct research 
in Ayurveda in the same way as simple 
folk like to read Ramayana or Shrimad 
Bhagwata etc. All available books on 
Ayurveda should be studied. We should 
even try to get back all the books on 
Ayurveda which have been taken to 
China, Persia, and Arabia- Those 
books which have been translated into 
English should be retranslated into 
Hindi. What I mean to say is that so 
long as you do not raise the standard 
of education mere spending Rs. four 
lakhs on research would not do. .

I want to make another point. Al
most all the hon. Members have said 
that there is over-population in our 
country. I want to ask who does not 
know this and why do you stress the 
obvious? You know that the greater 
the education the lesser is the number 
of children and, secondly the better the 
clothing and food and general cleanli
ness, the lesser the number of children.

Srimati Vijaya Lakshmi (Lucknow 
Distt-Central): This is wrong. I had 
Bald: Inverse ratio of the economic pros
perity of the country, not education.

Shri Dhulekar: I agree with her. 
Shrimati Vijaya Lakshmi Pandit has 
said that I should not say that there 
is any ratio between education and 
birth-rate. I would like to draw your 
attention to the statistics where four 
categories have been drawn up. From 
the point of view of the education 
ratio, the Parsees have been placed 
first, the Hindus second, the Muslims 
third and the Tribals fourth. In the 
matter of lack of fecundity also, the 
Parsees came first and then others in 
the same order. The lesser the educa
tion the higher the birth-rate. That is 
why 1 mentioned education. I have 
statistics here to prove my point. The 
sole mission of my life has been to 
make medicines available to each and 
every Indian. About the military 
Department I wish to point out that if 
war breaks out, we would not be able to 
get medicines from Russia. Germany 
or England. How, then, would we 
supply medical aid to our fighting 
jawans? If a war breakes out, we 
shall be compelled to depend on the 
Ayurvedic system of medicine. I had 
an acquaintance, a soldier in the Army, 
who had some knowledge of A*yurveda. 
During the Burma campaign when the 
British troops were surrounded on all

sides, they could not get any medi(;aJ 
aid. At that time, that soldier used to 
bring herbs and plants from the juugles 
with which he treated the wounds and 
ailments ot the soldiers. The soldiers 
fully responded to such treatment. 
What I am saying is very important, 
for supposing a war breaks out and 
impbrts of medicines from abroad are 
stopped, what course will you adopt?

Shri P. N. RajabhoJ: Is war going to 
break out?

Shri Dhulekar: It is the brave who. 
fight. During the war, when military 
expenditure has to be cut down herbs 
etc. will be needed for medicine.

Mr. Deputy-Spcaker: The hon. Mem
ber may close his speech now.

Shri Dhulekar: Yes Sir, I shall con
clude in a minute. 1 have not got any 
opportunity to speak for the last i i  
months. I never say anything meaning
less. Therefore, I would like to have 
two or three minutes more.

Mr. Deputy-Speaker: He may pro
ceed.

Shri Dhulekar: My suggestion is that 
doctors and nurses should be trained to 
make use of the innumerable iierbs, 
plants etc. found in the jungles ot our 
country in order to meet any emer^iency 
which may arise in the event of war. 
Therefore through this system of Ayur
veda in which these herbs are used, we 
can Ueat our countrymen and soldiers 
in war days very cheaply. This system 
is especially suited to our needs, lirstly 
because our country is poor and people 
cannot afford to purchase costly 
Western medicines or go in for 
Wesitern methods of treatment, and 
secondly because diseases are ram
pant on a large scale and in the event 
of stoppage of import of Western 
medicines we shall have to fall back 
upon it. The armies of Rana Pratap 
and Shivaji, which had to 
roam about in the jungles, used 
this system for treatment. They had 
no medical missions or Red Cross ac
companying them and all the material 
which is now provided by medical mis
sions or the Red Crf,ss, they used to 
cull from the jungles. Not a single 
soldier of theirs died of disease or on 
account of lack of medicine during 
their stay in the jungles which tended 
upto 25 years at a stretch. This system 
of medicine can prove extremely use
ful for the poor. At a dispensary art 
hon. Minister was presented an Aa- 
dress of welcome and his services w tr«
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praised, but at that very function a 
gentleman got up and said that the 
financial assistance amounting to 
Rs. 400 per annum granted to the dis
pensary was spent out in l i  months
only and asked what function was the 

^ dispensary to perform during the re
maining lOi months. Four hundred 
rupees worth of Western medicines 
are finished iri 1 i months and the 
doctors and the nurses have to remain 
idle for the remaining period. Their 
salaries total Rs. 800 p.m. and the
amount spent on medicines is Rs. 400
per annum only. What results can 
be expected in these circumstance#?

• In the Jhansi dispensary about which 
I have personal knowledge, I know 
that the expenditure on medicines is 
Rs. 1200 per annum, while the expen- 

 ̂ diture on the medical staff is Rs. 4000 
per mensemi. Now, how can this 
problem be solved? I would like you 
Sir, to listen to me attentively. 1 
would suggest that instruction in 
hygiene and health should be given 
to children right from the primary 
stage to the University stage and in 
their classes they should be taught 
how to keep all parts of their bodies 
healthy and clean* because if they 
learn to care about health matters, 
it would go a long way towards check- 

 ̂ ing disease. In my opinion, it is the 
responsibility not only of the Central 
or State Governments but of all indi
viduals to follow and carry out all 
theee things. Instead of courting 
illness by keeping whole nTfehts awake, 
attending cinema' and theatre shows 
and then spending money on medical 
treatment, why should not we regulate 
our life properly and ,lhus avoid ill
ness? If we have fallen sick b^ not 
leading a life of self-restraint it )s not 
the duty of the State or the Central 
Governments to give us medicines for 

 ̂treatment. It is nobody else’s fault 
but our own, because we invite illness 
but our own mistakes. I am not pre
pared to brook the “bogus ideology” 
according to which the responsibility 
for our ill-health is laid on the 
shoulders of the State Governments 
or the Central (government. Rather 
I believe* that people themselves are 
responsible for this. '

‘ But while people are responsible for 
maintaining their health, imparting 
training to them is certainly Govern
ment’s responsibility. The Govern
ment should educate them from the 
primary stage right up to the highest 
stage. As regards girls, my sugges
tion is that after finishing the primary 
stage, there should be a compulsory 
nursing course for them from the 
age of 16 to 20 years. After that com
pulsory education regarding mater
nity matters—about food, habits 
etc.—should * b« given to them. I t  is 
83 P.S.D. .

not necessary for all girls to take the 
B. A. or M. A, degrees, but it is es
sential for them to know the working 
of their bodies. Of course, those 
women and girls who want to study 
science should be given opportunity to 
do so, I have po objection to that, but 
it is an admitted fact that only five out 
of 100 would become scholars, ‘ the 
rest would all become mothers, and 
for prospective mothers it is essential 
to receive education in nursing and 
maternity matters.

The responsibility for giving train
ing to ordinary educated people Uke 
us, so that we may be able to treat 
minor illness like colds, cough etc. 
rests with the Central and State Gov
ernments. There should be ho,use 1t> 
house propaganda and there should 
be Camps for women to train them 
in nursing. Is it not rather curious 
that v/hile our womenfolk can be very 
easily trained to «erve us in regard to 
health matters and nursing, we shoyld 
pay ten rupees for engaging a nurse 
for one night? After all, how can the 
poor people afford to pay so much and 
should they die on account of lack of 
medical aid?

I would like to tell you Sir, that I 
am not here to criticise the Govern
ment through my speeches, but Sir, 
through you I would like to convey 
to the hon. Minister of He?&lth that I 
am there to co-operate and lend her 
a helping hand. I claim that I belong 
to the whole of India. I do not oppose 
anybody. I am neither opposed to 
allopathy nor to homeopathy. Today 
the nati6n is on the down grade, our 
wo'menfolk need be saved.

Through you Sir, I would «sk the 
oflflcers of the Government of India 
to “kindly buy the hatchet against 
Ayurveda”. If they do not stop this 
controversy, I can say they would not 
succeed.

Dr. Mathuram (Tiruchirapalli); 
Health is wealth, is an old saying. A 
nation’s wealth is also measured from 
its health. The Indian nation l̂ s very 
backward in the condition of its 
health. If you take the statistics you 
will find that the avefage expectancy 
of life is only 27 years in India. Our 
death rate is 22 per 1000 whereas in 
the U. K. it is 12 per 1000 and. in 
America it is 11 per 1000. The child 
mortality rate also is equally great 
here, and as regards expectant mothers 
about two lakhs die every year during 
child birth. Coming to diseases, mala
ria takes a toll of about 20 lakhs 
every year and“T. B. about five lakhs, 
and similar other diseases are res
ponsible for so many other lakhs of 
deaths. That shows bow backward
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we are, how careless we are, so far 
as our health is concerned.

What are we to do in these circum
stances? Th«re is- the Central Gk)v- 
emment on one side and the State 
Governments on the other. The State 
Governments are doing their best but 
their finances being slender the^ .ire 
not able to fully atitend to the problem 
of national health as they ought to. 
Therefore, the Central Ministry of 
Health should come to their rescue. 
The Central Ministry should not re
strict its activities to a very small 
sphere or circle. Its activities must 
reach the remotest village and the 
largest bulk of the people. The bulk 
o ^ the  people live in the rural areas, 
not in the cities or towns. More than 
80 per cent, of our population lives in 
the villages. It is those people that 
m \^t neceive th6 maximum medical 
relief but, in fact, i t . is  those people 
that are highly neglected. Cities and 
towns, though not fully, yet to a 
certain extent, ’ are provided with 
medical relief ; but «s far as the villages 
are concerned they are totally neglect
ed. It is they who need it. They 
«re the bulk of our population. Those 
people living in the villages are also 
our food . producers and therefore 
their health should be of greater con
cern to us than that of the city dwellers 
and the town dwellers.% ■

Therefore, the Centre must devote 
its full attention to the medical relief 
of our rural areas. It is a question of 
national importance. But I fijid that 
the Central budgetary allotment to
wards this head is less than Rs. two 
crores whereas the Central revenues 

. total to about Rs. 400 crores. This 
would mean that the Central Govern

, ment gives only i  per cent, of its 
financial attention to htealth and medi
cal relief. The Health Ministry at the 
Centre must spend at least Rs» ten 
crores or even 20 or 30 crores for this 
purpose, and that too in the form of 
financial assistance to the States. 
Such assistance is Absolutely, essential 
and is nrgently needed in the various 
States. The present allotment of Rs. 
two crores is quite inadequate and 
must be increased at all costs.

I now come to the actual working 
of medical relief in the rural areas. 
For the past so many years various 
States have tried to extend the medical 
facilities in the rural areas and they 
have failed also. Rural dispensaries 
were started and later closed down 
for the simple reason th^t they did not 
have the necessary personnel. Either 
the doctor was not .available or the 
compounder was not there to run that 
disperisary, A? conditioTO pf \iHage

life are not conducive to their stand
ard of living, -these doctors, com
pounders and nurses do not want to 
go and work there. Also, their pay 
is so meagre that for a person who 
expects to maintain a certain standard 
of living, working in a rural dispen
sary is not an attraction. In addition, 
he is not able to increase his income 
by private practice. A villager who 
goes to him can, out of gratitude, give 
him two to four annas for the treat
ment he receives. But that is not 
going to solve the flnaticial problem 
of a doctor or a compounder or a nurse 
working there. So it is more or less 
an honorary job for which only< mis
sionaries are suited and whicti others' 
will not be able to do. In general the 
pay scale of the staff employed by 
the town or local body concerned is 
very low. That is the general com
plaint of many medical men also. This 
must be looked into and revised.

Let me now deal with the question 
of how relief can be given in these 
circumstances. My suggestion is that 
it can be done in the form o f’touring 
medical vans. There must be about 
two vans per district. The TJealth 
Ministry will say that it is the States* 
affair, but the Centre must come to 
the rescue of the States and give them 
sufficient funds at least to rui) suih 
vans. Now, as I sslid each district 
must have at least two such vans and 
they must be staffed with a doctor! 
a nur.se, a Ampounder and a driver. 
This is the absolute minimum neces- 
.«iary for running these medical vans. 
The f'ost of a v«n won Id be about 
Rs. 30,000 or so, with the equipment 
and drugs. So. for a lakh of rupees 
you can have three vans. The States 
cannot afford to spend so much. So, 
the Centre must come to their help 
and advance at least half the cost^ of 
each van. A van can cover the needs 
of an area of four or five square miles 
in a day- In a single day a van can 
visit three or four places. A village 
would be visited by a van twice a 
week.

I also suggest that rural medical 
services must be nationalised. Any 
doctor who passes out of the medical 
college must be asked to practise in 
the rural parts for the first four or 
five years. This can be regulated 
during admission to the medical col
leges. Medical service must be clas
sified into rural medical service, and 
general medical service, or specialised 
medical service. When a candidate 
seeks admission he should be asked 
to exercise his preference. Of the 
available seats in the coTWe 50 per 
cent, must be reserved for rural 
medical service candidates; the other 50 
per cent, being allocated for the other 
services. Unless this Is * done there



8003 General Budgei^ l JULY 1962 Demands for Grants 3004

will not be aiiy attraction for the rural 
medkal service. A rural medical ser
vice is absolutely essential tor our 
nation, because most—about 80 per 
cent—of the population live in villages* 
and not in cities. That is one way 
of tackling the problem. ‘

^ Some of our men, as soon as they 
pass out, are sent inunediately to 
foreign countries. I suggest that the 
selection must be made from among 
people who have done at least ten 
years’ of service in the State. They 
must not be taken in for foreign 
studies straightway. They must not 
be asked to practise first, in the rural 
aresa for ftye years. Unless there is 
an element of indirect compulsion, I 
am afraid we cannot do much in the 
matter of rural medical aid. -

♦ Again we import certain experts 
from abroad to help us. Some of 
these experts I have found to be quite 
Inexperienced and not having been 
in the field at all. They are people 
who have just passed out; or they are 
not wanted in the|ir own countries. 
And they impart their knowledge to 
us I I do not mind our spending double 
or treble the amount—but let us get 
men of international fame. Then only 
will we be able to get the advantage 
of thetr experience.

* jfto ^ 0  n w O  : in ^

v f  ?TT«rn?ir |  i ^  ^
fr»T ^  ^  fj I w

fo rr i
[Shri B. D. Shastri (Shahdol-Sldhl):

I am also a Member o  ̂ this House. I 
have stood up many a time but have 
not been given an opportunity to 
speak. J

 ̂ Mr. DeiratV'Speaker: I cannot call 
 ̂ everyone.

Dr. M M. Das (Burdwan—Reserved 
—Sch. Castes): I lake this opportunity 
to discuss the urgent need 9f a posi
tive population policy on the part of 
our Government A positive popula
tion policy, a policy which will effect
ively control the growth of the popu
lation of our country is highly desirable 
and essentially necessary not only for 
the economic stability of this country 

' ' but also for creaj.ing a bettep balance 
between our expanding'population and 

, our short food-supply. Unfortunately 
for the world, the human race has a 
natural tendency to multiply, to in
crease in numbers. But the area of 
land on the face of the earth is limited 
and does not increase with.the growth 
of population. On the contrary, an 
increase in population, methods of 
production remaining stationary, tends 
to lower the production per capita of

goods and thereby lower down the 
standard of living of the country.

There are some people who in their 
sentimental optimism think that Gk>d 
in his infinite mercy sends a pair of 
hands to help in the production of food 
along with an extra mouth. But these , 
people do not understand that God has 
made no provision for an extra acre 
of land to be added to the surface of 
the earth along with an extra mouth 
and a pair of hands.

Mr. Depnty-Speaker: I am going to 
call the hon. Minister at 11-35. The 
hon. Member should, therefore, dis
cuss only the main points. Otherwise, 
he will have to sit down.

Shri Nambiar: He is speaking on 
population.

Dr. M. M. Das; Population has the 
closest connection with health.

India has the second largest popu
lation in the world. The first is 
China—my hon. friend will be pleas
ed to know—w îth 461 millions and 
the second is India with a population 
of 356 82 millions. . The rate of in
crease -in our population is' 1*3 per 
cent, per year. In other words, our 
Governmenit has got eivery (year 40 
lakhs, or round about that number, 
more mouths to feed and 40 lakhs more 
bodies to clothe. Scientific and tech
nological development is a country 
ultimately brings down both the death 
rate and the birth rate. But the first 
impact of modern science and techno- - 
logy, with its improved sanitation and 
disease control, reduces the. mortality 
rate or the death rate without infiuen- 

, cing in any way the birth rate or the 
fertility rate.

The increase in food supply, the 
elimination of famines and epidemics 
and the gradual improvement of the 
health conditions of the country re
duce the mortality rate. But fertility 
or birth rate, being intimately con
nected with the ways of life of ihe 
people, with the traditional outHook 
of the people towards family and 
children and their religious practices, 
offers more resistence to change. 
Thus we find that during the first 
phase of industrialisation in every 
country, the rate of death comes down 
and owing to the coming down of the 
rate of death population begins to in
crease on an unprecedented scale. 
This is what happened in England 
during the first phase oX the industrial 
revolution during the earlier part of 
the 19th century.

Mr. Depaty-Speaker: What is the 
remedy? The learned Doctor may come 
to the remedies he would suggest.

Dr. M. M. Das: I am coming to that. 
Sir. In Japan also we find an illus-
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trative example of these phenomena^ 

, We are afraid this is what is going to 
take piaee in our country also. Along 
w ith 'the implementation of our deve
lopment schemes our population also 
will grow on an unprecedented scale. 
In India today both the birth rate and 
the death rate are very high, because 
India still remains a backward and 
under-developed country. Our birth 
rate is 27 9 per thousand and our 
death rate 17 5. With the beginning 
of- industrialisation—our death rate 
will come down—but our birth rate 
will remain the same. The result is 
that the rate of increase of our popu
lation will be much higher than it is 
now.

But it is a very difficult matter to 
control the growth .of population. 
There is a natural tendency among men 
and women in every country to marry 
and to produce children, and apparen
tly, thpse who marry lead happier lives 
than those who do not.

Shrl Nambiar: If the death rate is 
also increased the problem will be 

supply. *

Dr. M. M. Das: I have got only a 
few minutes, my friend.

It is therefore imperative that our 
Government should devise and follow 
H positive_ population policy aimed at 
a reduction of the* birth rate of our 
country so that a better balance may 
be created between the rapidly expand
ing population and the short food 
supply.

Apart from living the life of an 
ascetic, a life of celibacy, a life of ab
solute sexual abstinence, there is only 
one alternative in the world today for 
controlling the growth of population. 
Xhis one alternative is the practice of 
any of the methods of family planning 
or birth control. It is a matter of 
regret that our Government has up 
till now done practically nothing in 
this respect. A brief reference of this 
problem of family planning in the 
Draft Report of the Planning Commis
sion has focussed the attention of the 
public to this problem of vital im
portance. This year rupees three lakhs 
have been earmarked in the Budget of 
our Health Ministry for carrying cut 
investigations about the rhythm 
method of family planning. I do not 
understand why our Government has 
become so enamoured of this rhythm 
method of family planning. All over 
the world today this method has not 
been found suitable in any country, arid 
every country has disregarded this 
method as unsuitable, unreliable and 
inpflective. The House will know that

our Defence Forces have taken up 
this family planning to be introduced 
and popularised among the members of 
the Defenqe Forces. Here is a book- 

‘let Planned Parenthood, published by 
the Medical Directorate, Army Head
quarters, New Delhi. And this is the 
opinion of our Army Medical Direc
torate about the rhythm method which 
has been adopted by our Govern
ment. After describing in detail this 
method, this booklet says;

“In practice, however, the ob
servance of the safe period” (that 
is, the rhythm method) “is fraught 
with pitfalls, chiefly on account 
of the fact that the fertility of 
women is very variable, and many- 
women have been known to con
ceive right through the menstrual 
cycle”. .
I would also like to submit before 

the House the opinion of one of the 
world renowned authorities upon this 
subjeict, namely, that of Dr. Mari^ 
Stopes of England. Dr. Marie Stopes 
is the ^resident of the Society for 
Constructive Birth Control and Racial 
Progress in England, and she is also 
the President and Founder of the 
Mothers' Clinic, London. In a pam
phlet named Birth Control to Indian 
Women, she has said: *

“Recently I heard with pro
found distress that the Indian 
Government are actively support
ing a campaign to teach Indian
women the ‘Rhythm’ or so-called 
‘Safe Period’ method (of birth
control). I emphatically deny
that the Rhythm method would be 
successful and earnestly warn
Indians not to place reliance on 
this method. It is most unreliable 
and very unnatural.”
The opinion of medical men in this 

country is not at all favourable so far ' 
as this rhythm method is concerned.
I understand that one of the most 
reputed and leading surgeons of the 
city of Delhi has written a letter to the 
hon. Minister explaining to her the 
worthlessness of this method and re
questing her not to waste public money 
and energy in propagating and popu- 
lari.sing this rhythm method.

Even Dr. Stone, who was invited ly  
the Govcn-nment of India, has not rec- * 
ommended this 'methods as the most 
suitable one. In spite of the fact that 
Dr. Stone was invited to this country 
by the Health Minister only to esta
blish pilot studies in the usa of the 
rhythm method of family planning, 
Dr. Stone has recommended that me
chanical and chemical contraceptives, 
which are now imported from foreign 
countries, should be manufactured Ir 
India by the Indian Government
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In these circumstances, with all 
humility, I beg to submit a few of my 
suggestions in regard to this problem.

Firstly, I submit that instead of 
carrying out investigations and re
searches, our Government should make 
sincere attempts to popularise and 
propagate amongst our masses those 
methods of family planning which are 
being already used today in other 
countries of the world with safety and 
4success. The only difficulty with these 
methods is that they involve some ex
penditure. In order to counteract that, 
so that everybody may find it possible to 
utilize them, my suggestion is that our 
Government should give a subsidy to 
all the appliances of family planning— 
rubber goods or medicines. We have 
earmarked Rs. three lakhs for investi
gations in family planning. The total 
value of such birth control appliances 
imported into this country will not be 
much, and out of these three lakhs of 
rupees room can be found for the 
subsidy. «

Secondly, in additioh to this sub
sidy, our Government should organize 
a country-wide movement for popu
larising family planning. All the diff
erent agencies of publicity, namely, 
the Press, platform, cinemas, radio 
and other agencies should be utilized 
for this purpose. Our Ministry of In
formation and Broadcasting should be 
requested to prepare a series of films 
for popularizing the principle and prac
tice of birth control amongst our mas
ses. ,

Shri Nambiar: A very cane idea!
Dr. M. M. Das: And, thirdly, free 

beds and free opieration facilities 
should be made available in every first 
class hospital in this country for steri-, 
lizing those who want to get themsel
ves sterilized by surgical operation.

Before I finish, I would like to sounrt ' 
a note of warning to our Government. 
The odds against any plan of family 
pHannirg being implemented in this 
country are no doubt very heavy. But, 
our need is imperative. A laissez-fajre 
attitude towards this problem of great 
importance can only spell disaster and 
bring upon this country utter frustra
tion and eternal poverty.

The Minister, of Health (Rajkumari 
Amrit K auru I welcome this opportu
nity that falls to the lot of a Minister 
once a year to listen to the opinions of 
the Members of this House in regard 
to this vital problem of health. I only 
wish these opportunities came oftener.
I have, therefore, listened/with great 
interest to all the criticisn^s that have 
been levelled at my Ministry and to 
some s;iggestions that have been 
thrown out.

It is difficult for me to express in 
words the immensity of my heart ache., 
It is perpetual and no medicine can 
cure it. That I, who have to move 
and live and have m y  being amongst 
those who are sick and suffering, find 
that I cannot do .all that I should' like 
to do for them, is enough to depress 
any one. But, after all, problems 4re 
there to be overcome and I have no 
doubt that even in these last 4i years, 
a very brief moment in the life of this 
or any country, a little something hag 
been achieved. I have qo doubt too 
that the State Governments wHo are 
mainly responsible for the promotiort 
of health in their areas are well alive 
to the situation and their' responsibili
ties, and the great thing is that, how
ever slowly, we are forging ahead on 

, right lines.
Much that has been said in regard 

to the inadequacy of health facilities 
ui ruf*al areas. I entirely agree with 
the Members of the. House who s©y 
that our problem is pre-eminently, as 
all our problems are, a problem of how 
to bring well being to rural areas. I 
•'ave been told that nothing can be 
done unless the economic problem is 
solved. I do admit that I am not a 
little handicapped as are the Health 
Ministers in all the States inasmuch 
as we do not get enough finances for 
our schemes. But, I realise that < 
the money is not there. I know how 
sympathetic my hon. colleague the 
Fmance Minister is towards my 
schemes. But, then, he cannot mint 
m o i^ ...

An Hon« Member: he can.
Rajkumari Amrit Kaur: He cannot, 

unfortunately.
The Minister of Finance (Shri C. D. 

Deshmukh): Not with safety. -
Rajkumari Amrit Kaur: There are 

certain 'levels beyond which man's en
deavour cannot go. Therefore, I agree 
with my hon. friend on the opposite 
side when he says that all the ameni
ties that are possible to be given to 
city people or to people in other coun
tries cannot be applicable to rural 
areas and that owin^j to lack of 
finance we have to have different 
standards. But I am not In  agreement 
with him and with many others in 
all that they have said. They have 
asked for health amenities In the rural 
areas. I believe firmly that I cannot 
have health unless I have enough 
food; I cannot have _ health unless I 
have communications whereby to reach 
out to the people. I cannot have 
health unless the problem .of housing 
is solved. The people must have a 
proper drinking water supply. I have 
always laid the greatest ^stress on the  ̂
preventive side. Even that means V 
money. I do hope that <he new
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'Ministry of Housing will have a 
dynamic* programme ot housing. I 
do hope that road communications anti 
facilities for water will be amply 
developed in the Five Year Plan. I 
believe that the answer ioj medical 
aid and relief to rural a r e a l s  mobile 
dispensaries and cottage hospitals. I 
know the difficulty of getting doctors 
to settle in our rural areas. I blame 
the medical profession because I feel 
that here in this country when we 
stand at the* th re^o ld  of a big ven
ture and hope tcy^nake something big 
out of it, we ou^it to have a mission
ary zeal, a missionary spirit^ a spirit, 
that counts no cost too great if it 
means service to our country. But, 
alas, the system that w ^  left to us, 
of medical aid and re lie j^ a s  not play
ed fair by the doctor^ either. How 
can one expect a doctor to go into the 
rural areas, on, sometimes, Rs. 80 a 
month? WJrere is he to live? He has 

ij .n o t got aJPhouse to live in. He has
V got no -ffcilities for the edv

6.

_ education of
his children. He has to go without the 
amenities of life to which he as a city 
dweller has been used. Therefore, 
we are in  almost, as it were, a vicious 
c ir c le /1  have no doubt that cottage 
hospitals 'Should be built and I have 
no doubt that mobile dispensaries 
should be used more and more and 
more, and that we should have a well 
paid cadre of doctors in G overnr^nt 
service without private practic^/ So 
long as we do not pay our doctors 
adequately we cannot have both good 
men and women and good Work. You 
have to pay the doctors a living wage, 
a wage that will not only attract them ,y 
but will make it possible for t h e y  
to serve. We should not make condf^ 
tions of service impossible for any 
one: I do plead for that. But, I know 
this also. Even in respect of the 
limited scheme t h a ^  have put up 
recently, and w l u ^  to my joy, has 

 ̂been accepted bjyfhe Cabinet, to give,
'/ on a small payment, free medical aid 

and relief to all Government employees 
in this city of Delhi, especially to those 
whom we used to call Class IV ser
vants—I do not myself like this classi
fication—arid Who used to gejniothing,
I api already receiving letters from 
the members of the Medical Associa
tion saying that this policy is all 
wrong. The Health Minister of the 
TJnited Kingdom, when I was talkmg 
to him year before last, said to me 
that we too were bound to/nave diffi
culty if we started anythftg on these 
lines because everjrwhere there are 
vested interests in the mfedical profes
sion. Well; we have to stand up to 
them. Vested interests must go 
because it is the people’s welfare that 
comes'first. I would like,the Membeijr 
of this House to help me. I believfe

we have to nationalise our health 
services. I believe everybody can 
afford to give a little towards health. 
We are in the habit of depending w on 
the Government for everything, v j& a t 

A vcan the Governmetn alone do? I ^ a n t  
(jV the  people’s co-operation in the matter 

of public health. They c?m and should 
give it.
, Members have talked about more doc

tors. I am not so keen about producing 
more and more doctors who will cong
regate in the cities and not g o ' Into 
th ^ illa g e s . I am keen to attempt tp 
trmn doctor’s aids and nursing aids 
from amongst the villagers themselves, 
who will carry out the doctor’s instruc
tions, who' will be intelligent ei>ough, 
who will be educated enough and ^rtio 
will be trained enough to see to i^ h a t  
all the service the doctor d ir^ ts  is 
made available to the people. I 
believe this is the right way of solv
ing the huge problem of health. <1 do 
not take a gloomy view; I do no^st^  
why we should jiot be able t ^ ^ iv e  
more and more of such aid ana relief 
to our people over the next five years. 
I think we can do it; we must do it; we 
must make up our minds that, it shall 
be done. ^

^  )  I do not agree with my hon^^iend 
” ^across the way when he says that 2-3 

per cent, only of our people require 
hospitalisation. I wish he could vistt 
the hospitals even in this city of Delhi 
and see what percentage of the people 
require hospitalisation and how little 
roony^ have been able to ^ive them.

He also talked against the B. C. G. 
campaign, against its efficacy, against 
its whole conception. I would like 
to quote but I have not got the books 
here at my elbow—I could quote to 
him, in/iact far more liberally than he 
did a ^ in s t it, in favour of B. C. G. 
It is only one of the many protective 
measures that we are taking, and I 
think we ought to take it. And I do 
not think the experience that has 
com^/To us from those countries in 
th e '^ e s t  where B. C. G. has been 
tried out with marked success can 
be ignored by us for we cannot ignore 
the evidence of doctors who are capy 
able and competent to speak. Yo><7 
would not have the. World H ealu/ 
Organisation advocating it, you wouRl 
not have a Government like the Gov
ernment of the United Kingdom, which 
is one of the most slow moving Govern
ments where new policies are concerned, 
making B. C. G. vaccination obligatory 
on those serving T .^ .  patients unless 
they are convince(^of its eQicacy. He 
quoted the RocKfeller report. He 
quoted some papers from the Min
nesota University. There again, I had
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one of the highest officials in the 
health services of the United States 
come to see me the other day, and he 
told me that  ̂ over practically the 
whole of South America, ,B. C. G. is* 
being practised. Among the Negroes 
in America it is being practised. 
Among the I|ed Indians it has yield
ed good results. I do wish to as.sure 
Dr. Jaisoorya that nothing has. been 
put int9 this r€?port that has not got 
evidence behind it. It would not be 
right for me to put out things that 
were not based on evidence that were 
not based on facts. ‘‘Oh’*, he says, 
“it is an unscientific view.** I have to 
join issue ,with him there. While I 
agree with a great deal of what he 
says, I have to join issue with him that 
my advisers are men with unscientiflc 
minds.

Much has been said about Ayur
veda and Unani, and I have been ac
cused of meting out step-motherly 
treatment or almost trying to strangle 
Ayurveda, Unani and Homoeopathy.
I want to make it perfectly clear from 
the very beginning that I have never 
wanted to stifle or strangle anything. 
In fact, I believe, that I have been a 
friend oi Ayurveda, Unani and 
Homoeopathy when I have asked them 
to have the full^basic scientific training 
without which * they cannot hope to 
compete with the dynamic progress 
that modern medicine is making. 
Medicine or indeed pny other science 
knows no barriers of race or creed, ' 
and I cannot be expected to believe and 
say that anything that was bom here 
thousands and thousands of years ago, 
even if it has remained static, can to
day compete with that whiclj is spread
ing all over the rest of the world. And 
I say tMs in all humility for it is the 
truth>*/^fter all, it is the people for 
whoni we are talking, and it is the 
people who will demand from us what 
they want. In the wilds of Himachal 
Pradesh when I went round the 
villages, they said to me: “Give us 
doctors, give us dispensaries.” I said: 
*‘I cannot give you all you want, for 
I have not the money for them.” 
What did they s?y to me:

(A Vaid is all right for an ordinary 
disease, but we need doctors). Now 
that is my experience everywhere, 
wherever I have been to the villages 
and I therefore beg all those who wish 
to practise the science of Ayurveda or 
the science of Unani—I do not say 
they are not sciences, but I do say 
that they , have remained static and I 
do say this that unless they pull up 
their socks, and unless they imbibe

all that is of scientific value in modern 
medicine, they will themselves kill 
their art.

I agree with my friend who said that 
we ought to be doing research, but he 
wants to know why I am doing it in 
Jamnagar, and another friend asked 

, what was the need for research and 
‘mentioned a whole heap of well-known 
herbs. I want to tell the gentleman who 
mentioned some medicines that every 
one of the herbs that he named is inclu
ded in the pharmacopoeia of modern 
medicine in a modern form and they 
are being used. They may have L&tin 

f ]  names-but that makes little difference. 
As far as research in Ayurveda is 
concerned and why it has been started 
in Jamnagar, the Pandit Committee 
was appointed by me to tour round 
India and ^ee where research could 
best be started. A majority of the 
committee were Vaids and they sug
gested that the Work should be started 
in Jamnagar. But who has .got to do 

the research? The Vaid alas is in
capable of doing it. They do not 
even know how to look down a micro
scope. I am very sorry to say what 
may seem harsh, but I have to say the 
truth. And I am a friend when I tell 
Vaids, Hakims and HomtJeopafhs 
that until and unless you make your
selves fit to compete with those who 
can talk with a scientific background 
and with scientific proof, you will not 
be able to progress. No science, no 
truth can die. After all, what is 
science? It is the cfuest for truth. 
Therefore, if the truth is fundamental, 
it cannot die. It does not depend on 
he patronage of any Government. If 

It has survived all these years, it is 
because there is something In it. If it 
has got to survive further years, it has 

|Q  got to come in line with progress.

Then there'are the Homoeopaths. I 
am perfectly willing again in this re
gard to listen to their reasonable de  ̂
nlands. After all, where was Homoeo
pathy born? Not in this country. It 
was born ii\ G^ermany. What has 
happened to it in all the countries of 
the West? They have insisted on a 
basic modem course, and made Homoeo
pathy, of course, a post graduate course.
T am not unopen to conviction and I 
have asked the Homoeopaths again and 
again to tell me at what stage of 
training they would like to bring In 
<heir therapeutics. But they must 
have a basic modern training. J  have 
no doubt there again that they will 
never be able to compete unless they 
are oroperly trained. It Is no use 
wanting me to encourage Homoeopaths 
who go in for a three weeks or six 
weeks correspondence course. I had 
people here—I Iiad them banished 
from one of the Secretariats of the 
Government of India—asking people
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to pay so many rupees. Rs. nine for a 
six weeks course, Rs. eleven for a 
nine weeks course and so on. That is 
going on, and it is nothing but hypo
crisy and exploiting the poor people. 
Surely, no one can or should put up 
with these going on. Anyhow, I have 
not banned the practice of any system* 
of medicine, but I know that if India 
is to keep pace with dynamic progress 
elsewhere, she cannot turn a deaf ear 
to modern medicine any more than she 
can to science in any other realm, any 
mofe than she can say she is not going 
to have an aeroplane, she is Jiot, going 
to have motor cars, she is not going to 
have tractors. There however, I may 
join issue. We have got human 
material for the work of tractors, but 
this House accepts tractors. Is it in 
medical science alone that the 
House wants to take us back from the 
realm of modem science to the middle 
ages or the dark ages? I am afraid I 
am not for it. I must give to the 
people the'best. I am not out to give 
to the villager what is cheap. He 
must have something better than I 
have, because I have more education 
and more facilities for healthy living, 
and therefore he has got to have what 
is best.

Then, a friend ha^ slanged, if I may 
use that word and as so very' often 
people do, the officials of my Ministry.
I want to say here very firmly that 
whatever he has. said is completely 
wrong. After all, our officials are here 
to serve us, and I have not found—and 
I have been in charge of two Minis
tries—X have not lound any official 
going contrary to what the Minister 
wants him to do. All this talk of 
rigid-mindedness has got to stop, and 
T think it is time we stopped it. We 
have inherited a fine service. They 
may have had or have different ideas, 
but there is no reason why they should 
go contrary to the directions of the 
Minister, and I want to say that never 
have I had anything but the most 
loval co-operation from ■>1 my collea
gues. It is not right to damn any 
Darticular section of the population.
If co-operation is not forthcoming from 
his colleagues, it is probably the fault 
of the Minister.

As far as the manufacture of our 
own medicines is concerned. I am tn 
entire agreement and I want that desi
deratum to come about, that we should 
be able to  manufacture our own medi
cines. Not only that, but we should be 
able to export our drugs also, because, 
after all, we have got thousands of 
herbs here that can be exploited.

My tinoe is very short, and I cannot 
nerhaps comment on all the points that 
have been raised, but I must say 
something about family planning, be

cause many of the Members of the 
House have talked about it. There 
have been contrary opinions expressed. 
The first speaker in this morning’s de
bate said: “Family planning? Leave it 
out.’* Just like that. There are some 
who have said: “Family planning? 
Well, you must do something about it,” 
while others have said: “Family plan
ning? Why? Irrigate more lands, 
there is plenty of room for expansion 
in our land.” My Ministry has been 
accused of not having paid much at
tention to this vexed question. We 
are not whoUy oblivious of the pro
blem, as hon. Members will have seen
from the report on Health, in the
chapter relating to this subject in the 
first Five Year Plan. But I would ask 
the House to remember that family 
planning has not been taken up by any 
Government in the world on a govern
mental basis, because it is a very per
sonal thing, where religious suscepti
bilities are often roused, and perhaps 
Members of this House may have 
seen that even in an organisation like 
the World Health Organisation, the
orooosal that was sponsored by the
Indian delegate to discuss birth control 
and to see what the organisation can 
do about it, was turned down because 
of bitter opposition against any such 
plan. Many of the Wfembers of the 
non-progressive groups across the way— 
though some of them may call them
selves more progressive—may oppose 
bitterly birth control by means of 
nxechanical contraceptives. Unfortu
nately, the Members of the House who 
have spoken in favour of it have spoken 
only in terms of mechanical contrace- 
Dtives. I myself am firmly of opinion 
that—the moral side of it apart—this 
is completely unthinkable for us from 
the point of view of finance. It is im
possible for us not only from the point 
of money, but also from the point of 
view of inadequate medical aid and 
relief. THfere are other methods, how
ever. Will the hon. Members who talk 
about family planning take courage in 
both hands, and advocate that people 
marry at a much later age than they 
do now? Do the Members who come, 
t»specially from Bengal, realise 'that in 
their villapes today girls ar<̂  becomina 
mothers at the age of 15, and that 
>̂ ovs in their teens are becoming 
fathers? These -are some of the wavs 
in which we can tackle this question. 
After all. the God-given remedy of 
self-restraint is given to us. Are we 
going to be weak enough to say that 
no self-re.'Jtraint can be practised, and 
thnt we have to resort to o+her 
methods? We are quoting the Father 
of tbp Nation ag^in an»1 again re
peatedly on the floor of this House, 
but .should we forget him’ in this vital 
thing? I think we shall be doing a 
very great disservice to this country,
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if in this we blindly follow the West. 
It has been said that we should raise 
the standard of living of the people 
here. The answer is yes, as soon as 
possible. If we can do that, the birth- 
raie will of itself go down. But in 
other ways what are we doing? After 
ail, a man has to have some outlet 
lor his energies and for his pleasure. 
What do we give him? He has got 
nothing to turn to but gambling, drink 
and procreation. Will the hon. Mem
bers go out and do something lor 
these people? We give them no music, 
no drama, no theatres, no cinemas, no 
games, nothing of that sort. I say, 
these are the ways in which we can 
tackle this vital question. The rhythm 
method has been recommended by Dr. 
Stone. I do not know who is res- 

 ̂ ponsible for the libel that he has not 
recommended it. I am sure, the hon. 
Member, who quoted Dr. Stone as 
Having said that, has not read his re
port properly. And this method is a 
costless method of self restraint.

Dr. M. M. Das: On a point of per
sonal explanation, Sir. The report is 
.here with me, I can assure the hon. 
Minister...

12 N o o n

Rajkumari Amrit Kaur: Dr. Stone'.^ 
repo rt and his recommendations are 
with me. He has said in it that after 
having travelled and talked with and 
seen very many people, he has come 
to the conclusion that this is the best 
m ethod for India. That is Dr. Stone’s 
recommendation, and I can show it to 
the hon. Member, if he ^wishes to see 
it. The solution of the problem is in 
our own hands. And I am not one of 
those who is going to go against the 
genius and the traditions of our peo-

* pic. There are many objections to the 
way of family planning as followed in 
the West; even in the West, doctors are 
not wholly satisfied with the methods 
that obtain there.

Finally, I would like to assure ‘he 
Hbn. Members of this House that I 
and my colleagues are at their disposal 
whenever they would like to see us. 
I would like to see, particularly the 
SVIembers of the Onposition. to have 
them come and talk with me and plan 
with me. because, after all, health, at 
any rate, is something that rises above 
all barriers; there are no politics in it. 
We all want a healthy nation. We 
want to have healthy children and 
healthy youth. People are dying of 
T.B. and I am told, I have ROt T.B. 
on the brain. How can I not? I have 
to have T.B. on my brain, because I 
r.-innot find beds for T.B. patients. My 
heart aches for them. I know that we 
83 PSD.

cannot do very much for them at the 
moment, but we could give shelters for 
them. We could have isolation, at any 
rate, for them. We can remove malaria 
from this country. We ought to re
move it. I am now pleading with the 
hon. Finance Minister, that if any 
money comes his way, it might be 
giveo to me for a countrywide plan 
lor the eradication of maiaria. 1 
would like to say that I sympathise 
entirely with the States when they say 
to me: “We have so many program
mes on hand, we would like to avoid 
malaria and so on and we want 
money.” I believe, one hon. Mem
ber said that D. D. T. is not going to 
•eliminate malartia. But I have the 
evidence of my hon. friend Mr. Var- 
tak who comes from Bombay State, 
where with a really good program
me, malaria has been brought wonder
fully under control. It can be brought 
under control in every State. In four 
places, in the States of Mysore, Orissa, 
Madras and in the Terai lands of 
Uttar Pradesh, where teams of work
ers have gone out, malaria has been 
eliminated. It can be eliminated: it 
is only a question of ways and means.
I have to guard myself against impa
tience. I may not be frustrated and 
I would like the House to Join with 
me—that we should not be frustrated. 
We must not only not thinlr that we 
are unable to do this or that, but we 
should think that we will do it, we 
will do a little, and we will see when 
we can achieve the rest. That is the 
attitude that we have to take in the 
matter of health. I do hope that more 
and more Members will take an in
creasing interest in this subject, dnd 
come to me with their suggestions. I 
have an open mind, and I would *ike 
to do everything that is practicable 
for the sake of this vital need. After 
all, there can be no production in this 
country, there can be no progress of 
any kind in this country, if our peo
ple are weak and dying of disease. It 
is no good quoting to me. Sometimes 
I have quoted to me Samuel Butler’s 
‘Erewhon’, where the law was that 
“People who fall ill should be fined.” 
That is all very well, but in Samuel 
Butler’s “Land of Nowhere”, I dare
say, conditions existed where people 
need not have fallen ill. Unfortu
nately in our country, conditions exist 
where people have got to fall 111; they 
are exceptions if they do not fall ill. 
Therefore, those conditions have not 
to be remedied. I hope great things 
from our community projects, where,
1 hope, the villages will have proper 
plans laid out for them, so that the 
health conditions, drainage, sewerage, 
In^nnQs etc. ran be improved, and all 
which makes for better health and 
living may be given to our villagers.
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Dr. M. M. Da«: I was contradicted 
by the hon. Minister when it was said 
that Dr. Stone did not recommend 
that the Government of India should 
lake up the manufacture of birth-con
trol appliances. Here is the report 
sent by the Health Ministry, and I 
snail like to point out to the hon. 
Minister..........

Mr. Deputy-Speaker: That is an
other matter, regarding the rhythm 
method. As the time is up, the iion. 
Member may talk at leisure with the 
hon. Minister, and clear up the mat
er.

1 will now put the cut motions to 
the vote of the House. .

The question is:
‘*That the demand under the 

head 'Ministry of Health’ be 
reduced by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

“That the demand under the 
head ‘Ministry of Health’ be 
reduced by Rs. 100.”

The motion was negatived.
Mr. Pepnty-Speaker: The question

is:

is:

is:

“That the demand under the 
head ‘Ministry of Health* be 
reduced by R«. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

“That the demand under the 
head ‘Ministry of Health’ be 
reauced by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

U:
“That the demand under the 

head ‘Ministry of Health’ be 
reauced by Rs. 100.”

The motion was negatived.
Mr. Depuly-Speaker: The question

is:

U:

“That the demand under the 
head ‘Ministry of Health’ be 
reduced by Rs. 100.”

The motion was negatived.
Mr. Depttty-Speaker: The question

“That the demand under the 
head 'Ministry of Hec^th’ be 
reduced by Rs. 100.”

The motion was negatived.

Mr. Depuiy-Speaker: The question
s:

“That the demand under the 
head ‘Ministry of Health’ be
reauced by Ks. 100."

The motion was negatived.
Mr. Deputy-Speaker: The question

is:
“That the demand under the 

head ‘Public Health’ be reduced 
by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

is:
“That the demand under the 

head ‘Public Health’ be reduced 
by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

is:

is:

“That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.*’

The motion was negatived.
Mr. Deputy-Speaker: The question

“That the demand under the 
head ‘Ministry of Health’ be 
reduced by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

is:
“That the denland under the 

head ‘Medical Services* be reduc
ed by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

is:
“That the demand under the 

head ‘Public Health’ be reduced 
by Rs. 100.»»

The motion was negatived.
Mr. Deputy-Speaker: The question

K _
“That the demand under the m 

head ‘Ministry of Health’ be 
reduced by Rs, 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question

is:
“That the demand under the 

head ‘Public Health’ be reduced . 
by Rs. 100.”

The motion was negatived.
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Mr. Depvty-Speaker: The question
is:

“That the demand under the 
head ‘Public Health' be reduced 
by Rs. 100/’

The motion was negatived.
Mr. Deputy-Speaker: The question is:

“That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: All the cut

motions have been negatived. I shall 
now put the Demands to the vote of 
the House.

The question is:
“That the respective sums not 

exceeding the amounts shown in 
the third column of the order 
paper in respect of Demands Nos.
50, 51, 52, 53 and 119 be granted 
to the President, out of the Con
solidated Fund of India, to com
plete the sums necessary to defray 
the charges that will come in 
course of payment during the year 
ending the 31st day of March. 1953, 
m respect of the corresponding 
heads of Demands entered in the 
second column thereof.”

The motion was adopted.
[As directed by Mr. Deputy-Speak- 

er the motions for Demands for 
Grants which were adopted by the 
House are reproduced bclou?.—Ed. of 
P.P.] '
D e m a n d  N o . 50— M in is t r y  o r  H e a lth

“That a sum not exceeding 
Rs. 4,05,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the 
sum necessary to defray the charg
es that will come in course of pay
ment during the year ending tJM 
31st day of March. 1953, in res
pect of ‘Ministry of Health*.**

D e m a n d  N o . 51— M ed ica l  S e r v ic e s

“That a sum not exceeding 
Rs. 58.11,000 be granted to the 
President, out of the Consolidated 
Pupd of India, to complete the 
sum necessary to defray the 
charges that will come in course 
of payment during the year end
ing the 31st day of March, 195.*?. 
in respect of Medical Services*.”

D e m a n d  No. 52—P u b l ic  H ea lth

“That a sum not exceeding 
Rs. 51,98.000 be granted to the

President, out of the Coivolidated 
Fund of India, to complete th t 
sum necessary to defray tha 
charges that will come in couria 
of payment during the year end
ing the 31st day of March. 1953, 
in respect of ‘Public Health*.’*

D e m a n d  No. 53—M is c e l l a n e o u s  Ex
p e n d it u r e  UNDER THE M INISTRY OF 

H e a l t h .

“That a sum not exceeding 
Rs. 46,12,000 be granted to the 
President, out of the Consolidated 
Fund of India, to complete the
sum necessary to defray the
charges that will come in course 
of payment during the year end
ing the 31st day of March, 1953, 
in respect of ‘Miscellaneous Ex
penditure under the Ministry of 
Health*.**

D e m a n d  N o . 119— C a p it a l  O u t l a y  or 
THE M in i s t r y  or H e a l th

“That a sum not exceeding 
Rs. 1.16.10,000 be granted to the 
President, out of the Consolidated 
Itund of India, to complete the
sum necessary to defray the
charges that will come in course 
of payment during the year end
ing. the 31st day of March. 1953,
In respect of ‘Capital Outlay of the 
Ministry of Health’.**

Mr. Deputy-Speaker: We will now 
proceed with the Demands and the
cut motions relating to Planning.

Shri Nand La! Sharma: The rut
motions have been lost. Does it mean. 
Sir. that the subjects raised therein 
are also lost?

Mr. Deputy-Speaker: The subjects
are Immortal.

Now, there is a suggestion made to 
me that inasmuch as Planning is one 
of the items coming under the Minis
try of Finance, all the cut motions re
lating to Planning and Finance may 
be moved together and then one dis
cussion may follow.

'The Minister of ParUameDtarr 
Affairs (Shri Satya Narayan Sinha):
In regard to river valley projects, the 
hon. Minister has not replied to the 
debate. We may take up Planning 
and Finance after that.

Mr. Deputy'Speaker: Does he in
tend to reply? Then, we can take up 
Planning and Finance afterwards.

’The hon. Minister may reply to the 
debate on the Demands Nos. 71. 75. 
76 and 123 relating to the Ministry of 
Irrigation and Power.
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The Miitis^ier of Planning: and Irri- 
^ l o n  and Power (Shri Nanda): t>ii . 
the other day—it was the 20th of 
June—the Demands for Grants in 
respect of the Ministry of Irrigation 
and Power were discussed; so also 
several cut motions in that connec
tion. I regret to say I could not rc;- 
main present throughout the day when 
this discussion took place. But 1 
made a careful study of the entire 
record of the proceedings and I am in 
a position to express my reactions to 
one aspect of that discussion im
mediately. Very harsh words were 
said and some serious charges were 
made regarding the working of the 
river valley projects. It is now my 
business to ask the House to judge 
whether there is any weight or sub
stance in the grave accusations which 
were hurled against this administra
tion. During the brief period I have 
become responsible for this oart of 
the Government’s work, I have tried 
to acquaint myself with the problems 
and issues that have arisen and 1 am 
in a position to say that I have ma'^e 
a fairly accurate assessment of the 
situation in respect of many of those 
matters. I have also to admit that I 
have not been able to complete my 
scrutiny and examination of all th6sa 
matters. Regarding some of these 
things, I have only provisional con
clusions.

What are my findings? What ij my 
reply to the questions that have been 
raised? I am not going to make this 
claim that everything is perfect with 
regard to the administration of the 
river valley projects. I know things 
have happened which one mignt well 
have avoided. There are dark spots, 
there are flaws, but it is not a dark 
picture as it has been painted to be. 
There are dark spots; they are on a 
big white canvas and these dark spots 
hiso are being wiped out. They are 
diminishing. It is a picture of progres
sive improvement; it is a fairly bright 
picture. (Interruption)

I do not want to be interrupted like 
this. So far as the conditions, as I 
see them now. are concerned I can 
say with confidence that there is noth
ing of which we need be ashamed. I 
do not claim even now that everything 
ia perfect. Even at this stage things 
have to be improved. I am sure we 
are going to improve them. Even at 
the best it î s not possible to claim or 

L when big things are 
Demg done, when crores of rupees are 
being spent, when thousands of people 

projects, something 
nere and there will not occur which 

I would like to be tested by the overall test of effi

ciency, of economy—whether ws are 
really making a good job of the things 
that we have taken in hand. We have 
also to be tested on this touchstone— 
maybe some thincs have at some time 
not Oeen ot a very satisfacLory cnarac’- 
ler—nave we. immediately we noticed 
;nem. not tried to improve them, taken 
all the necessary steps to put things 
rinht and are we no  ̂ now in a position 
wnen we can claim that things are 
fairly satisfactory and improvements 
the being made?

I’hl^ is my view of the situation. I 
will be asked. “What about the Esti- , 
mates Committee’s report? They have 
also said so many things against 
the administration.” I have very 
great admiration for this piece of 
work, ihe Estimates Committee’s re
port. A great deal of labour nas been 
pu; into it They have covered very 
wiHe gicund, they have brought to 
light number of things which one 
would like to know, several weakne.^- 
ses in the administration. I have 
made a very minute and close study 
of this report. I must say that I have 
not been able to agree with all the 
conclusions of the Committee. There 
are several things which certainly are 
verv helpful and it may be that the 
data wh’ih I have now were not avail
able to that Committee. They tried 
to do so many things in a short per
iod and it is possible, therefore, that 
when the data, that I have, are placed 
before the hon. Members of that Com
mittee, they might reach the same 
conclusion as 1 do.

I give an instance. Sir—that is a 
factual matter—reeardinc the difficul
ties which the Estimates Committee 
might have exoerienced. Here is a 
reference to Bhakra-Nangal;

“The recent damage done to the 
tunnels by flood only confirms the 
misgivings that there was some 
defect in the construction.”

I have some information about chis.
I have been very reliably informed 
that this is not at all true. No 
damage at all occurred to the Bhakra- 
Nangal tunnels. The position is—and 
this is the authoritative official state
ment:

“It can be cfltegorirally stated 
that no damage whatsoever was 
paused by flood to the tunnel struc
ture. There was no caving in, 
nor did any part of the lining 
fomnleted till the occurrence of 
the flood collapse. The loss that 
orrurred was due to the submerging 
of pertain stork and tool and plant 
and the washing away of certain 
stock articles stored on the river 
edge.”
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But it did not amount to much. 
This is the position......

Shri Dhulekar: What were the
sources of the information of the Esti
mates Committee?

Shri Nanda: We shall go into it at 
the proper time.

Shri Velayudhao; On a point oi 
order. I want to know whether th t 
hon. Minister can discuss the Esti
mates Committee’s report here when 
we are not given a chance to discuss 
it.

Shri Nanda: The Estimates Com
mittee’s report was referred to on 
numerous occasions in the course nf 
the discussion and I was charged with 
not having taken notice of the recom
mendations. 1 am not discussing the 
Estimates Committee’s reoort as such 
The time will come for that. I um 
just pointing out the fact that certam 
conclusions may possibly have to ‘)e 
modified in the light of new data. But 
the point is that there is a way of in
terpreting these things. Take every 
page of it as true, and still what I said 
before applies: you have to judge ii 
as a whole and interpret it in a man
ner which should be fair. You point 
out a few things which have not been 
very satisfactory here and there. That 
does not mean that the entire situa 
tion is something of which we should 
be ashamed. Not at all.

Shri Sinhasan Singh (Gorakhpur 
Distt.—South): On a point of order. 
Sir. According to the Estimates Com
mittee’s report, wo, find that some los:. 
occurred. Now the hon. Ministe^r 
uuotes from an ofTicial report that no 
loss occurred. There are two distinc*- 
reports coming from two sources— 
both Government. Will the hon, 
Minister let us know which of the iwo 
reports is correct and put the fact« 
before the House?

Mr. Deputy-Speaker: I had some
thing to do with the Estimates Com
mittee. I do not find that there is any 
contradiction between what the hon. 
Minister has said and the passage in 
the Estimates Committee’s report. II 
was said at the time that there was a 
flood and it inundated the channels. 
The Estimates Committee thought tha» 
much damage was done. That was at 
the time of the floods. Subsequently 
the hon. Minister has got a report that 
the damage is not so serious and it 
does not indicate that the whole 
scheme is wrong. That is all that ht; 
is trying to explain.

Shri S. S. More: What was the
material on the basis of which the

Estimates Committee came to the con
clusion that there was a loss?

Mr. Deputy-Speaker: We are not
going into all those details.

Shri Velayudhan: Has not the Esti
mates Committee said that there ^ab 
a loss, and is not the hon. Minister
•'•asting aspersions on the Estimates 
Committee by saying that there has 
been no loss?

Mr. Deputy-Speaker: The hon. Men.- 
ber is not a member of the Estimates 
Committee. Other members of the
Committee do not take olTence. No
hon. Member who is a member or has 
been a member of the Estimates Com
mittee has taken exception. I do 
iiot see that there is anything objec
tionable in what the hon. Minister 
his said. Referenc:e has been made 
to the Estimates Committee’s report. 
I'he Committee, on the material placed 
before them, came to certain conclu- 
siohsj They were sent to the Ministers 
also. In the light of some more evidence 
which is available, the Minister might 
say that on the material before tne 
Estimates Committee they might have 
come to different conclusions alto
gether. I do not see how the hon. 
Miuister is casting any aspersion on 
any Committee set up by this House. 
It is open to him to say that lhat 
conclusion does not arise out of ihe 
material placed before him later.

Shri H. N. Mukcrjee: A r e  w e  to
take it lhat adequate facts were not 
placed before the Estimates Committee 
at the time it made its report, and 
that the hon. Minister has become 
wise after the event?

Mr. Deputy-Speaker: I am not sur
prised at it. They are both human— 
the experts and the Estimates Commit
tee, There may be some loopholes 
But there can be nothing like contra
diction in this.

Shri Nanda: From the outset of my 
entry into Parliament this time I be
came aware of a certain amount of 
uneasiness about the river valley pro
jects—a great deal of curiosity, and a 
certain strength of feeling about some 
nsn^cts of tho work in connection with 
those projects. This interest and 
r^nxiety about the river valley pro- 
i«cts is very natural and is welcome.
It js very helpful, and it is very useful 
to us: and I. being associated with the 
PlanninrT Commission, have very pooH 
reason to realise* tho need and utility 
of such anxiety nnd interest. Do I not 
know how much we have staked on
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LShri Nanda]
these projects? Such a large chunk of 
our resources is being invested in these 
projects. When the Minister of 
Health wants some more money for 
Health, we have to tell her: “No, we 
have to put this money on irrigation.” 
When the Minister of Education wants 
some more money for Education, we 
tell him: “No. We have not got any 
more till this need is first satisfied.” 
And for the future, whenever any 
question arises about nutrition, about 
food, we point to the river valley pro
jects. When the question of employ
ment is raised, we say: “We are lay
ing the foundations for economic deve
lopment, which will also solve the em
ployment problem.” So, so much Is 
involved in these projects.

I have some figures to show what 
exactly this question of the develop
ment of our water resources means. 
Out of 36 9 crore acres of classified 
culturable area, only 4-9 crore actes, 
that is, about 13 per cent., are at pre
sent under irrigation of all types. It 
has been calculated that to supply 
adequate nutrition to the people of the 
country, we should add 80 lakhs of 
acres to our cultivated area, and to 
offset the increase in population, an
other 20 lakh acres every year. In 
the course of about 15 years we should 
have twice the present area under irri
gation. This may require in all an in
vestment of Rs. 2,000 crores. The Five 
Year Plan in the first part is designed 
to achieve during the period 84 lakhs 
of acres under irrigation and ultimate
ly 164 lakhs of acres at an approxi
mated total cost of Rs. 770 crores of 
which Rs. 516 crores will be incurred 
during the Plan period. It is intended 
that resources should be made avail
able for the second part also which 
may, if circumstances are favourable, 
add on completion 61 lakh acres under 
Irrigation at an estimated total cost of 
Rs. 250 crores. Our total installed 
capacity, both thermal and hydel, is 17 
lakhs k.w. at present, which gives an 
annual per capita availability of 14 
units. Our projects in hand will give 
18 lakhs k.w. As far as our natural 
resources are concerned, our possibili
ties are immense. Of the estimated 
135 crores of acre-feet of water, of 
which at least a third, that is. 45 crores 
could be beneficially used, we are utili
sing at present only 7-64 crores of acre- 
feet of water. Our hydro-electric po
tential has been estimated at 40 million 
k.w.

There is a sienifirance in these fi- 
ffures. There is a promise in these fi
gures. And what is the conclusion? 
The conclusion Is that so far af this

work ot river valley projects is con
cerned, it is not a matter of party or 
for the play of party politics. It is a 
matter of the highest national import
ance. The whole nation has to unite- 
Therefore, as I said, any information, 
any facts, anything which will put us 
wiser about the working of these pro
jects is surely welcome. By the same 
token, the criticism that has been le
velled should not be exaggerated criti
cism, because the very object that we 
have in view will be defeated, especial
ly as we have to go to the people for 
their co-operation, and we have to 
enthuse them. The question of public 
co-operation was raised several times 
in the course of this discussion. If 
we go on telling the people that 
everything is wrong, how can we ex
pect that they will co-operate and that 
we will be able to mobilise the man
power in the rural areas in order that 
our construction may become cheaper? 
It is not going to be possible. I do not 
presume to tell the Opposition as to 
what their functions are, but I very 
humbly wish to urge this point of 
view. As a spokesman of the Govern
ment I should not regard it as my duty 
to defend everything that is done here. 
If anything wrong occurs, I must come 
and tell the House that this is what has 
happened and that I am going to set it 
right. So far as the Opposition is con
cerned, where high national policies 
are concerned, if they differ on policy, 
I can understand; Government should 
expect no quarter from them. But 
where policies are agreed to, and 
where it is a matter of such high 
national importance, they should be 
more restrained, and every word must 
be uttered so that it might not adverse
ly affect the objective which we want 
to promote.

Regarding policy. I shall try to enun
ciate what are the basic principles 
which should constitute our policy in 
this matter. Do we differ in that? I 
will submit briefly what, the policy is. 
Our water resource is the essential 
basis of the development programmes 
in this country. The water which 
flows in our rivers is among our most 
precious resources for irrigating land, 
supplying cheap power and various 
other purposes. The water resources 
of the nation must, therefore, be de
veloped speedily—largely through 
storage—and their balanced use has to 
be made in major, medium-sized and 
minor projects. This must be an inte
grated development with due regard to 
priorities so that the maximum econo
mic and social benefits can be made 
.available. It must also be an even 
development so that the needs of every 
region are met on in  equitable basis.
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These projects must be planned sys
tematically, based on all the necessary 
investigations and surveys so that 
their technical and economic feasibility 
is assured. The training of personnel 
and the supply of equipment should be 
effectively planned.

The designing and the execution of 
these projects calls for highly specia
lised technical knowledge and experi
ence; while such foreign help as is in̂ ' 
dispensable may be obtained, indigen
ous talent and personnel must be quick
ly developed and utilised to the fullest 
extent and in that no parochial consi
derations must have any play.

Considering the country’s difflculties 
regarding financial resources, utmost 
economy and efficiency should be se
cured in the execution of these pro
jects, and for this purpose a suitable 
administrative set-up should be crea
ted, having regard to the varying needs 
and conditions. Whether work is to 
be carried out by an autonomous, 
semi-autonomous or departmental or
ganisation will depend on the situation. 
Means should be adopted which will 
best secure the objectives and for this 
purpose modifications may also be in
troduced in the existing set-up where- 
ever necessary.

While the initiative and responsibili
ty of those who are actually respon
sible for the execution of the job 
should not be impaired, there should 
be adequate check and supervision to 
ensure that there is no misuse of funds 
or neglect of these responsibilities in 
other ways.

The Central and State organisation 
In charge of this activity should be so 
built up that there is no overlapping of 
functions and responsibility remains 
distinct at each stage.

Execution of the projects should be 
speeded up because otherwise costs 
will rise, the financial side of the pro
jects will suffer and benefits will be 
delayed.

The resources of the nation in per
sonnel, equipment etc. should be 
pooled so that the most eflFective use of 
these resources is made in the execu
tion of that programme.

Public co-operation in the execution 
of the projects should be secured to the 
fullest extent and the rural community 
in these areas should mobilise the 
local man-power on a co-operative 
basis to enable construction to be 
carried out in the most economical 
manner.

The people of the country, especially 
those living in the areas in which pror 
jects are being carried out, should be 
made completely familiar with the pro
gress, utility and significance of these 
projects.

I am sure the hon. Members on the 
other side will not be in a position to 
disagree with the principles which I 
have just stated and which I believe 
all of us agree should be the basis of 
the Government policy. But the ques
tion will arise: What about the actual 
execution? Are these things being 
done?

Shri Velayudhan: What is that? Is 
that what the hon. Minister has him
self given or somebody else?

Mr. Deputy-Speaker: It is the Gov
ernment’s policy.

Shri Nanda: I have declared that we 
are prepared to be judged by these 
tests and therefore I will h i^e now to 
address myself to the specific points 
of criticism that have been raised and 
to show how much truth there is in 
the charges that have been made.

I shall, in the first instance, take up 
the Hirakud Dam Project. Dr. Megh
nad Saha had a great deal to say 
about this project. He made a point 
that this project was prepared hastily 
and..........

Shri Meghnad Saha (Calcutta North
West) : I said that about five years ago.

Shri Nanda: He has said that in this 
House. I have got the remarks made 
ly  him. I can quote them.

Mr. Deputy-Speaker: He says he said 
that not now alone but five years ago 
also he said the same thing.

Shri Nanda: During the course of 
five years so many things have changed. 
What does it mean? It means that the 
project was being carried out hastily. 
There has to be a certain amount of 
preparation—very careful preparation 
—and it must be realised that every
thing requires time. I want to ex
plain this. For the purpose of a pro
ject when it is at a construction stage 
or when the construction starts, a great 
deal of designing, specification, esti
mates etc. has got to be ready. But 
before that stage arises there has to be 
the submission of a proposal to secure 
approval, administrative approval, 
authorization and the kind of prepara
tion that is needed for that is of a 
different type, that is, It is not to be 
in as much detail as it would be other-
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LShri Nanda] 
wise. I can say that I have gone 
tnrough the material on the subject. 
When the project was originally con
ceived in 1945 and before this was taken 
up by the Government of India there 
was a lot of attention paid to the sub
ject and material collected about the 
river flow and other matters connected 
with the question of floods. The Pro
ject report was submitted to the Gov- 
ernment_ of India in June 1947 and 
transmitted to the Government of 
Orissa in September 1947. The autho
risation for the construction of the 
project was given by the Government 
of India on the 8th of April 1948. The 
Orissa Grovernment had approved it 
in October 1947. Then the preli
minary work starts in August 1948 
and construction actually commences 
in February 1949. In between, 
several things happened. An Advi
sory \Committee was appointed with 
Dr. Savage as Chairman and..........

An Hon. Member; When was it?

Shri Nanda: It was in March 1948. 
Its report came in June 1948. Then 
the preliminary designs of Hirakud 
dam were made by the International 
Engineering Company in U.S.A. from 
August 1948 to December 1949. Final 
designs by the Central Designs Office 
of the C.W.P.C. were prepared be:- 
ween December 1949 and June 1951 
and there were various subsequent 
stages also. This will show that there 
have been other Committees also later 
on which looked into the revised esti
mates and gave further advice to the 
administration of the project. If all 
that is examined, it will be seen that 
very great care was taken to see that 
the project was conceived and pre
pared in a proper and adequate way.

Shri Meghnad Saha: May I interrupt 
at this stage on a point of informa
tion? I And that the name of Dr. 
Savage is being cited as a magic man 
who can come to the spot for two 
days, take tea and give advice on a 
proposal......

Mr. Deputy-Speaker: I do not find 
what is the question. Order, order. 
What is the question that the hon. 
Member wants to put?

Shri Meghnad Saha: The question is 
that Dr. Savage is brought by our 
Engineers in season and out of season 
to give them advice over (Interrup
tion).

Mil. Deiniliy-Speaker: Order, order. 
This is not a point of information. 
I'here is no question. Th« hon. Mem
ber IS once again making a speech.

Shri Meghnad Saha: I wanted to
say......

Mir. Deiufuty-Speaker: Order, order. 
Dr' Savage is an expert. He is a very 
exalted person and he is a man of 
international reputation so far as this 
matter is concerned. 1 know per
sonally that it is with very great pains 
that he is brought here and there can
not be laughter over that tmatter. 
Whatever we do here is not only being 
watched by ourselves but others ure 
also watching. Therefore, we must 
not treat such persons as lightly as we 
are doing. After all he is a man of 
International reputation.

Shri Nanda: I come to another
phase of the same point of ‘hasty pre
paration’. It was further alleged that 
the Hirakud Project had no data 
about the river-flow and there were 
no geological investigations made, and 
therefore how could the project pro
ceed? Here I have got an old musty 
document. I believe the hon. Mem
ber, Dr. Meghnad Saha has seen this 
if nobody else has. It is a report on 
the occurrence of floods in the Orissa 
delta by Prof. Mahalanobis.

Shri Meghnad Saha: I have seen it.

Shri Nanda: This was prepared in 
1932 and revised in 1941, and covers 
a long period previous to that. Very 
elaborate data have been collected by 
this gentleman about river floods etc. 
and very useful information is em
bodied in this book. Rainfall records 
are available from 1865, gauge read
ings from which discharges of the 
river are calculated are available from 
1868 at Naraj, since 1921 at Sambalpur 
and since 1946 at Hirakud. In addi
tion to all the data already available, 
special arrangements were made lor 
collecting supplementary data which I 
may inform the House, makes very 
little variation so far as the conclu
sions which could be drawn from the 
earier data are concerned. All these 
data were utilised fully at the time of 
preparation of the plans for the 
Hirakud Dam,

The other point which was raised 
was that we had no sure basis for our 
work which will reauirc information 
about the geological conditions of the 
area. Now that may be necessary for 
two purposes, firstly in connection
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with the dUsin^ of the foundations*
which is a very important matter and, 
secondly, for studying the mineral 
deposits of the area. I have cot in* 
formation here which I might offer to 
supply to the hon. Member, which 
shows that so far as the site for the 
foundation was concerned very, very 
careful enquiries were made. The 
site was examined geologically by the 
Geological Survey of India in Decem
ber 1945, and by Dr. Nickel, an Ameri
can geolo;;ist, in April 1946. Also a 
large number of deep bore holes were 
made and a geologist of the Govern
ment of India was stationed at site 
from 1948. I think this can be con
sidered very good work. So far as 
mineral deposits are concerned, which 
possibly the hon. Member has not got 
in mind, special arrangements had 
been made for examining this question 
and a geologist was stationed there 
for the purpose of making all the en
quiries that could in that period be 
made. Extensive investigations were 
made by geologists and research olfl- 
cers and a well-equipped research 
testing laboratory has been set up at 
Bite.

I will not labour this point any 
further. I will come to the next point 
made by the hon. Member, that is 
about the French mission. Among the 
irregularities to which the hon. Mem
ber would invite the attention of the 
House was thiff one, namely that we 
**asked a French mission to advise 
them on the possibility of rendering 
the river below Hirakud navigable, 
and they wanted to have a diversion 
canal su that the water may pass 
when the construction work was being 
undertaken. The French engineers 
who have their own great experience, 
because they had done reclamation of 
their own valley, gave their Judgment 
definitely against it. In spite of that 
the bridge was constructed at a cost of 
1*5 crores”. etc. etc. The position is 
that this mission was requested to 
review the proposals already made 
with regard to navigation possibilities 
in order to secure a second opinion. 
That mission’s opinion was more or 
less on the same lines as that which 
our administration had arrived at. 
The French mission agreed that the 
navigation was possible from Hirakud 
reservoir to Chiplima by power 
channel and from Chiolima to lower 
down by canal or by building a cert
ain number of weirs. That was just 
to emphasise that the French mission 
did not express any view contrary to 
what was held already here and fur
ther that nothing was done which was 
against the recommendations made by 
this mission.

83 P SIX

Now I come to the question of the
bridge about which a great point was 
made, saying; **Here is a b r i^ e  under 
which possibly water is never going 
to flow, why have you built it? You 
have spent Rs. U crores on i t / ’ In 
the flrst place, I do not know of any 
bridge on which Rs. U crores has 
been spent in that area. There are 
two bridges on the National Highway 
No. 6, one is where the Hirakud Pro
ject administration was doing a Job 
for another body and all the cost of 
which—about Rs. 56 lakhs—is going to 
be met by that body. And this bridge 
across the Mahanadi from all reports, 
is a very sound piece of construction 
and something which has evoked ad
miration. But this project is not going 
to undertake any expenditure on that 
account. There is another bridge of 
which the cost is only about Rs. 13 
lakhs and out of that about Rs. two 
lakhs is being contributed by the 
Ministry of Transport. Some part of 
this expenditure, about Rs. 2k lakhs 
was spent on providini; a double rail 
track. Why had this to be done? And 
why had the part of the expenditure 
on raising the piers to be incurred? It 
was done so that if navigation is 
started at any time then the othor ex
penditure incurred may not be wasted. 
So, all that, possibly a matter of Rs. 
half a lakh, can be debited to navig.i- 
tion. And we are having our own 
railway in order to get building mate
rial from a quarry across for which 
some arrangement had to be made for 
a railway track. If not a bridge of 
this kind at least on embankment 
might have been necessary which 
might not have cost very much less 
So, all this point about the bridge 
and about incurring so much loss and 
so much wastage has no foundation 
at all.

Another point that the hon. Mem» 
ber made, and that is a very serious 
point and I have feelings on that sub
ject, was about nepotism, provincial
ism. favouritism, corruption and all 
that. (An Hon. Member: Are there
any doubts?) There are no doubts 
that nepotism and corruption may be 
existing to a certain extent in the 
whole of the country, in various plar;es. 
(An Hon. Member: In the whole 
world.) Therefore, if I am asked ab
solutely categorically to deny it I am 
not in a position to do so. What was 
made to appear was that malpractices 
were rampant in that place, the whole 
place was reeking with corruption and 
the serious part of it—there are two 
parts to it, one about contractors and 
the other about the staff—was îii*. 
Let me take the question of contrac
tors. The point of criticism was that 
Orissa people were not being given ttnj



3033 General Budgep^ 1 JULY 1952 Dtmanda for GrarUs h034

[Shri NandaJ
thartce and hot a single Orissa con- 
ti^ictor hais been glvep a contract. 
It^j^ardlnf^ this I have Allures here. 
O at of a total of 426 contractors ap
proved by the Contract Board the 
number fh^m Orissa is 164. There is 
ahother piece of information— t̂he !>lg- 
gek sin tie  contract has been awarded 
to the , Kalinga Company whi<^ is an 
'Orissa firm, The total value bf works 
executed through contractors at Hira- 
ktid Bam and other allied projects is 
about Rs. 2-44 rrores. Out of this nearly 
bne crore worth contracts were given 
to the Orissa people. I think I should 
not press this point about contractors 
futther, There is an approved list ard  
no cohtractor from Orissa who oame 
tohvard to be included in that list was 
ever reused. The fact is that many 
bf th r̂ 'contractors who get themselves 
registered do not conu' forward when 
the aftvicil work is to be done. There
fore the work Is entrusted to people 
who nre rnpahle of doing it and 
among them there is a large number 
of Ori.'Isa people.

Shrt Skraos^^har pas; May I xnow
A^hether t^e contracts were advertised?

Shri Nanda: I will c*ome to that.
The question of relations wds also 

raised. Thb itict is that under the 
rules no contractor can work under 
an officer, who is a relation of his.

In regard to Orissa’s representation 
on the stafT. let me give the figures. It 
is not a fact that there is no officer at 
ail from Orissa employed on this pro
ject. Thp total number of gazetted 
offlcer.s employed on the project is 89; 
the oflicerR from Orissa are about 20 
per cent. This includes one Superin- 
tondinfr Engineer and three Executive 
Enginetu's. In the non-gazetted posts, 
out of a total of 47^, the number from 
Orissa is 118.

A question would have arissn wood
an answer m^y have been due if it 
could be shown that there was a 
sinf^le ofl^cer from Ori.*?sa who was 
available for projert. but was nat 
recruited or given h chance to work 
on it. 1 would like to have a  sinffle 
iJKis '̂•'it'o: of that. The fact of the
mati . r ,i>; U: \t the Orissa Government 
was approached time and again to 
lend their ofRcers. Only two oflRcers 
were not taken in because they had a 
bad record. It wa^r be^'suse no more 
pfRrers wtnw available in Oris«a that 
otj^rs had to be employed. After all 

you have to carry out a project you 
m^St have iho n e rso ru u tJ  for it and 
it Lhat at about that
pefjod there were persons displaced

from West Punjab and Sind who were 
available. Therefore, they were em
ployed. What harm has been done? 
But for it, possibly, the project would 
not have gone, ahead at all. The 
Orissa Government has time and 
again been approached to  take over 
the project. They were approached at 
least to carry out the construction of 
the canals. But it is not their ^ault. 
After all this is a business requiring 
a high degree of experience and 
availability of personnel and maybe 
they have wisely contented them* 
selves with letting it be done in 
this way. But let it not be said that 
injustice hras been done to anyt>ody in 
Orissa:

I would also urge that we should
not talk like this about our officers. 
We want things to be done properly 
and efficiently. It will not help our 
work if we go on damaging their re
putation by saying all kinds of things 
about them. It will only destroy their 
morale and without morale no good 
work can be turned out. To malign 
and libel a whole group of people......

Sbri Vallatharas (Pudukkottai) : 
On a point of order. Sir. Criticism 
was made about the conduct of cer
tain officers—which included nepotism^ 
corruption, etc.

Mt. Deputy-Speaker: But what is 
the point of order? An hon. Mem
ber who rises must merely state the 
point of order. He ought not to en
large, upon it into a di««Jis.sion.

«hri Vallatharas: The hon. Minister 
stated .that criticism -of the Work of 
officers would affect ^their morale. 
Does it mean that we Should not criti
cise the action of an officer or offlcersT

Mr. Deptlty-Speaker: The hon. Minis
ter says that there may be jK>me cor
ruption generallly; he wants to prove 
by facts and figures that ho suck 
charge can be made. There is nd 
point of order in this.

Shri Nanda: I have already Stfid 
that I do not lay any claim that there 
is no corruption or nepotism in ths4̂  
area. There may be and I am siir^ 
there is. I have experien^ with ron- 
strtiction works in the municipal com
mittees and other bodies and I know 
that ir ru p tio n  does exist. Jt is our 
business to eradicate it: but that Is 
not going to be don^ in this way. We 
are aU agreed and we alt want ;̂ o see 
that we totaTIv eradicate nepotism arw 
corruption. Btrt many things haye tO 
b4 done for ! l  We have to raise thip
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moral tone of our society and organise 
public opinion. There are ways of 
doing it—not by just attacking a set 
of dfflcers who cannot cume and dfr- 
lend themselves here.

:Some Hon. Memben rose—

Mr. Depiity-Speaker: The hon.
Minister should not be disturbed by 
cross questions. There is very iittle 
time left and he has to answer many 
more points.

Shri Nanda: Then, Sir, about the
contracts it was said that they were 
not advertised at all. This is wrong. 
All works beyond Rs. two lakhs are 
given only by calling open tenders 
fully advertised and now even smaller 
contracts are given on that basis.

It was also said that there was no 
schedule of rates at Hirakud. 1 do 
not know where hon. Members got 
that information from. A schedule of 
rates has existed from the very start 
and was approved by the Contract 
Board as soon as it was constituted. 
It is being modified from time to time 
according to conditions. ^

There were one or two other points 
made about Hirakud. One was about 
some she-buflaloes. I made an ex
tensive search for the she-bufTaloes in 
the records of the Hirakud project 
and I did not find any trace of them 
there at all. Nothing has been debit
ed to the project on account of any 
she-bulTaloes. I 'think there hns been 
some kind • of mistaken identity! 
There were sume he-buffaloes doir4( 
some kind- of compaction work on ihe 
project. The other point was about 
misuse of public property for private 
purpose. I am assured that there has 
been no use of public property for 
private purposes without assessment 
of hire charges.

Another illustration of extrava
gance and irregularities perpetrated
was the instance of sleepers. It oer- 
tainly looks odd that sleeoers should 
have been brought so far away from 
the Punjab. Surely Orissa can pro
duce this kind of stuff. I have gone 
fairly minutely into this question and 
my impression at the moment is that 
what happened was this. Some work 
had to be done for which sleepers were 
required and had to he there within 
a particular time. The em?ineer con
cerned made efforts to secure them 
locally. He approached the Stores 
Division; he approached the Sleeper 
pool: he asked the Chief Conservator 
of Forests of Orissa. Not one of thoin 
was in a po«:ftion to simply the re
quisite nuantity. Therefore, the Con
servator of Forests. Punjab, wn.'; ap

proached and he supplied them. IlUs 
is the position regardinc sleepers.

Coming to the question of the 
Hirakud Project, as I see it now. I  
find that very rapid progress is 
made there. The eni^neers there 
doing a fine job of work. I do not 
know whether I am going to htve 
another hour to deal with the D.V.C., 
Bhakra-Nangal and other projects. 
Because it is possible to make a sweei^ 
inn allegation and say ‘this is some
thing terribly wrong’, and we have to 
produce the material in order to  
satisfy the hon. Members and tlie 
public outside that these are not valid 
or correct allei?ations. I was stating 
about this project, that I have noted 
what progress is made. Here ia a 
testimony from Dr. Savage who visited 
the Hirakud Dam in the month of 
March. 1952:

. “......  It is desired to express nsf
sincere congratulations to all the en^ 
gineers and construction forces in re
gard to the very great progress made 
on the project since my last visit In 
1951. I wish particularly to comoU- 
ment Shri Kanwar Sain for his out
standing attainment in organising i«od 
expediting the design and construct 
tion of this most imjjortant project.”

Since then a great deal has been 
done. Because of the limitation of  
time I do not want to read about all 
the millions of cubic feet of concreting 
and earth-work which has been su> 
complished there during this period.
I may be n.sked whether everything is 
all ripht and whether after all n>y 
search and enquiry T h.'ive found noth- 
mcr wronr about Hirakud. No. I do 
not say that. I must confess ^hat 
certain things I did not like. For 
example, in rej^ard to the stores or
ganisation there, for a period, things 
were not all verv well. The records 
were not up-to-date. The explana
tion h that they had not rot the re
quisite staff, etc. Whntever the ex
planation. for a period the situation 
there was not satisfactory. But the 
latent posftion is that a specialist con
nected with the Intematinoal Eco- 
nornic and Terhnir'al Co-oneration 
Division who visited this nlace ha* 
found that the position regarding 
stores anrounts and organisation b  
very satj^farfory now.

Shri Velayndhan; Was there no in-
vtMitory of the .v-tores'̂

Shri Nanda: T am having a full en
quiry intrw the nô ît̂ on of th»̂  stores.

T will 1 { hon know. T
will take them into confidence, nhare
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with them my own conclusions, whe
ther there were very heavy leakages, 
whether any loss occurred—because ai 
«ome stage the stores organisation was 
not perfect. I will let them know, but 
I am not in a position to say now.

There were other things also. For 
example, with regard to the organisa
tion there internally, there was not 
tha t complete accord between the fin
ancial set-UD and supervision and 
control and the executive administxa- 
tion of the project. That led to difB- 
culties. This is the subject-matter of 
an enquiry, about which several que<)- 
tion.s have been asked. I have receiv
ed an interim report and the final re
port will soon be coming. 1 may in
cidentally refer to this charge that 
enquiry committees are appointed, re
ports are received and we do not lay
them on the Table of the House. In
regard to both the reports which are 
in the minds of hon. Members, even 
if there were anything in them whicli 
is disparaging or which castes a re
flection on us, I will be the last per
son to hold back ansrthing from hon. 
Members, because our object is to see 
that very soon we create conditions 
that all the hon. Members will be 
•atlsfled that to the maximum extent 
humanly possible we are doing ovir 
best to see that this national asset— 
that if our river waters—is conserved 
and is fuiiy utilired and our invest
ment is made the best use of. In
these committee reports there was
•othing that was in any way imwel- 
come so far as the Qovemment is con

cerned, and we will very soon find It 
possible to lay on the Table of the 
House the other reoort of the , Ad
visory Committee. And the report re
garding the financial set-up—when the 
final report is received—^will also be 
put up before hon. Members.
1 P.M .

Shri VelayodhaB: Are we continu* 
ing. Sir? It is one o’clock already. If 
necessary we can meet at four o’clock.

Mr. Depoty-Speaker: I believe the 
hon. Minister has got a lot more to 
say.

Shri Nanda: If the hon. Member* 
who hid  raised questions and made 
criticism about the D.V.C., the Bha- 
kra-Nangal, etc. want to listen to the 
replies thereto, then I will need some 
time.

Shri Syamnandan Sahaya (Muza- 
ffarpur Central): But that reply could 
be given at the end of the debate on 
the Planning Commission.

Hon. Members: No, no.
Mr. Depaty-Speaker: His reply can

not be interrupted like that. Already 
there has been so much of hiatus. It 
is left to the Government. If the hon» 
Minister and the Government want 
this to be cariried on, then the House 
can consider this tomorrow, and the 
other programme will be postponed to 
that extent.

The House then adjourned till <r 
Quarter Past Eight of the Clock <m 
Wednesday, the 2nd July, 1992.




